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5 o'clock. I will read out the time available to different parties. The Congress Party has one hour and 

fifty-seven minutes and 13 speakers. ...(Inerruptions)... There shall be no grace period. The BJP 

has 11 minutes and two speakers. The CPI (M) has no time left. The AIADMK has six minutes and 

one speaker. The JDU has four minutes and two speakers. The CPI has no time left and has one 

speaker. Nominated Members have 14 minutes and four speakers. Others have one hour and forty 

minutes and 14 speakers. ...(Interruptions)... मȅ बताता हंू, आप ठहिरए। The Samajwadi Party has six 

minutes and three speakers. So, the parties that have been given more time have four hours and 

twelve minutes. ...(Interruptions)... मंĝी का समय अलग है, मȅ उसको िनकालकर ही बोल रहा हंू। हमारे पास 

BSP का कोई नाम नहȒ है। Name cannot be given just at any time. Now, I would request hon. Members 

to kindly not exceed the time allotted to them because they would be taking up others' time. I would 

request parties that have been given more time to accommodate those who have not been given 

much time. But there, only one speaker would be allowed. If they have no time left, the only grace 

allowed would be that one person would be allowed to speak. ...(Interruptions)... The reply is at 5'o 

clock. Ǜी Ģभात झा। 

डा. (Ǜीमती) नजमा ए. हेपतुƥा (राजÎथान): जो लोग बोल नहȒ पाते हȅ, ...(Ëयवधान)... जैसे लोक सभा मȂ 

होता है िक वे अपने भाषण को ...(Ëयवधान)... 

Ǜी उपसभापित: वह ǘल आपने नहȒ बनाया, इसिलए हम भी फॉलो नहȒ करȂगे। 

_____ 

THE BUDGET (GENERAL), 2009-10 

Ǜी राजीव शुƛ (महाराÍĘ): उपसभापित महोदय, मȅ आपकी अनुमित से आम बजट पर अपने िवचार रखने के 

िलए खड़ा हुआ हंू। मȅ सबसे पहले तो िवǄ मंĝी जी को बधाई देना चाहता हंू िक उÂहȗने हमारे सामने एक ऐसा बजट 

ĢÎतुत िकया है, िजसने हमȂ न केवल िवकास का राÎता िदखाया है, बȎÊक िवपरीत पिरȎÎथितयȗ मȂ, समाज के हर 

वग« को कुछ न कुछ देने की कोिशश की है। आज िवÌव मȂ आȌथक ȎÎथित कैसी है, पूरे िवÌव मȂ िकतनी आȌथक मंदी 

चल रही है, इसके बारे मȂ सब जानते हȅ। ऐसे हालात मȂ भारत को बचाकर रखना तथा इसके बावजूद आम आदमी 

के िलए, गरीबȗ के िलए और समाज के हर वग« के िलए कुछ न कुछ देना, मेरे °याल से ऐसा Ģणव बाब ू जैसा 

अनुभवी ËयȎƪ ही कर सकता था। आज से 34 साल पहले भी वे इस देश के िवǄ मंĝी थे। अब 34 साल के बाद उÂहȂ 

पुन: िवǄ मंĝी बनने का मौका िमला है। इस दरिमयान जो उनका अनुभव था, वह इस पूरे बजट मȂ ǓȎÍटगत होता है। 

मȅ इसके िलए उनको बहुत-बहुत शुभकामनाएं देता हंू। मेरे एक िमĝ जो कारपोरेट वÊड« से हȅ, उÂहȗने एक िदन 

कहा िक इस बजट मȂ कारपोरेट वÊड« को कुछ नहȒ िमला, हमȂ कुछ नहȒ िदया। मȅने कहा िक fringe बेिनिफट टै¯स 

का फायदा तो िमलेगा? उÂहȗने कहा िक वह तो िमलेगा। मȅने कहा िक जो सरचाज« इनकम टै¯स से हटाया है, 

उसका फायदा िकसे िमलेगा? उÂहȗने कहा िक वह तो मुझे िमलेगा। यह तो ठीक है िक कुछ तो िमला, लेिकन बहुत 

¶यादा नहȒ िमला। कुछ तो िमला, बहुत ¶यादा नहȒ िमला, इसका अंतर आपको सीधे-सीधे बजट के ĢÎताव को 

देखने मȂ िमलेगा। आप यह देिखए िक Ģणब बाब ूके बजट का मु°य फोकस िकस पर है, उनके बजट का मु°य 

फोकस  आम  आदमी  पर है। उनका मु°य फोकस भारत की जनता पर है, जो गावं मȂ रहती है, जो मÁयम वग« तथा  
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िनÇन वग« की है या समाज के िनचले Îतर पर रहती है। आज heavy borrowings है। उÂहȗने चार लाख करोड़ से 

¶यादा की borrowing की। यह घाटे का बजट है। यह 6 Ģितशत से ¶यादा घाटे का बजट है, लेिकन माÂयवर, कई 

बार घाटे का बजट देश के िवकास के िलए फायदेमंद होता है। ¯यȗिक इसमȂ इस तरह का काम होता है, िजससे 

आम आदमी को, समाज और देश को राहत िमलती है। आज चार लाख करोड़ से ¶यादा ऐसी योजनाओं पर खच« 

िकया जा रहा है। यिद हम िसफ«  Đामीण िवकास की योजनाओं को ही देखȂ, तो सबसे पहले NREGA है, ...) उÂहȗने 

नरेगा पर 144 Ģितशत की बढ़ोतरी की है। अगर इसके पूरे िरकॉड« को देखा जाए, तो आप देखेगȂ िक उÂहȗने िकस 

तरह से 39,000 करोड़ से ¶यादा का Ģावधान इसके िलए िकया है। इसके बजट मȂ 144 Ģितशत का उछाल िदया है। 

इसके अलावा उÂहȗने हाउस होÊड के िलए भी 4.47 करोड़ की ËयवÎथा की है। मेरा िवǄ मंĝी जी को एक ही सुझाव 

है िक नरेगा मȂ काम के Îकोप को बढ़ाना चािहए। अभी ¶यादातर Áयान खुदाई और िमƺी के काय« पर रहता है। गावं 

मȂ कई चीजȂ ऐसी बन सकती हȅ, चाहे Îकूल बनाने का काम हो, चाहे दूसरे तमाम काम हȗ, अगर हॉȎÎपटÊस, 

ÎकूÊस, पचंायत घर आिद बनाने का काम भी नरेगा के अधीन लाया जाए, उसका Îकोप बढ़ाया जाए, तो मुझे 

लगता है िक पूरे देश के Îतर पर एक बहुत बड़ा इÂģाÎĘ¯चर खड़ा हो सकता है। दूसरी बात Ģधानमंĝी Đामीण 

सड़क योजना की है। इसके िलए उÂहȗने 12000 करोड़ Ǘपये का Ģावधान िकया है। माÂयवर, नरेगा एक ऐसी Îकीम 

है, िजसके बारे मȂ कोई कुछ भी कहे, चाहे आलोचना की जाए या कुछ और बात हो, ऐसी कोई Îकीम नहȒ है, 

िजसमȂ िवकृितयां न हȗ, Every scheme has got some aberrations. But this is one scheme which is 

tangible and which is visible. You go anywhere at the grassroot level  and see that people are taking 

advantage of this scheme. This is one scheme which should be appreciated by everybody. I think 

that this kind of fillip which has been given to the scheme should be appreciated by everyone. "राजीव 

गाधंी Đामीण िवǏुतीकरण योजना" तीसरी ऐसी योजना है, िजसका फायदा इस देश की जनता को िमल सकता है। 

िवǄ मंĝी जी ने 7,000 करोड़ Ǘपए का Ģावधान इस योजना के िलए िकया है। इस योजना के बारे मȂ इतनी बात 

बताना चाहता हंू िक रा¶य सरकारȗ के अधीन यह योजना होती है और रा¶य सरकारȂ इसे लागू करती हȅ, लेिकन 

वहा ंइसके काĘें¯ट देने मȂ सावधािनया ंबरतनी हȗगी। ऐसी कंपिनयȗ को काĘें¯ट देने चािहए, जो इस योजना को 

जÊदी से पूरा करे और आम आदमी के िलए गावं मȂ जÊदी से जÊदी िवǏुतीकरण का काम पूरा हो, जो नहȒ हो पाता 

है। उसकी वजह यह रहती है िक कुछ रा¶य सरकारȂ इस मामले मȂ िजतनी तेजी से काम करना चािहए, उतनी तेजी 

से काम नहȒ कर रही हȅ। वह काम उनको उतनी तेजी से बढ़ाना चािहए तािक इसके िलए जǘरी टारगेट को पूरा 

िकया जा सके। इंिदरा गाधंी वृǉावÎथा पȂशन Îकीम का फायदा सभी लोग ले सकते हȅ और गरीब की आंख का आंसू 

पȗछा जा सकता है। िजतने भी लोग गरीबी रेखा से नीचे हȅ, उनमȂ जो वृǉ हȅ, उनके िलए इस योजना का लाभ है। 

इसमȂ ढाई सौ Ǘपए भारत सरकार देगी और बाकी ढाई सौ Ǘपए का कंĘीÅयूशन रा¶य सरकार को करना होगा। 

जहा ंरा¶य सरकार त¾पर है, वह अपनी तरफ से ढाई सौ Ǘपए का कंĘीÅयूशन देकर अगर पाचं सौ Ǘपए एक गरीब 

ËयȎƪ को गावं मȂ देती है, यिद समाज मȂ नीचे रहने वाले ËयȎƪ को पैसे िमलते हȅ, तो यह उसकी ȋजदगी का एक 

बहुत बड़ा सहारा बन जाता है। अगर उसको यह धन न िमले - इस धन की वजह से उसको पिरवार के लोग भी तंग  
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करते रहते हȅ और उसका अपना जीवन-यापन नहȒ हो पाता है, तो सोिचए िक िकतनी बड़ी तकलीफ एक आम 

आदमी के सामने पैदा हो जाती। आम आदमी के फायदे के िलए जो इस तरह के काम उÂहȗने िकये हȅ, उसके िलए 

उनकी िजतनी Ģशंसा की जाए, उतनी कम है। मȅ एक बात यहा ंपर शहरी ËयȎƪ के िलए भी कहंूगा। जो Jawaharlal 

Nehru Urban Renewal Mission है, उसके माÁयम से िपछले पाचं सालȗ मȂ काफी काम हुआ है। वे Çयूिनिसपल 

कॉपȘरेशन और रा¶य सरकारȂ उनका बहुत लाभ उठा रही हȅ, जो सचमुच अपने Ģदेश के िलए, अपने शहरȗ के िलए 

कुछ करना चाहती हȅ। आप िजस शहर का नाम लीिजए, वहा ंइस योजना के तहत पैसा िदया गया है। िपछले पाचं 

सालȗ मȂ केÂğ सरकार ने इस मामले मȂ कोई कोताही नहȒ बरती, कोई प©पात नहȒ िकया और रा¶यȗ को जमकर 

पैसा िदया। िजन रा¶य सरकारȗ के अंदर िवल पॉवर थी, िजनके अंदर इस तरह की इ´छा थी िक हम लोगȗ के िलए 

काम करȂ, हम देश के िलए, Ģदेश की जनता, शहरȗ और गावंȗ मȂ रहने वाले लोगȗ के िलए काम करȂ, उन लोगȗ ने 

काम िकया है और इसका लाभ िलया है। िजनके मन मȂ इ´छा नहȒ थी, जहा ंवे अपनी ÅयरूोĎेसी पर कंĘोल नहȒ रख 

पाए, वहा ंयह ȎÎथित है िक इसका लाभ नहȒ िमल पाया और वहा ंसे आलोचना का काम चालू होता है। अगर आप 

देखȂ तो इसमȂ 87% का एलोकेशन बढ़ाया गया और 3,973 करोड़, 4000 करोड़ का Ģावधान Jawaharlal Nehru 

Urban Renewal Mission के िलए िकया गया। मुझे लगता है िक अरबन इÂģाÎĘ¯चर को इससे बहुत बड़ी मदद 

िमलेगी। िश©ा के ©ेĝ मȂ भी Ģणब बाबू ने अपने बजट मȂ बहुत जबद«Îत काम िकया है और ऐसा focus देने की 

कोिशश की है, िजससे इस देश मȂ िश©ा के ©ेĝ मȂ Ďािंतकारी बदलाव आ सकता है। इसमȂ मु°य ǘप से उ´च िश©ा 

पर भी Áयान िदया गया है। कल सव« िश©ा अिभयान के बारे मȂ मȂ बात हो रही थी। सव« िश©ा अिभयान एक ऐसी 

योजना है, जो हर गावं मȂ िदखती है, गावंȗ मȂ जहा-ंजहा ंÎकूÊस हȅ, ¶यादातर सव« िश©ा अिभयान के माÁयम से 

िदखती है। यह योजना नीचे तक पहंुची है। लेिकन यहा ंपर मेरा िवǄ मंĝी जी को एक सुझाव भी होगा िक ऐसी 

education schemes का review िनȎÌचत ǘप से करȂ, जो schemes िसफ«  कागजȗ पर िदखती हȅ। अगर ऐसी 

schemes का पैसा divert करके सव« िश©ा अिभयान को भेजा जाए या उ´च िश©ा मȂ लगाया जाए, तो इसका लाभ 

िमल सकता है। इसके िलए मȅ एक उदाहरण भी पेश करता हंू। सदन मȂ सारे सÇमािनत सदÎय बैठे हȅ। वे हर जगह 

जाते हȅ, पूरे देश का दौरा करते हȅ, सब जगह घूमते हȅ। बहुत कम सदÎय ऐसे हȗगे, िजÂहȂ Ģौढ़ िश©ा से पढ़ा हुआ 

कोई ËयȎƪ िमला हो। मुझे आज तक Ģौढ़ िश©ा मȂ पढ़ा हुआ एक भी ËयȎƪ नहȒ िमला, जबिक इस योजना पर 

िपछले 10-20 सालȗ मȂ हजारȗ करोड़ Ǘपए खच« हो चुके हȅ। इस तरह की योजनाएं, िजनमȂ िसफ«  कागजȗ पर पैसा 

खच« होता है, तमाम एनजीओज़ यह पैसा ले जाती हȅ और इसके बाद वे कुछ नहȒ करती हȅ, ऐसी योजनाओं को बÂद 

करके उनका पैसा सव« िश©ा अिभयान की तरफ divert करना चािहए, उनका पैसा higher education की तरफ 

divert करना चािहए। मȅ एक छोटा सा उदाहरण देता हंू। हमारे यहा ंR&D का काम बहुत अ´छा हो सकता है। 

भारत मȂ बहुत Ģितभाएं हȅ, बहुत talent है। यहा ंके लोग बाहर जाकर अमेिरका और इं±लȅड मȂ उसी research and 

development के काम मȂ लगे हुए हȅ। लेिकन हमारे यहा ंहमारी यूिनवȌसटीज़ हमारे कालेजज़ मȂ वे सुिवधाएं नहȒ है। 

अगर उसी से वह infrastructure create िकया जाए, िजसमȂ R&D की सुिवधा बढ़ाई जा सके, तो मुझे लगता है 

िक भारत के िश©ा के ©ेĝ को बहुत बड़ा लाभ िमल सकता हं◌ै। िजस तरह से कÇÃयटूर के ©ेĝ मȂ बीपीओ का काम 

िमला हुआ है, िजसमȂ लाखȗ लोगȗ को रोज़गार िमला है, बहुत से पȎÌचमी देशȗ के लोग अपना R&D का काम 

भारत shift कर सकते हȅ और यह रोजगार का एक बहुत बड़ा ज़िरया बन सकता है। इस तरफ भी िवǄ मंĝी जी को 

Áयान देना चािहए। ऐसी मेरी उनसे अपे©ा है। ...(समय की घंटी)... सर, मȅ अपने समय का Áयान रखंूगा। 
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सर, मȅ इसमȂ एक और बात रखना चाहता हंू। आज सुबह भी ¯वेÌचन ऑवर मȂ यह बात आई थी िक 

infrastructure के िलए हम जो पैसा दे रहे हȅ, उसमȂ monitoring का कोई-न-कोई Ģावधान जǘर होना चािहए। 

रा¶य और केÂğ सरकार के बीच तमाम योजनाएं इस वजह से अटब जाती हȅ, चाहे land acquisition का मामला 

हो, चाहे single window clearance न हो, उनकी वजह से Ģोजे¯¹स लटके रहते हȅ। अगर infrastructure को 

गित देनी है, अभी एक कमेटी भी बनाई गई है, Ģाइम िमिनÎटर ने एक टाÎक फोस« भी बनाई है, अगर इसको गित 

देनी है, तो रा¶यȗ के चीफ िमिनÎटस« के साथ बैठकर एक ऐसा mechanism तैयार करना चािहए, िजससे 

Ģोजे¯¹स delayed न हȗ और जÊदी-से-जÊदी Ģोजे¯¹स पूरे हȗ। मुझे याद है िक Rural Development Ministry 

के एक सेĎेटरी ने मुझसे कहा था िक िदÊली से िपछले 60 साल मȂ िजतना पैसा गावंȗ के िलए और infrastruture के 

िवकास के िलए िलया गया है, अगर सचमुच लग गया होता, अगर यह इंजीिनयर-ठेकेदार nexuxs न होता, अगर 

यह सचमुच लग गया होता, तो सोने के गावं हो जाते और अमेिरका, इं±लȅड के गावं भी इस तरह के न होते, उनसे 

बेहतर हमारे गावं होते। लेिकन दुख यह है िक पैसा पहंुच नहȒ पाता है। आज हम सबको पाटȓ से ऊपर उठकर यह 

काम करना पड़ेगा और सबको िमल कर इस nexus को तोड़ना होगा। अगर यह पैसा नीचे जाए, हजारȗ-लाखȗ 

करोड़ Ǘपए हȅ, तो हम देखȂगे िक इनकी तÎवीर बदल जाएगी, इनकी श¯ल बदल जाएगी। 

मȅ आिखर मȂ एक बात और रखना चाहता हंू। इस बजट मȂ मीिडया को भी stimulus package िदया गया है, जो 

एक बहुत अ´छी बात है। ȋĢट मीिडया को राहत दी गई है, चाहे सȌवस टै¯स मȂ हो, चाहे davp rates मȂ हो। हमारा 

आĐह िसफ«  यह था िक बाहर टेलीिवजन चैनल वाले िमले थे, वे कह रहे थे िक हम भी तो मीिडया हȅ, हमारे साथ 

¯यȗ ¶यादती हो रही है। अगर ȋĢट मीिडया को कुछ िदया है, तो इलै¯Ęॉिनक मीिडया को भी वही चीज िमलनी 

चािहए। सरकार को इन दोनȗ मȂ भेद करने का काम नहȒ करना चािहए। हमारा िवǄ मंĝी जी से यह अनुरोध है िक वे 

ȋĢट और इले¯Ęॉिनक मीिडया मȂ कोई भेदभाव न करȂ। जो भी देना हो, चाहे एक Ǘपया दȂ, दोनȗ को दȂ। ऐसा न करȂ 

िक एक को तो रख लȂ और दूसरे को न दȂ। यह काम नहȒ करना चािहए। मुझे लगता है िक अपने बजट भाषण मȂ वे 

इसमȂ सुधार करȂगे। यही मेरा अनुरोध है। आपका बहुत-बहुत धÂयवाद। 

Ǜी रघुनÂदन शमɕ (मÁय Ģदेश) : सÇमाननीय उपसभापित महोदय, मȅ अपनी बात ĢारÇभ कǘं, उससे पूव« मȅ 

एक छोटी सी ËयवÎथा संबंधी बात आपके Áयान मȂ लाना चाहता हंू। मȅने दो चार िदन पहले देखा िक जो हमारी 

आसन ËयवÎथा है, वहा ंपहले सबके नाम के सामने 'Ǜी' िलखा हुआ था, लेिकन सारे सदन मȂ आपनू Äलडू लगा 

करके उस 'Ǜी' को िमटा िदया है। मेरी समझ मȂ यह बात नहȒ आई िक 'Ǜी' को िमटाने के पीछे ¯या कारण है? 

...(Ëयवधान)... 

SHRI RAJIV PRATAP RUDY (Bihar) : It is a curious thing. 

Ǜी रघुनÂदन शमɕ : यह बात मȅ इसिलए कह रहा हंू िक कहȒ आपके मȎÎतÍक मȂ या सदन मȂ कहȒ न कहȒ 

वायुमंडल का Ģभाव तो नहȒ है। कहȒ आप जो सैकुलर या एंटीसैकुलर शÅद है, उसके कारण Ģभािवत होकर तो 

'Ǜी' को नहȒ हटा रहे हȅ। 

SHRI RAJIV PRATAP RUDY : Sir, it is a very valid point. Whitener has been put, and, 'shri' has 

been removed from every name. It is very amazing thing and Sir, it is a very interesting matter. 



 253

Ǜी रघुनÂदन शमɕ : अब हो गया, मȅ बोल लूंगा ...(Ëयवधान)... मȅ Îवयं इस बात को बोलने मȂ समथ« हंू। 

MR. DEPUTY CHAIRMAN : You have brought it to our notice. We will look into it. 

...(Interruptions)... यह पाȌलयामȂट का मैटर है, and nobody can replace. We will look into it. हम इसे 

देखȂगे। 

Ǜी रघुनÂदन शमɕ : नहȒ, 'सुǛी' और 'Ǜीमती' तो हȅ, लेिकन बाकी लोगȗ को अपने जȅडर िवहीन कर िदया 

गया है। 

Ǜी उपसभापित : हम इसे देखȂगे ...(Ëयवधान)... 

Ǜी राजीव शुƛ : यह गलत नहȒ है ...(Ëयवधान)... नेम Ãलेट पर अपने ही नाम के आगे Ǜी नहȒ लगाया जाता है 

...(Ëयवधान)... 

MR. DEPUTY CHAIRMAN :  Now, Please ...(Interruptions)... Don't create ... 

(Interruptions)... Please ...(Interruptions)... 

Ǜी रघुनÂदन शमɕ : उपसभापित जी, अब मȅ अपनी बजट की बात पर आता हंू ...(Ëयवधान)... 

Ǜी उपसभापित : िवÃलव जी, आप बैिठए ...(Ëयवधान)... आप बैिठए ...(Ëयवधान)... अब आप बोिलए 

...(Ëयवधान)... शु¯ल जी, आप बैिठए ...(Ëयवधान)... 

Ǜी रघुनÂदन शमɕ : हो गया, राजीव जी, आपकी बात हमने Áयान से सुन ली है ...(Ëयवधान)... 

Ǜी उपसभापित : शु¯ल जी, आप बैिठए ...(Ëयवधान)... Please. ...(Interruptions)... हा,ं अब आप बोिलए 

...(Ëयवधान)... 

Ǜी रघुनÂदन शमɕ : माननीय उपसभापित जी, अब मȅ बजट की बात पर आ रहा हंू। मȅने िवǄ मंĝी जी का संपूण« 

भाषण Áयान से सुना है और समाचार पĝȗ मȂ उस पर िटÃपणी भी देखी है। उन समाचार पĝȗ की िटÃपणी मȂ यह ÎपÍट 

आया है िक िवǄ मंĝी जी अपने सÇपूण« बजट भाषण मȂ केवल एक ही बार हंसे। िनȎÌचत ǘप से उस सÇपूण« बजट मȂ 

मुÎकुराने जैसी कोई बात थी ही नहȒ। वह इस बात पर मुÎकराए िक पहली बार वह दस लाख करोड़ Ǘपये से 

अिधक का बजट ĢÎतुत कर रहे हȅ। लेिकन उनकी टीम के लोगȗ के िलए और उनके दल के िलए मंुह लटकाने की 

बात यह भी थी िक चार लाख करोड़ Ǘपये से अिधक का घाटा इस बजट मȂ रखा गया है, जो िनȎÌचत ǘप से हम 

सबके िलए ȋचता का िवषय है। 

माननीय उपसभापित जी, कृिष हमारे देश का मु°य Ëयवसाय है और इस कृिष के ऊपर ही आȌथक ǓȎÍट से 

अÂय सारी बातȂ िनभ«र करती हȅ। सÇपूण« देश की अथ«ËयवÎथा कृिष उ¾पादन पर ही िनभ«र करती है। उÂहȗने उसमȂ 

कहा िक 2.87 हजार करोड़ Ǘपये का ऋण Ģवाह िकसानȗ मȂ पहले से ही है और उसे बढ़ा कर उÂहȗने 3.80 हजार 

करोड़ करने का Ģय¾न िकया है। इसके माÁयम से िनȎÌचत ǘप से उनका यह Ģय¾न है िक जो िकसान हȅ, उनको 

और अिधक कज«दार बनाया जाए। लेिकन उसमȂ इसके िलए कोई समुिचत ËयवÎथा या इस Ģकार का कोई Ģावधान 

नहȒ है िक उनका कृिष उ¾पादन िकस Ģकार से बढ़े। कृिष का उ¾पादन बढ़ाने के िलए उसमȂ कोई ËयवÎथा होती, 

ऐसी योजना ĢÎतुत की जानी चािहए थी। उसमȂ खाद, बीज, उपकरण, खेती का आधुिनकीकरण, बंजर भूिम को 

उव«रा मȂ बदलने का Ģय¾न इ¾यािद पर समुिचत योजना होनी चािहए थी और िफर उस योजना पर काय«वाही का 

Ģय¾न भी िकया जाना चािहए था, लेिकन यहा ंसे वहा ंतक मुझे इस बजट मȂ ऐसे Ģय¾नȗ की थोड़ी भी छटा िदखाई 

नहȒ देती। 
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माÂयवर महोदय, उसमȂ उव«रकȗ के बारे मȂ भी कहा गया है िक उव«रकȗ की सȎÅसडी की पǉित को बदल िदया 

गया है और अब वह इसे सीधे िकसानȗ को दȂगे, लेिकन यह कहȒ भी ÎपÍट नहȒ है िक यह सȎÅसडी समाÃत कर 

िकसानȗ को िकस Ģकार से दी जाएगी? उसमȂ िकतने छोटे िकसान आएंगे िकतने बड़े िकसान आएंगे और िफर 

सीधे-सीधे सारे उव«रकȗ की कीमत िकतनी बढ़ेगी? यिद उव«रकȗ की कीमत ¶यादा बढ़ेगी तो िनȎÌचत ǘप से उससे 

कृिष उ¾पादन भी Ģभािवत होगा और यिद कृिष उ¾पादन Ģभािवत होगा तो कृिष घाटे का Ëयवसाय बन जायेगी और 

िफर कृिष  घाटे का Ëयवसाय एक ही बार नहȒ बनेगी, बȎÊक कृिष उ¾पादन Îथायी ǘप से घाटे की अथ«ËयवÎथा मȂ 

बदल जाएगा। इस तरह िनȎÌचत ǘप से उनकी पǉित मȂ कहȒ न कहȒ दोष है। यह बात ÎपÍट होनी चािहए थी, 

लेिकन बजट मȂ यह बात कहȒ भी ÎपÍट नहȒ हुई है। 

माननीय महोदय, महाराÍĘ के िकसानȗ के बारे मȂ एक बात और कही गई है, िजसे यहा ंकई वƪाओं ने ÎपÍट 

िकया है िक साहूकारȗ के कज« से मुȎƪ िदलाने के िलए महाराÍĘ मȂ इस Ģकार का Ģयास िकया जाएगा। मंĝी जी ने 

पृÍठ 7 के अपने भाषण मȂ कहा है िक बड़ी सं°या मȂ िकसानȗ ने िनजी ऋणदाताओं से ऋण ले रखे हȅ, लेिकन ऋण 

माफी योजना मȂ उÂहȂ शािमल नहȒ िकया है। इस मुǈे पर िवशेष Áयान देने की आवÌयकता है। अब िवǄ मंĝी जी Áयान 

देने की आवÌयकता की बात कर रहे हȅ। उसके ऊपर समुिचत काय«वाही के िलए उÂहȗने कहȒ आÌवासन नहȒ िदया 

है, कहȒ काय«-योजना नहȒ दी है या कहȒ काय«वाही का Ģय¾न नहȒ िकया है। Áयान देना और काय«वाही करना, दोनȗ 

मȂ बड़ा अंतर है। माननीय महोदय, यह बात भी यहा ंपर आई है िक िनȎÌचत ǘप से केवल महाराÍĘ के िकसानȗ के 

िलए यह बात कही गई है। उनका Áयान महाराÍĘ के आने वाले िवधान सभा के चुनावȗ पर ही था, अÂयथा मȅ यह 

पूछना चाहता हंू िक ¯या सÇपूण« देश के िकसानȗ का साहूकारȗ के कजȃ से मुȎƪ का अिभयान ĢारÇभ हो गया है या वे 

उनसे मुȎƪ पा गये हȅ? िनȎÌचत ǘप से देश के अÂय Ģातंȗ के िकसान साहूकारȗ के कजȃ से मुȎƪ नहȒ पा सके हȅ। वे 

अभी भी उसके बोझ से लदे हुए हȅ, लेिकन उनका Áयान केवल वहȒ गया है। 

माननीय महोदय, इस सĝ मȂ इस सदन मȂ और लोक सभा मȂ दो बजट ĢÎतुत हुए हȅ - एक रेल बजट और 

दूसरा सामाÂय बजट। इन दोनȗ बजट के ĢÎतुत करने वाले, दोनȗ महानुभाव, बंगाल के थे। इस बार सारे देश मȂ 

अनावृȎÍट है, लेिकन बंगाल के ऊपर इस बजट मȂ खूब वषɕ हुई है। उसके पीछे ÎपÍट कारण यह है िक वहा ंपर भी 

चुनाव आने वाला है। इसिलए उन चुनावȗ को जीतने के िलए बजट का दुǗपयोग करने का Ģय¾न िकया गया है। 

िनȎÌचत ǘप से यह ठीक काय« नहȒ है, यह कहȒ-न-कहȒ प©पात और दुभɕवना से पिरपूण« है। 

माननीय महोदय, मȅ एक बात और कहना चाहता हंू िक माननीय िवǄ मंĝी जी ने कौिटÊय का उदाहरण िदया 

है। पहली बार उनको कौिटÊय याद आया। िनȎÌचत ǘप से उसके पीछे यह भावना रही होगी िक उनके जो पहले 

वामपंथी साथी थे, वे पुराने ऋिषयȗ, मनीिषयȗ और ȋचतकȗ के बारे मȂ, भारतीय ȋचतकȗ के बारे मȂ उन पर िकसी भी 

Ģकार से दबाव बनाए रख कर उनको उस िदशा मȂ चलने से रोकते थे। इसीिलए इस बार जब वह अपने वामपंथी 

िमĝȗ से मुȎƪ पा गए तो उनको कौिटÊय याद आया। Ģाचीन भारत के ऋिषयȗ और मनीिषयȗ तथा उनका अथ«-

ȋचतन उनको याद आया, मȅ यह कहना चाहता हंू वैसे सीता राम येचुरी जी ने भी इस बार अपने भाषण मȂ कौिटÊय 

को याद िकया है। हमारे ितवारी जी ने भी कौिटÊय को याद िकया है। यह एक अ´छी बात है। यिद हम कहȒ कौिटÊय 

की बात करते तो हम पर भगवाकरण का आरोप लगा िदया जाता। अब यह भगवाकरण की ओर बढ़ रहे हȅ, यह 

ĢसÂनता की बात है। 
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सÇमाननीय महोदय, मȅ एक बात और कहना चाहता हंू िक इÂहȗने कोिटÊय की बात का उदाहरण तो दे िदया, 

लेिकन उÂहȗने िजस सÇभावना के Ģित संकेत िकया है और उÂहȗने कहा िक आपदाओं की सÇभावनाओं का अनुमान 

लगाना होगा। यह िनदȃश कौिटÊय ने अपने "अथ«शाÎĝ" मȂ िदया है, लेिकन उससे कहȒ Ģेरणा ĢाÃत नहȒ की है, 

केवल quote करने के िलए ही कौिटÊय के नाम का Ģयोग हुआ है। बजट मȂ इस आपदा-सÇभावनाओं के िलए भी 

Ģावधान होना चािहए था। देश मे महामारी फैल सकती है, भकूÇप आ सकता है, बाढ़ से तबाही हो सकती है और 

न¯सिलयȗ, आतंकवािदयȗ, उपğिवयȗ तथा माओवािदयȗ का कहर देश पर हो सकता है, व े देश मȂ िवÁवंस मचा 

सकते हȅ, लेिकन इन सब का मुकाबला करने के िलए, इन सब आपदाओं से बचाव हेतु ËयवÎथा और Ģबंधन करने 

के िलए बजट मȂ कोई ËयवÎथा नहȒ की गई है। इसीिलए मुझे यह लगता है िक केवल कौिटÊय के नाम का उपयोग 

िकया गया है, उनसे Ģेरणा लेने का कोई Ģय¾न नहȒ हुआ है। बेहतर होता िक उन भारतीय ऋिषयȗ-मनीिषयȗ के 

अथ«-ȋचतन से और उनके त¾व-दश«न से यह कुछ ªान लेते, उसके अनुसार कुछ करने का िवचार रखते तथा उसे 

काय« ǘप मȂ पिरणत करते। 

माÂयवार महोदय, पहली बार सरकार ने feed back देकर समाचार पĝȗ मȂ यह छपवाया िक इन 25 वषș मȂ 

पहली बार महंगाई-दर शÂयू  से नीचे गई है। यह शÂयू  से नीचे गई है, इस बात को कई िदनȗ तक Ģचािरत िकया 

गया, लेिकन वाÎतव मȂ ऐसा नहȒ है। खाǏ-पदाथ«, दालȂ तथा सामाÂय जीवन मȂ उपयोग की वÎतुएं इन 25 वषș मȂ 

िजतनी महंगाई की छलागं लगा करके कीमतȂ आसमान को छनेू  मȂ समथ« हुई है, उतनी देश मȂ िकसी भी 5 वषș मȂ 

...। उतनी िकसी भी एक वष« मȂ नहȒ हुई है, िजतनी इस एक वष« मȂ हुई हȅ। माÂयवर, 25 वषș का िरकॉड« महंगाई की 

बढ़ती दर ने तोड़ िदया है, लेिकन आप Ģचािरत कर रहे हȅ िक महंगाई दर शÂयू  से नीचे पहंुच गई है। यह तो 

गोएवÊस को भी पीछे छोड़ने जैसा कुĢचार है, कपट नीित है। Ģचार मȂ कोई भी इस Ģकार का छल और Ģपंच नहȒ 

करता है, लेिकन यहा ंछल और Ģपंच िकया गया है। अभी कुछ समय पूव« मȅने दैिनक भाÎकर के िबजनेस पृÍठ पर 

पढ़ा था। उसमȂ कहा है िक छल और कपट से देश की जनता को मूख« बनाने के िलए मूÊय सूचकाकं मȂ पिरवत«न 

िकया गया है। उÂहȗने अपनी बात को आगे बढ़ाते हुए कहा िक अनाजȗ के नए थोक मूÊय सूचकाकं मȂ आम आदमी 

ǎारा इÎतेमाल होने वाली चीजȗ की िहÎसेदारी घटा दी गई है और यह बात बेहद ȋचता पैदा करने वाली है। अनाजȗ 

की िहÎसेदारी 5.01 से घटाकर 4.09 कर दी गई है, दूध की िहÎसेदारी 4.37 से 3.24 कर दी गई है, उसी Ģकार 

चीनी की िहÎसेदारी 3.62 से घटाकर 1.68 पर आ गई है, खाǏ तेल की िहÎसेदारी 2.76 से घटाकर 2.60 कर दी 

गई है। इस Ģकार जब थोक मूÊय सूचकाकं िनधɕिरत करने का मापदंड ही आप बदल दȂगे और उस आधार पर मूÊय 

सूचकाकं तय होगा तो िनȎÌचत ǘप से आप शÂयू  से और नीचे, 25 अंक नीचे भी ले जा सकते हȅ। यिद यही छल और 

छलावा करना है तो िफर आपको इस Ģकार से झठेू Ģचार करने से कौन रोक सकता है? लेिकन वाÎतव मȂ जनता 

इस मार को झेल रही है, आसमान छतीू  महंगाई को झेल रही है, महंगाई की इस आग की भƺी मȂ वह जल रही है, 

इसिलए आपके इस कुĢचार का कोई Ģभाव नहȒ पड़ने वाला है और हा ं इस बजट के माÁयम से व  

झठेू Ģचार के माÁयम से देश और इस सदन को गुमराह करने का ĢयÂत िकया गया है। 

माननीय सभापित जी, आȌथक मंदी के दौर मȂ भी भारत पूरी तरह से बचा रहा और उस पर केवल आंिशक 

Ģभाव ही पड़ा, यह बात बजट मȂ कही गई है। लेिकन आंिशक Ģभाव ही पड़ा और भारत बचा रहा, इसका कारण 

¯या  है?  माÂयवर, भारत के बचे रहने का मूल कारण है यहा ंकी सनातन संÎकृित, सामािजक जीवन पǉित का  
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िनमɕण, जो हजारȗ वषș मȂ हुआ है और हमारी पािरवािरक ËयवÎथा। संयुƪ पिरवार Ģथा के कारण भारत इस महा 

मंदी के दौर से भी बचा रहा है। आज भी भारत की अथ«-ËयवÎथा, कृिष Ģधान अथ«-ËयवÎथा है और इस कृिष Ģधान 

अथ«-ËयवÎथा के कारण जबिक इस महंगाई की चपेट मȂ सारे देश आ गए, लेिकन भारत बचा रहा। इसके अलावा 

तीसरी बात यह है िक भारत के पिरवारȗ मȂ जो बचत करने की ĢवृȎǄ है, इस बचत करने की ĢवृȎǄ के कारण भी 

हमारा देश इस आȌथक मंदी से बचा रहा। 

माÂयवार सभापित महोदय, आप घाटे की अथ«-ËयवÎथा मȂ इस देश को ले जाना चाहते हȅ, अमेिरका के पद-

िचÏनȗ पर चलना चाहते हȅ। िपछले समय अमेिरका मȂ 45 खरब डॉलर का घाटा हुआ। वहा ं2006-2007 मȂ जो देश 

की सकल आय थी, उस सकल आय मȂ जो Ëयय हुआ, वह Ëयय 45 खरब डॉलर अिधक था और इस कारण वहा ं

अथ« ËयवÎथा िपट गयी। इस कारण अȌथक मंदी के दौर मȂ केवल वहȒ नहȒ बȎÊक सारे संसार और हम लोगȗ तक भी 

इसका Ģभाव पहंुचा। माÂयवर महोदय, िनȎÌचत ǘप से इस का उपयुƪ उदाहरण यह है िक हम अपने ढंग से, 

अपनी सकल आय के आधार पर, िबना िकसी अÂय की नकल करते हुए अपनी अथ«-ËयवÎथा को बनाए रखȂ। 

माÂयवर, हमारे यहा ंएक कहावत है, "ताकत कम गुÎसा ¶यादा, ये िपटने के ल©ण हȅ और आमद कम खचɕ 

¶यादा, ये िमटने के ल©ण हȅ।" आप भी इस देश को इसी तरह से अमेिरका के पदिचÏनȗ पर ले जाकर घाटे की 

ओर बढ़ाना चाहते हȅ। माÂयवर, ǘस िमट गया, अमेिरका भी िमटने वाला है, 8-10 वषș मȂ अमेिरका आȌथक ǓȎÍट से 

सब से पीछे की पंȎƪ मȂ खड़ा होगा। वहȒ भारत, जो यहा ंकी कृिष Ģधान अथ« ËयवÎथा है, उस के कारण, संयुƪ 

पिरवार ËयवÎथा के कारण, यहा ंके लोगȗ की बचत की ĢवृȎǄ के कारण िफर एक आȌथक महा-शȎƪ के ǘप मȂ 

दुिनया मȂ िसर ऊपर कर के खड़ा रहेगा। मÎतक ऊपर करके दुिनया के सामने हमारा देश आȌथक ǓȎÍट से भी 

माग«दश«न करेगा, नेतृ¾व करेगा। 

Ǜी उपसभापित : आप समाÃत कीिजए। 

एक माननीय सदÎय : बहुत अ´छा बोल रहे हȅ। 

Ǜी उपसभापित : अ´छा बोल रहे हȅ, मुझे मालमू है ...(Ëयवधान)... 

SHRI RAVI SHANKAR PRASAD (Bihar) : It is a maiden speech, Sir. 

Ǜी उपसभापित : नहȒ-नहȒ, देिखए आपके 11 िमनट बचे थे, अब 15-16 िमनट हो गए हȅ। ...(Ëयवधान)... नहȒ-

नहȒ, दूसरȗ को भी बोलने दीिजए। I have to allow others also. ...(Interruptions).. Please understand, 

today, the compulsion. ...(Interruptions).... अब आप ख¾म कीिजए, Ãलीज। 

Ǜी रघुनÂदन शमɕ : माननीय उपसभापित महोदय, 4 लाख करोड़ का कजɕ Ģणब मुखजȓ ले सकते हȅ, मुझे 

पाचं िमनट आप उधार ¯यȗ नहȒ दȂगे? अगले टाइम से मेरे पाचं िमनट आप काट लीिजएगा। 

Ǜी उपसभापित : नहȒ-नहȒ। आप दूसरȗ से request कीिजए, मुझसे request मत कीिजए। 

Ǜी एम. वȂकैया नायडु (कनɕटक) : सर, इÂहȗने एक संवैधािनक सवाल उठाया िक जब सरकार 4 लाख करोड़ 

माकȃ ट से borrow कर सकती है तो ¯या आप उÂहȂ 5 िमनट उधार नहȒ दे सकते हȅ? 

Ǜी उपसभापित : मȅ तो उधार नहȒ दे सकता। दूसरे मैÇबस« अगर चाहȂ तो दे सकते हȅ। ...(Ëयवधान)... 

AN HON. MEMBER : Members are agreeing, Sir. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN : Please conclude. ...(Interruptions)... Please conclude. 
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1.00 P.M. 

Ǜी रघुनÂदन शमɕ : माननीय उपसभापित जी, मȅ एक और बात के ऊपर आना चाहता हंू। 

Ǜी उपसभापित : नहȒ, आप आिखरी बात कीिजए, एक और बात नहȒ। 

Ǜी रघुनÂदन शमɕ : मȅ कोिशश कǘंगा िक आिखरी बात ही कǘं। 

Ǜी उपसभापित : कोिशश नहȒ, करना ही पड़ेगा। नहȒ तो मेरी bell बजेगी। 

Ǜी रघुनÂदन शमɕ : माननीय उपसभापित जी ...(Ëयवधान)... 

Ǜी रिव शंकर Ģसाद : सर, बहुत ही Ģभावी िहÂदी बोली जा रही है। 

Ǜी उपसभापित : मȅ भी सुन रहा हंू। 

Ǜी रिव शंकर Ģसाद :  शुǉ िहÂदी। 

Ǜी रघुनÂदन शमɕ : हमारा देश न¯सली समÎया से ĐÎत है। Ǜी िशवराज पािटल पाचं वषș तक यह कहते रहे 

िक यह न¯सली समÎया, आतंकवाद, उĐवाद या देश मȂ िवÁवंस का ताडंव करने वाली ËयवÎथा नहȒ है। इसमȂ 

केवल सामािजक और आȌथक कारण ऐसे हȅ, िजसके कारण यह समÎया खड़ी हुई है, लेिकन वाÎतव मȂ यह बात 
नहȒ है। नेपाल मȂ ऐसी बात नहȒ थी। देश को तोड़ने वाली ĢवृȎǄया ंहȅ। इस देश की ĢभसुǄा को नÍट करने के िलए 

जो Ģय¾न िकये जा रहे हȅ, उनमȂ से यह एक देशğोही ĢवृȎǄ है, जो अपना िसर उठा रही है। माननीय महोदय, यह 
न¯सलवार - यहा ंसाढ़े चार साल तक Ǜी िशवराज जी यह कहते रहे, लेिकन वे अपने सािथयȗ का उपयोग नहȒ 
कर सके। जो नेपाल मȂ जाकर गुमराह िमĝȗ को ȋहसा से अȋहसा की ओर ले जा सकते हȅ, मु°य धारा मȂ ले जा सकते 

हȅ, ¯या वह साढ़े चार साल तक अपने बगल मȂ िबठाये रखे लोगȗ से यह उपयोग नहȒ ले सकते थे िक उनको 

समझाइश देकर अ´छे राÎते पर लाते? लेिकन यह समÎया ऐसी नहȒ है। यह समÎया राजनैितक समÎया है। इस 
देश मȂ इस Ģकार की ȋहसा खड़ी करना और ĢछÂन ǘप से जो उनको समथ«न दे रहे हȅ, व ेलोग बाद मȂ जब 

शȎƪशाली हो जाए ंतो उसको साथ लेकर सǄा के ऊपर कÅजा कर लȂ। ...समय की घंटी... 

Ǜी उपसभापित : बस, अब हो गया। 

Ǜी रघुनÂदन शमɕ : एक अंितम बात। 

Ǜी उपसभापित : नहȒ, मȅ मजबूर हंू, Ãलीज। आप समाÃत कीिजए। 

Ǜी रघुनÂदन शमɕ : माननीय महोदय, 300 करोड़ Ǘपये Ģित वष« न¯सली वसूल कर रहे हȅ। यह छǄीसगढ़ के 

मु°य मंĝी ने साव«जिनक बयान के माÁयम से कहा है। देश मȂ इनको रोकने के िलए इस बजट मȂ 300 करोड़ Ǘपये 

की भी ËयवÎथा नहȒ की गई है। व ेकेवल एक Ģातं मȂ 300 करोड़ वसूल कर रहे हȅ, पाचं Ģातंȗ मȂ लगभग डेढ़ हजार 
करोड़ Ǘपये देशवािसयȗ से, ठेकेदारȗ से और सरकार के नुमाइंदȗ से वसूल करके शाÎĝाÎĝ खरीद रहे हȅ और वे 

आधुिनक शÎĝȗ से लैश हो रहे हȅ। व ेइस देश को तबाही की ओर ले जाना चाहते हȅ। 

माननीय महोदय, आपने मुझे समय िदया उसके िलए आपको धÂयवाद देने के साथ मȅ एक िनवेदन करना 

चाहता हंू िक Îवगȓय राजीव गाधंी ने कहा था िक एक Ǘपया भेजा जाता है उसमȂ से 15 पैसे ही उपयोग मȂ आते हȅ। 

यह सदन, यह सरकार और हम सब िमल कर यिद यह संकÊप करȂ िक यहा ंसे भेजा जाने वाला पूरा का पूरा Ǘपया 
देश के िवकास मȂ काम आएगा तो हम इस देश को - भारत के िनमɕण करने तक ही सीिमत नहȒ रहȂगे बȎÊक हम 

इसे संसार की एक महाशȎƪ बनाने मȂ समथ« हȗगे। बहुत-बहुत धÂयवाद। 

Ǜी उपसभापित : Ǜी अवतार ȋसह करीमपुरी। आपके पास 8 िमनट का समय है। 
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डा. (Ǜीमती) नजमा ए. हेपतुƥा (राजÎथान): आज Lunch Hour नहȒ है? 

Ǜी उपसभापित : जी, Lunch Hour नहȒ है। 

डा. (Ǜीमती) नजमा ए. हेपतुƥा : हाऊस की सȅस ले िलया है। 

Ǜी उपसभापित : सȅस तो ले िलया है। 

Ǜी अवतार ȋसह करीमपुरी (उǄर Ģदेश): सर, आपने मुझे इस बजट की अहम discussion मȂ participate 

करने के िलए समय िदया है, इसके िलए सबसे पहले मȅ आपका धÂयवाद करता हंू। समय बहुत कम है, इसिलए मȅ 

इस कम समय मȂ कुछ important issues ही उठाना चाहंूगा। 

 सर, फरीद साहब ने अपनी वाणी मȂ िलखा िक - 

फरीदा जे तू अकल लतीफ, ता ंकाले िसख न लेख 

आपनड़े िगरबान मȂ सर नीवा ंकर देख। 

फरीद साहब कहते हȅ िक अगर आपके पास यह शȎƪ है, यह talent है, यह opportunity है िक आप कुछ 

िलखते हȅ, आप कुछ Ãलान करते हȅ, तो वे कहते हȅ िक काले िलख न लेख, आपनड़े िगरबान मȂ सर नीवा ंकर देख, 

अपने पावं की ओर भी कभी सर नीचे करके देखना है, Self analysis करने की भी जǘरत है। मȅने जब बजट को 

पढ़ा तो देखा िक उसमȂ खास तौर से PPP - Public Private Participation - का बहुत इÎतेमाल िकया गया है। 

जगह-जगह पर यह Public Private Participation िदखाया गया है, लेिकन मȅ यह कहना चाहता हंू िक अगर इस 

देश को बचाना है तो हमȂ इस Public Private Participation की समी©ा करनी होगी और हम आपको suggest 

करना चाहते हȅ िक let us replace PPP. मȅ भी PPP propose कर रहा हंू और वह PPP ¯या है? उसमȂ पहला P 

Poverty के िलए है। आज इस देश के सामने गरीबी एक major challenge है, यह एक गंभीर समÎया है। हम िपछले 

61 बरसȗ से इस देश का बजट तैयार कर रहे हȅ और हर बार इस बजट मȂ हम इस देश की जनता से यह वादा करते 

हȅ िक हम गरीबी से िनबटȂगे, हम गरीबी को ख¾म करȂगे, हम गरीबी को जड़ से िमटा देना चाहते हȅ, लेिकन 

अफसोस की बात है िक गरीबी जड़ से िमट नहȒ रही है, गरीबी बढ़ रही है और इससे भी ¶यादा अफसोस की बात है 

िक हमारे देश की सरकार अभी तक confused है, अभी तक यह decide नहȒ कर पा रही है िक हमारे देश मȂ 

गरीबȗ की सं°या िकतनी है। इस बारे मȂ िजतने कमीशन बैठाए गए हȅ, किमिटया ंबैठाई गई हȅ, उन सबकी अलग-

अलग िरपोट« है। अगर सबकी एक िरपोट« नहȒ होगी तो एक नीित नहȒ होगी, अगर एक नीित नहȒ होगी, एक 

योजना नहȒ होगी तो हम इस समÎया का समाधान कैसे कर पाएंगे? इसिलए मȅ यह चाहंूगा िक इस िदशा मȂ 

सरकार को संजीदा approach अȎ°तयार करने की जǘरत है। दूसरा P Population के िलए है। Population is 

very big challenge for India और हमारी सरकार की इस बारे मȂ कोई गंभीरता नजर नहȒ आती है। हमारी सब 

industry fail नजर आ रही हȅ, लेिकन population की field मȂ हम दुिनया मȂ एक नÇबर से, तेजी से आगे बढ़ रहे हȅ। 

मȅ यह कहना चाहंूगा िक बाबा साहब डा. भीमराव अंबेडकर, िजÂहȗने इस देश के संिवधान की रचना की थी, डा. 

भीमराव अÇबेडकर साहब ने उस वƪ कहा था, जब इस देश का संिवधान लागू हुआ था, िक हमारे देश को 

population control करने के िलए कोई affective योजना बनानी होगी। अगर बाबा साहब डा. भीमराव अंबेडकर 

की बात को हमने माना होता तो आज हमारे देश की यह दशा न होती - आज हमारा बचपन Ǘल रहा है, आज 

हमारा  बुढ़ापा Ǘल रहा है। हमारे पास कोई effective social security plan न होने के कारण, हमारे देश मȂ social  
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insecurity के कारण day by day population increase हो रही है। आज लोग ब´चे इसिलए पैदा कर रहे हȅ िक व े

उनके बुढ़ापे का सहारा बनȂगे। आज religious insecurity के कारण भी हमारे देश मȂ population बढ़ रही है और 

हमारे देश मȂ economic insecurity के कारण भी पापुलेशन बढ़ रही है। इसिलए, महोदय, आपके माÁयम से मȅ 

सरकार से कहना चाहूगा िक population control के िलए और social insecurity को दूर करने के िलए एक social 

special security plan की जǘरत है, effective plan की जǘरत है। उसके िलए हमȂ गंभीरता से सोचना होगा। 

जहा ंतक pollution का सवाल है, pollution तो हमारे agenda मȂ ही नहȒ है। यह इंतहा बढ़ रहा है। इसिलए हम 

कहना चाहȂगे िक हमȂ देश मȂ एक campaign चलाने की जǘरत है - "Let us make India Hygenic." 

अब हम ¯या कहȂ, हमȂ दु:ख होता है, हम यह कहना चाहȂगे िक pollution भी देश के िलए एक बहुत बड़ा खतरा 

है। Public Private Participation को replace करो और PPP यानी Poverty, Population and Pollution के बारे 

मȂ आप कोई सकारा¾मक नीित बनाओ। आपने बजट मȂ यह वायदा िकया है िक हम अगले 5 सालȗ मȂ slum free 

India बनाएंगे। हम यह कहना चाहते हȅ िक यह आज़ादी का 62वा ंसाल चल रहा है। ...(Ëयवधान)... 

Ǜी उपसभापित : अब आप conclude कीिजए। 

Ǜी अवतार ȋसह करमीपुरी : हम conclude कर रहे हȅ। यह एक गंभीर issue है। Where is the uterus which 

has created slum India. Let us identify it. The Congress and the BJP, both have ruled India. Both are 

the uterus, िजÂहȗने slum India produce िकया है। आज इस देश मȂ 14 करोड़ लोग सड़कȗ के िकनारȗ पर गǀȗ मȂ 

बैठे हȅ। एक तरफ ȋजदा लोग हȅ, जो सड़कȗ के िकनारे पर बैठे हȅ और दूसरी तरफ मुदɕ लोग हȅ, जो पाकș मȂ पड़े हȅ 

...(Ëयवधान)... 

Ǜी उपसभापित : ठीक है, आपने कह िदया, अब आप समाÃत कीिजए। 

Ǜी अवतार ȋसह करीमपुरी : इसिलए हम यह कहना चाहȂगे िक इसके िलए हमȂ constructive plan बनाने की 

जǘरत है। इसके अलावा Scheduled Castes and Backward Classes की इस देश मȂ जो दशा है, उन पर day-

by-day atrocities बढ़ रही हȅ ...(Ëयवधान)... 

Ǜी उपसभापित : अब आप समाÃत कीिजए, अÂयथा यह िरकॉड« मȂ नहȒ जाएगा। 

Ǜी अवतार ȋसह करीमपुरी : बैकवड« ¯लास की मंडल कमीशन की िरपोट« को लागू नहȒ िकया गया है। 

Ǜी उपसभापित : वीरेÂğ भािटया जी, आप बोिलए ...(Ëयवधान)... करीमपुरी जी, आप बोलते ही जा रहे हȅ, हमȂ 

वƪ की कमी है, ...(Ëयवधान)... अब आप conclude कीिजए। 

Ǜी अवतार ȋसह करीमपुरी : हम conclude कर रहे हȅ, just one line, please. ...(Interruptions)... 

उपसभापित महोदय, महोदय, बहुत से Îटे¹स, मंडल कमीशन की िरपोट« को अब तक लागू नहȒ कर रहे हȅ। 

हम चाहते हȅ िक केÂğ की सरकार यह फैसला करे िक उनकी ओर से Îटे¹स को जो मदद की जा रही है, जो 

Îटे¹स इस मंडल कमीशन की िरपोट« को लागू न करȂ, उनकी सहायता बंद की जाए। 

Ǜी वीरेÂğ भािटया (उǄर Ģदेश) : माननीय उपसभापित जी, मȅ केवल दो िमनट मȂ अपनी बात समाÃत कर 

दंूगा, ¯यȗिक साहू साहब को अवसर देना है, इसिलए मȅ िबÊकुल सं©ेप मȂ केवल 4 बातȂ कहना चाहंूगा। मȅ आपके 

माÁयम  से  पहली  बात  तो  यह  कहना चाहंूगा िक वकीलȗ पर, लीगल सȌवसेज़ पर और डॉ¯टरȗ पर जो सेवा कर  
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लगाया गया है, service charges लगाए गए हȅ, मȅ इसका िवरोध करता हंू। वकील, Âयाय ËयवÎथा का अंग है। अगर 

Âयाय ËयवÎथा पर सȌवस टै¯स लगाया जाएगा, तो जो litigant है, उसको Âयाय और महंगा पड़ेगा। इसी Ģकार से 

अगर डॉ¯टस« पर सȌवस टै¯स लगाया जाएगा, तो पेशȂट से वह वसूलेगा, इसिलए मȅ इसका िवरोध करता हंू और 

अज़« करता हंू िक इसको वापस िलया जाना चािहए। 

दूसरी बात मȅ यह कहना चाहता हंू िक मȅ Ǜी राजीव शु¯ल की बात से इǄफाक रखता हंू िक जब आपने ȋĢट 

मीिडया को, जन«िलÎ¹स को सुिवधाएं दी हȅ, तो जो दूसरी मीिडया है - टी.वी. मीिडया है, वीिडयो मीिडया है - 

उनको भी उसी Ģकार से सुिवधाएं दी जानी चािहए। इसिलए मȅ Ǜी राजीव शु¯ल जी की इस बात का समथ«न करता 

हंू। 

तीसरी बात मुझे यह कहनी है िक आपने जो मÁयम वग« को आय कर मȂ िरयायत दी है, वह बहुत कम है। 

वत«मान पिरȎÎथितयȗ को देखते हुए उसे बढ़ाया जाना चािहए। 

चौथी बात मुझे यह कहनी है िक इस समय मकानȗ की आवÌयकता कम हो गई है और मकान बनने कम हो गए 

हȅ। जो लोग होम लोन लेते हȅ, उस पर Åयाज की दर कम की जानी चािहए और हम लोग जो िरपेमȂट करते हȅ, उसमȂ 

और सुिवधाएं दी जानी चािहए। 

अंितम बात मȅ यह कहना चाहता हंू िक अभी हमारे BSP के साथी बोल रहे थे और वे Public Private 

Partnership का िवरोध कर रहे थे। पहले वे अपने रा¶य मȂ देखȂ, जहा ंसारी योजनाएं Public Private Partnership 

पर चल रही हȅ। पहले व ेअपने रा¶य की बात करȂ, जहा ंपर उनकी सरकार है ...(Ëयवधान)... इन शÅदȗ के साथ मȅ 

अपनी बात समाÃत करता हंू। 

SHRI S. ANBALAGAN (Tamil Nadu): Mr. Vice-Chairman, Sir, thank you for giving me this 

opportunity to speak on the General Budget. I am the second speaker to speak on behalf of the All 

India Anna DMK, which is the leading political party in Tamil Nadu. My colleague, Shri Malaisamy, 

who was the first speaker from my party, with his background as a former bureaucrat, has done his 

job rightly and aptly. I will supplement his viewpoints here and there on certain areas which, I 

consider, are relevant to be brought to the notice of the House. 

Sir, this is the first Budget of the new Government. The expectations of the people were very 

high, but the allocations for important sectors such as agriculture, infrastructure, power and for the 

National Rural Employment Guarantee Programme are very meagre, when compared to the need in 

these sectors. As rightly observed by my party leader, Puratchi Thalaivi Amma, though the decision 

to provide BPL families with 25 kg of rice or wheat every month at Rs.3 a kg is welcome, yet non-

allocation of specific funds for the same raises question mark about the implementation of the 

scheme. Sir, I want a clarification from the Government about the method adopted in the selection of 

beneficiaries of this scheme. I want to put across certain aspects for the consideration of the 

Government. Firstly, the Government will have to see that the benefits go to the real beneficiaries. 

Secondly, quality should be taken care of; and thirdly, the programme should be implemented 

effectively. I request the Government to form a Committee comprising MLAs, MPs, along with 

officials and two or three representatives of the local bodies to monitor its implementation without any 

lapse.  Sir,  how  can  the  Government  assure  food  security  to  the  poor  when  they have actually  
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reduced the foodgrains provided to the poor? Under the Antyodaya Scheme, they have now reduced 

the quantity from 35 kg to 25 kg, and have also raised the issue price from Rs.2 to Rs.3 per kg. 

These days, two-wheelers and tractors are widely being used by farmers to carry their agricultural 

produce. Moreover, they have to run their pump sets on diesel due to the acute problem of power 

cuts that is very much in force in my State of Tamil Nadu. I, therefore, request the Government to 

consider giving them 25 per cent subsidy on the market price of petrol and diesel. 

Sir, exemption of Central Excise Duty to small scale industrial units is given to the extent of 

Rs.1.5 crores. This is inadequate. The exemption should be increased to a minimum of Rs.3 crores, 

which will be very much useful for the development of small scale industrial units. Ultimately, this will 

create employment opportunities in the rural area. 

The marginal increase in income-tax exemption makes very little sense in the context of spiralling 

price of essential commodities. The huge middle class of the country will not be benefited from this. I 

request the Finance Minister to raise the income tax exemption limit to Rs.5 lakhs. 

The AIADMK, in its election manifesto, had promised that if voted to power, it would prevail upon 

the Indian Government to sanction Rs. 10,000 crores as rehabilitation package for the Eelam Tamils. 

The Finance Minister’s announcement of Rs.500 crores for the rehabilitation of Eelam Tamils is quite 

meagre; they are only paying a lip service to their cause. There is a proverb in Tamil – Yanai pasikku 

solapoori, meaning to say, giving peanuts to a hungry elephant. On behalf of my party, the AIADMK, 

and the General Secretary of our party, Puratchi Thalaivi Amma, I urge upon the Government to 

sanction Rs. 10,000 crores as rehabilitation package for the Eelam Tamils. 

Another point is that there are 20 lakh unemployed youth who are educated and have the skills. 

But the Government has not announced any scheme for providing employment opportunities for 

these skilled persons. Without proper employment opportunities in the country, the youth of our 

countries are going to foreign countries in search of jobs. Hon. Member spoke in Tamil) Why should 

one go elsewhere when everything is available in this country? Sir, let me conclude with a Tamil 

quotation. Tamil It means, alertness, learning and bravery are the three basic traits of a good ruler. 

The people expect these qualities in their Government. Insofar as this Budget is concerned, these 

expectations have not been met by the Government. 

Ǜी अली अनवर अंसारी (िबहार) : शुिĎया महोदय, आज ĢÌनकाल मȂ मेरा भी एक सवाल आया था लेिकन 

वƪ ख¾म हो गया। वहȒ से मȅ अपनी बात शुǘ करना चाहता हंू। मȅ कुछ पूछना चाहता था, मȅने कुछ पूछा भी, लेिकन 

मंĝी जी का जवाब नहȒ िमल सका। महोदय, उस जवाब मȂ सरकार ने यह कहा िक जो मंदी की मार पड़ी है, िजन 

से¯टस« मȂ पड़ी है, उसमȂ वÎĝ उǏोग, कपड़ा उǏोग अËवल है। महोदय, हम उनसे पूछना चाहते थे िक खेती के 

बाद आज भी इस मुÊक मȂ सबसे ¶यादा अगर रोज़गार िमलता है, तो यही बुनकरी के धंधे से और कुटीर उǏोग के 

धंधे  से  िमलता  है।  इन  पर मंदी की मार पड़ी है, ये लोग बेरोजगार हुए हȅ, ये खुदखुशी कर रहे हȅ। बुनकरȗ के ǎारा  
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िकडनी और खून बेचने की घटनाएं इस मुÊक मȂ हुई हȅ - आंĠ Ģदेश से लेकर, उǄर Ģदेश और महाराÍĘ तक। 

उनके िलए आप ¯या कर रहे हȅ? िपछले बजट मȂ और इस बजट मȂ इस मुÊक के जो दÎतकार हȅ, इस मुÊक के जो 

कारीगर तबके के लोग हȅ, बुनकर हȅ, धुनकर हȅ, दजȓ हȅ, वे सरकार से यह उÇमीद लगाए बैठे थे िक िजस तरह से 

सरकार ने िकसानȗ का 60 हजार करोड़ Ǘपया कज« माफ िकया, उसी Ģकार सरकार उनके बारे मȂ भी सोचेगी। हम 

िकसानȗ की कज« माफी का समथ«न करते हȅ लेिकन ये जो दÎतकार हȅ, आटȓजन हȅ, बुनकर हȅ, ये तो लȅडलेस हȅ, 

भिूमहीन हȅ। इनकी कज« माफी ¯यȗ नहȒ होगी? इसी सदन मȂ यूपीए-टू सरकार आई है। पहले वाघेला जी कपड़ा 

मंĝी थे। इÂहȗने कहा था िक पीएमओ से हमारी बात चल रही है। उÂहȗने कहा था िक जो बुनकर हȅ, जो दÎतकार हȅ, 

वे कज« वािपस करने की ȎÎथित मȂ नहȒ हȅ। उनके संबंध मȂ हमारी पीएमओ से बात चल रही है। हम लोगȗ ने उÇमीद 

की थी िक Ģणब दा इस संबंध मȂ कुछ पेश करȂगे। िपछली दफा उÂहȗने िकसानȗ का कज« माफ िकया था, इस बार 

बुनकरȗ का और दूसरे गरीब तबके के कारीगर लोगȗ का कज« माफ करȂगे। उनका कज« ¶यादा नहȒ है। आपने वहा ं

60 हजार करोड़ माफ िकया, यहा ंआपने इसी हाउस मȂ कहा था िक 800 से 1200 करोड़ Ǘपया कजɕ है। िफर आपने 

बताया िक बढ़कर 3500 करोड़ Ǘपया हो गया है। इसे ¯यȗ नहȒ माफ िकया? इस हाऊस के बाहर Ģधान मंĝी 

मनमोहन ȋसह जी ने यह घोषण की थी िक िकसानȗ को िजस रेट ऑफ इंटरÎट पर कज« िमलता है, उसी रेट ऑफ 

इंटरÎट पर हम बुनकरȗ को भी कज« दȂगे? वह आपने इसमȂ ¯यȗ नहȒ िदया? आिखर आपकी बुनकरȗ से ¯या दुÌमनी 

है? ये बुनकर लोग ही हȅ जो आज भी इतनी मेहनत और मजदूरी कर रहे हȅ। आपने ¯लÎटर बनाने की बात इसमȂ 

कही है। लेिकन आप भलू गए - िबहार मȂ भागलपुर मȂ भलू गए, नाथ नगर भलू गए, चÇपा नगर भलू गए, मानपुर भलू 

गए, जो गया के पास है - वहा ंआपने इनके िलए कोई Îकीम नहȒ दी। इस Ģकार से आप बेरोजगारी कैसे दूर करȂगे? 

उसी तरह से माइनॉिरटी की बात है। िपछली बार अंतुले साहब केिबनेट िमिनÎटर थे। माइनॉिरटी का बहुत ȋढढोरा 

पीटा जाता है िक हमारा उस तरफ बहुत Áयान है। ¯या Áयान है? आपका केिबनेट िमिनÎटर था, इस बार आपने 

सलमान खुशȓद साहब को रा¶य मंĝी बनाया। और आप कहते हȅ िक बजट मȂ हमने सĝह हजार चािलस करोड़ 

िदया, एक हजार करोड़ पहले था, आपने बाद मȂ छ: सौ पचास जोड़ा था, अभी आपने नौ सौ जोड़ा है। तो यह जो * 

है तथा अखबार वाले िलखते हȅ िक Ģणबदा बंगाल का जादू िदखला रहे थे, वहȒ मौलाना आजाद फाउ½डेशन का 

जोड़ करके, मॉयनोिरटी फाइनȂिसयल कापȘरेशन का जोड़ करके तथा सारा जोड़ करके आपने िकया है। आप 

मॉयनोिरटी की आंख मȂ धलू  झȗकने का काम कर रहे हȅ और मॉयनोिरटी के लोग इस बात को समझते हȅ। सर, 

आिखरी बात कह करके मȅ ख¾म करना चाहता हंू। िबहार के साथ आप जो सौतेलापन कर रहे हȅ, छ: हजार करोड़ 

की सतरंगी योजना हम लोगȗ ने दी, आपने कहा िक बजट मȂ हम कृिष पर Áयान दे रहे हȅ, छ: हजार करोड़ की 

सतरंगी योजना मȂ ितलहन, दलहन के िलए तथा दूसरे िवकास के कायș के िलए हमारी सरकार ने बनाकर दी है, 

परÂतु आपने एक पैसा उसमȂ नहȒ िदया। कोसी की ĝासदी मȂ आप गए थे और कोसी की ĝासदी मȂ हम लोगȗ ने 

चौदह हजार आठ सौ आठ करोड़ मागंा था, लेिकन आपने एक हजार करोड़ िदया। इसमȂ आप बाकी रकम ¯यȗ नहȒ 

देते हȅ? 

Ǜी उपसभापित : आप समाÃत कीिजए। 

Ǜी अली अनवर अंसारी :  वे उÊटे एक हजार करोड़ मागंने की बात करते हȅ, यह िकस तरह का आपका दो 

तरह  का  नजिरया  है  और  सौतेला  Ëयवहार है? हम कहना चाहते हȅ िक ये चाहे बुनकर हȗ, चाहे िबहार के लोग हȅ  

* Expunged as ordered by the Chair. 
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आपकी दया और मेहरबानी पर नहȒ है। यह हम अपने अिधकार की बात कर रहे हȅ, यह हमारा अिधकार बनता है। 

अगर आप नहȒ दȂगे तो डेमोĎेसी मȂ जो राÎता हमारे पास है उस पर हम चलकर अपना अिधकार लȂगे। 

SHRI RAJIV PRATAP RUDY : Sir, the voice of Bihar cannot be subdued. 

MR. DEPUTY CHAIRMAN : Now, Shri M.P. Achuthan. You have govt five minutes; not more 

than five minutes. ...(Interruptions). 

SHRI M.P. ACHUTHAN (Kerala): Mr. Deputy Chairman, Sir, since various aspects of the 

Budget have already been discussed by many Members, I will confine myself to three or four points 

because the time is very limited. Sir, this Budget lacks a realistic assessment of the economic 

situation in the country and sets feasible targets which are not attainable in the prevailing situation. 

Take the case of growth rate. The Finance Minister visualises 9 per cent growth rate this year. 

According to the IMF, the World Bank and the ADB, the growth rate will be below six per cent this 

year. 

Sir, the Finance Minister really sets the targets by under-estimating the gravity of the global 

economic situation and its impact on our economy. The claim that stimulus packages are yielding 

results does not match with the situation in the industry or in the export sector. The-exports are 

going down. The downward trend in the manufacturing sector is continuing. All indicators suggest 

that this trend will continue. Why is that the stimulus packages have failed? Why does it not mitigate 

the sufferings of millions of workers adversely affected by the economic, slowdown? The reason of 

that is the lop-sided policy of the Government. There is over-emphasis on industry, that too, on the 

corporate sector. The beneficiaries of the stimulus packages and the concessions are industrialists. 

Last year, according to the Budget papers, Rs. 4,50,000 crores were given by way of concessions. 

Sir, the Government has totally neglected the agricultural sector. Without achieving and 

sustaining, at least, 4 per cent growth rate in agriculture, we will not be able to achieve 8 or 9 per 

cent growth in the GDP. That is simple. For this, the Government must come forward with a stimulus 

package of, at least, Rs. 1,00,000 crores for the agricultural sector. It must be a comprehensive 

package, covering irrigation, seeds, fertilisers, remunerative price of agricultural products, State 

marketing, processing of agricultural products and everything connected with agriculture. Simply 

giving more credit to farmers will not help them. The Government is not ready to reduce the interest 

rates of agricultural loans. Without ensuring remunerative prices, cheap inputs and market facilities, 

the farmers will not be able to repay the loan. The net result will be pushing the farmers into the debt 

trap. A pragmatic and feasible solution was suggested by Swaminathan Commission, The 

Commission suggested giving agricultural loans at the rate of interest of four per cent. In this 

connection, I would like to bring to the notice of the Government the experience of Kerala. In Kerala, 

the cooperative sector, is giving the loans at the rate of four per cent to farmers. Moreover, paddy 

farmers are getting interest-free loan. The Kerala Government is procuring paddy at the rate of  
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Rs.11 per kg. What is the net result of all these steps? Now, the production and productivity of paddy 

in Kerala has increased substantially. So, the Government of India must take action to give loans to 

farmers at four per cent interest rate. 

MR. DEPUTY CHAIRMAN: Please conclude. 

SHRI M.P. ACHUTHAN: Yes, Sir. There is a change in the fertilizer policy. Subsidy on fertilizers 

is a welcome step. But, I fear that there is every possibility of fertilizer companies hiking the price of 

fertilizers they sell and corner the benefit of subsidy. So, the Government must ensure that the 

fertilizers are distributed at a fixed price and then only the farmers would get the benefit of fertilizer 

subsidy. 

MR. DEPUTY CHAIRMAN: Thank you, please conclude. You have exceeded your time, please 

conclude. 

SHRI M.P. ACHUTHAN: I have only one last point connected with the people of Kerala. 

MR. DEPUTY CHAIRMAN: No, you cannot go on speaking. You had made a special request 

since your party had no time left. Please conclude. 

SHRI M.P. ACHUTHAN: I am concluding with only one last point, because it is agitating the 

people of Kerala. We expected that in this Budget the government will announce some package or 

help to the NRIs returning from the Gulf countries. Thousands of workers are coming back from the 

Gulf countries because of the economic crisis, and they are mostly from Kerala. It affects the 

economic situation and the social sector in Kerala. The Government of India must formulate and 

announce a package to help and rehabilitate the NRIs returning from the Gulf countries to Kerala. 

SHRIMATI SHOBHANA BHARTIA (Nominated): Thank you, Mr, Deputy Chairman, Sir. The 

decisive election mandate has significantly altered the context and the expectations from the Budget 

that prevailed before the results were out. In a sense, the mandate has reflected new India's 

changing aspirations. While on the one hand, it has given greater power to the UPA Government to 

frame policies and implement decisions, on the other hand, it has shown the importance of growth 

with equity as the guiding principle for all future Governments. 

Sir, the Budget must be viewed against the changed political backdrop as also the green shoots 

which are appearing to show up in the economic domain. This is a Budget for Bharat. The UPA 

Government has made handsome allocations for programmes pertaining to rural India and to the 

urban poor. It is part of their aam aadmi agenda which they have pursued all along. In doing all this, 

however, they have risked an alarmingly high fiscal deficit at Rs.4,00,000 crores or 6.8 per cent of the 

GDP. I think, it is, perhaps, the highest in more than a decade. The underlying assumption, of 

course,  is  that  this  greater spending will provide a stimulus to the economy till such time the private  
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sector investments and the private sector also regain the momentum of boom years. The Finance 

Minister had two options before him, either to provide a stimulus to the economy or to resort to fiscal 

rectitude. He has chosen the former. To my mind, it is a gamble, but it is a bold decision and the only 

way forward. 

Unlike the other stimulus that had been provided, this one gives money in the hands directly of 

the public, of the consumer. This along with ceiling in the personal income tax which in itself would 

give about another Rs.9,500 crores of disposable income, all this should help to create demand and 

generate growth, I would like to congratulate the Finance Minister for taking this very bold decision. 

But there is a concern because the revenues have been shown as that. Therefore, where would the 

increased money come from? It is bound to put pressure thereby driving up interest rate, making 

loans much more expensive for the private sector which has just started seeing the upward swing. 

The Finance Minister's decision, however, to continue with some of the other fiscal stimulus 

measures to the private sector are a welcome step and indicate his intention to build on the 

momentum that has been generated. The increase in the minimum tax, however, is a bit of a 

dampener and with due respect I would like him to consider looking at some sort of review of this. 

There are many other welcome measures abolishing the FBT, which was a draconian tax and in other 

targeted areas such as SME sector and the export sector. I have a suggestion for the Finance 

Minister's consideration. As far as SME sector is concerned, where one is seeing the majority of the 

job losses, at the moment, the SME sector can only go to the RBI for debt restructuring. That only 

postpones the problem; it does not do away with it. Many countries have adopted a model where an 

equity fund is set up to take equity in such small-scale sector units that are found feasible. This will 

help them to clean up the balance sheet, help them to take fresh loans and go a long way in trying to 

restore their health. I would like to leave this suggestion for the consideration of the Finance Minister. 

He has also spoken about bringing India back to the 9 per cent growth. This, to my mind, is not 

going to happen very soon. This cannot happen unless we see the signs of revival of global 

economy. However, the return to high growth will only be sustainable when we address the issues of 

our infrastructure, the gaps in our infrastructures, both hard and soft. Sir, the state of play as far as 

power sector is concerned, is perhaps the area of the biggest concern. 

The Economic Survey also acknowledges that the power sector exhibited considerable shortfall 

in recent years and due to this the energy shortage has only increased. There is an urgent need for us 

to reverse this. The Survey also showed that the growth in electricity generated from power utility in 

2008-2009 was actually only 2.7 per cent as opposed to the target of over 9 per cent. Our per capita 

consumption of power also is abysmally low. We are only one-third of China and one-fourth of Brazil. 

If India wants to emerge as an economic superpower; we cannot be a nation devoid of electricity. 

The Budget has set aside a good allocation of almost Rs. 16,000 crores, but to my mind, the problem  
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is not in budgetary allocation, the problem is in transmission and distribution. The state of the 

electricity boards, the state of the DISCOMS is financially not viable. Projects face an issue in terms 

of land acquisition, as we have discussed earlier today, in environmental clearances and there are 

contractual obligations, which are very difficult to meet. This along with other areas in infrastructure 

development whether it is shortage of ports with ports being congested, airport modernisation needs 

to be speeded up as also the highways and roads. All this, Sir, is proving to be a bit of a bottleneck if 

we want to return to a sustained 9 per cent growth. However, Sir, just having wider roads, just 

having more ports and airports, to my mind, is not going to solve the situation. In the long term, we 

also have to address what the Prime Minister has termed as the issues pertaining to soft 

infrastructure. So, the next big leap for India's economy really hinges on our ability to go big on 

education, to rapidly expand our healthcare system and to help evenly distribute the benefits of high 

growth. Almost a third of our population is illiterate and only 12 per cent of those who go to primary 

actually reach colleges. Only one-fourth of those who have got their degrees or who are graduates 

are employable. This is a pathetic situation leading to a lot of demoralisation. 

When the UPA came to power in 2004 it listed, providing universal access to quality education 

and to health amongst its seven core objectives. In the subsequent Budgets, unlike the previous 

Government, it made budgetary allocations and the amounts put aside for education and health more 

than multiplied. It went up almost three times for education and it doubled for health. This Budget too 

has seen a very good increase, almost 19 per cent for education and 22 per cent for health. 

Hopefully, the thrust on  higher education with more IITs, IIMs and institutes of vocational training 

which to my mind are the need of the hour, to try and harness the energies and the skills of those 

who drop out and try and train them to get employment is something that the Government has been 

focussing on and needs to be speeded up even more. Sir, I will just end by saying that the lesson 

from the elections and also from India's growing resilience in the face of the economic downturn is 

that it pays to concentrate on inclusive growth and the efficacy of programmes such NREGA and 

Bharat Nirman more than point in this direction, but, there is an issue in terms of implementation, 

and, therefore, its the last mile delivery, it is the delivery system which has to be made much more 

robust. So right from infrastructure to rural employment the key is in the execution. Also the decision 

to bring in the Food Security Act is a very, welcome step. Once again the delivery mechanism needs 

to be in place. The Budget has taken a big gamble in allowing for a very high fiscal deficit. The 

gamble has to pay off and it is time, Sir, I would like to request that the money must speak. 

सरदार तरलोचन ȋसह (हिरयाणा) : शुिĎया सर, हम लोग बजट पर बहस कर रहे हȅ। बड़े अ´छे-अ´छे लोग 

बोले, िरज़व« बȅक के गवन«र बोले, economist  बोले, िकसी ने कुछ कहा, िकसी ने कहा िक deficit financing बन 

गया, कÇयुȎÂÎट पाटȓ के लीडस« ने कुछ और राय दी। मȅ बड़ा हैरान हंू ¯यȗिक इस देश मȂ जो बीमारी की जड़ है, वह 

population है। इस देश मȂ जो population की Đोथ हो रही है, चाहे िजतनी भी ÎकीÇस बना लो - अभी सȂसस आने 

वाला  है, एक साल रह गया है-सारी ÎकीमȂ धरी की धरी रह जाएंगी जब यह पता चलेगा िक मुÊक मȂ जो ये कहते हȅ  
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िक बेरोजगारी भǄा, यह भǄा, वह भǄा, जब लेने वाले कई करोड़ बढ़ जाएंगे तो ÎकीमȂ कहा ंजाएंगी? ǘȋलग पाटȓ 

मȂ आज तक I have not seen a single person who could dare to say िक population की ĢॉÅलम को हमने 

टैकल करना है। आप इस बात से डरते ¯यȗ हȅ? चीन ने ¯या िकया? िकतने लॉज़ बनाए? आज चाइना ¯यȗ आगे जा 

रहा है, because of population control और India is failing on every front because of population 

explosion. आप पाचं साल के िलए लीडर हो, इतने वोट ले आए, अब ¯यȗ डरते हो? िकस वोट बȅक से डर रहे हो, 

यह कहने के िलए िक population के िलए कुछ करȂ। मȅ हैरान हंू िक सब बड़े-बड़े लोग, बड़े-बड़े लीडस« बैठे रहते 

हȅ। This is not a political issue. This is an issue for India. All parties should have a joint conference िक 

population के िलए ¯या िकया जाए। सर, दूसरी बात मȅ फाम«स« के संबंध मȂ कहना चाहता हंू। यहा ंपर बहुत कुछ 

कहा गया िक 71,000 करोड़ Ǘपया लोन वेवर िदया। यह सबको पता है िक पंजाब और हिरयाणा इंिडया का 80 

परसȂट फूड देता है। मेरे दोÎत नरेश गुजराल बैठे हȅ, ये हर रोज़ पंजाब के बारे मȂ बोलते हȅ। आप हैरान हȗगे िक Out 

of 71,000 हिरयाणा और पंजाब का शेयर is less than three per cent. पंजाब मȂ िसफ«  1,000 करोड़ Ǘपया िमला 

है, Out of 71,000 जो आपको 80 परसȂट फूड देता है, उसको आपने ¯या िदया है? इसिलए नहȒ िदया ¯यȗिक वे 

लोन वापस करते हȅ। जो लोन वापस करे, उसको कुछ नहȒ और जो न दे, उसके िलए ÎकीमȂ हȅ। आप wasteful 

expenditure की तरफ से Áयान हटाओ। ये नयी-नयी ÎकीमȂ रोज़ लाते हȅ जैसे गावं मȂ employment scheme है, ये 

सारी ÎकीमȂ वेÎट जा रही हȅ। िकस गावं मȂ आज तक ¯या बना है? एक गावं मं आप कह रहे हȅ िक कोई नाली बना 

रहा है, कोई कहता है िक गǀे खोद रहा है, उससे देश को ¯या फायदा है? ऐसी constructive scheme हो, 

िजससे देश का बेिनिफट हो इसिलए फाम«स« पर Áयान दो िक फाम«र ¯या चाहता है? वह चाहता है िक इंटरÎट रेट 4 

परसȂट हो। आप कहते हȅ िक 7 परसȂट दȂगे और अगर आप पैसे वापस दोगे तो एक परसȂट वापस करȂगे। कौन 

आपको टाइम पर देता है? कैसे करते हो? ¯यȗ िकसानȗ के साथ मखौल करते हो? जब तक िकसान को आप फुली 

सेटीÎफाई नहȒ करते, तब तक कुछ नहȒ होगा। अब ¯या हो रहा है िक पंजाब हिरयाणा मȂ 20 per cent less 

sowing चावल की हुई है। बािरश नहȒ है, िबजली नहȒ है, डीज़ल महंगा है। अब ¯या हो रहा है िक Every farmer is 

spending Rs. 300 per acre every day तािक उसकी पैडी बच जाए। सरकार उसको ¯या देगी? अभी पंजाब और 

हिरयाणा के जो िकसान हȅ, वे गरीबी रेखा की तरफ जा रहे हȅ। आपने कुछ नहȒ िदया। उनका डीज़ल भी at least, 

now, the price of diesel in Punjab and Haryana for farmers should have been Rs. 10 less than other 

parts of the country so that they will be able to grow more and get more water. लेिकन आपने इसके िलए 

कुछ नहȒ िकया। 

सर, आप हैरान हȗगे िक sowing मȂ केवल paddy नहȒ, बȎÊक िजतने oilseeds हȅ, म¯की है, बाजरा है, इनकी 

50% से less sowing हुई है। आप इसके िलए तैयार रिहए, ¯यȗिक मुÊक मȂ danger आने वाला है। यह आप सबके 

सामने है। 

सर, एक और बड़ा मसला है। मȅने सुबह नोिटस िदया था, लेिकन आपने नहȒ माना, िक हजारȗ लोग इस वƪ 

Îपेन मȂ हमारी embassy के बाहर बैठे हȅ। वे इसिलए बठेै हȅ िक ģासं, इटली और Îपेन ने अपने law को liberalize 

िकया है to give citizenship to more people. Indians are more entitled than other. लेिकन MEA वाले 

उनको सȌटिफकेट नहȒ दे रहे हȅ। The Ministry of Home Affairs and the Ministry of External Affairs should  
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join hands to provide identity certificate to all Indians who are in the Middle East, European countries 

so that they can apply for citizenship. अब इतनी बात करने के िलए आप कहते हȅ िक होम िमिनÎĘी को िचƻी 

भेजी है, होम िमिनÎĘी कहती है िक हमने Îटेट को भेज दी है। चार साल पहले यह Îकीम आई थी। मȅ उस समय 

Minority Commission का चेयरमनै था। मȅ इसके िलए बहुत लड़ा। पािकÎतान के 15 हजार लोग भतȓ हो गए, 

लेिकन एक भी इंिडयन भतȓ नहȒ हुआ, because Pakistan Embassy is all out to help Pakistanis. Indian 

Embassy तो लोगȗ को नजदीक नहȒ जाने देती। 

सर, ģासं मȂ पगड़ी का केस पहले ही था, अब िपछले हÄते शारजाह मȂ आड«र कर िदया गया है िक कोई िसख 

Ěाइवर पगड़ी पहन कर गाड़ी नहȒ चला सकता। बसȗ पर िजतने िसख हȅ, वे नौकरी से हट गए, ¯यȗिक पगड़ी की 

पाबÂदी लग गई। मȅ आपसे यह भी कहना चाहता हंू िक हमारे एनआरआई के िमिनÎटर हमेशा िमिडल ईÎट जाते हȅ, 

वे हमारा यह इÌयू हल कराएं। 

सर, टूिर¶म के िलए सारी दुिनया कहती है िक टूिर¶म बढ़ रही है because of the religious destinations. 

अब सबसे बड़ी destinations अमृतसर और वैÍणȗ देवी, जÇमू हȅ। मेरी सरकार से िवनती है िक वैÍणȗ देवी और 

अमृतसर के िलए एक joint project बनाए, तािक िवदेशȗ से िजतने लोग आएं, वे अमृतसर land करȂ और दोनȗ 

जगह जाएं। इसके िलए आप अमृतसर एयरपोट« को ठीक कराएं। 

सर, minorities के बारे मȂ सरकार keen है, हम इसके िलए सरकार का शुिĎया अदा करते हȅ। यह बहुत 

अ´छा है। आप minorities की िजतनी मदद करȂगे, उतना अ´छा है। आपने अभी एक Îकीम यह दी है िक अलीगढ़ 

यूिनवȌसटी को 50 करोड़ Ǘपए नया कैÇपस खोलने के िलए िदया है। सर, चार साल से एक Îकीम pending है। 

अमृतसर यिूनवȌसटी मȂ Guru Granth Studies Institute बनना है। Ģधान मंĝी जी ने खुद इसे announce िकया है। 

चार साल हो गए। Ģधान मंĝी जी के एलान की यह value है! चार साल हो गए और अभी तक सरकार ने उस पर 

sanction नहȒ दी है। यूिनवȌसटी जमीन free दे रही है, लेिकन हर बार नई कमेटी बनती है। अभी मȅने सवाल पूछा 

था, तो कहते है िक हा,ं कमेटी work कर रही है। गुǗ ĐÂथ केवल िसखȗ के िलए नहȒ है, यह सब धमș के िलए है। 

वह इंÎटीǷूट pending पड़ी है। उसमȂ आज तक सरकार कुछ करने को तैयार नहȒ है, हालािंक इसका benefit 

inter-faith होगा, िजसका सबको benefit होगा। 

सर, यह जो सव« िश©ा अिभयान Îकीम है, अभी मȅ पाȌलयामȂटरी कमेटी की तरफ से तीन-चार Îटे¹स मȂ गया 

था, मȅ तो सुन कर हैरान हो गया िक Îकीम मȂ ¯या हो रहा है। आप जो टीचर engage करते हȅ, वे under-matric 

हȅ, और 50% matric होते हȅ। अब आपके पास टीचस« ही नहȒ हȅ, तो इस Îकीम मे आप करोड़ȗ Ǘपए कहा ंलगा रहे 

हȅ और िकसे पढ़ा रहे हȅ? आप लोगȗ को ¯यȗ िदखा रहे हȅ िक हमने इतना पैसा दे िदया? यह Îकीम िबÊकुल 

properly implement नहȒ हो रही है। ऐसी ही rural employment की Îकीम है। इन दोनȗ Îकीमȗ को सरकार 

review करे और यह देखे, ऐसे ही अपनी िफगर बनाने के िलए िक यह िकया, ऐसा नहȒ होना चािहए। 

सर, आपने मुझे टाइम िदया, इसके िलए शुिĎया। आप हमेशा हमȂ टाइम देते हȅ, I am always grateful to 

you. Thank you. 

MR. DEPUTY CHAIRMAN: Dr. Keshava Rao. You have ten minutes. 
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DR. K. KESHAVA RAO (Andhra Pradesh): Sir, I have now been called upon to speak at this 

stage of the debate and given ten minutes. I think, in the economic jargon, 1 will not be adding any 

value addition to it for the simple reason, I would not, first, repeat anything that has been said. 

Second, all that has to be said, in defence of the Budget, is there in facts and figures in the Budget 

speech. Besides, the Economic Survey has fortified the same thing. But, nonetheless, I was tempted 

to correct, with all humility, the distortions that have been brought in by my friends from the other 

side. Sir, I should not be mistaken here. Simply, the major Opposition thought that we were anti-

people. First of all, we must know what exactly these people are. If these people thought that India 

Shining was people; if these people thought that the Zone of India in a country like India were the 

people, let them. The people have been looking at this Budget with a lot of interest for two simple 

reasons. Number one, we had got an increased mandate, not without any reason. Number two, we 

were speaking during this poll campaign to many issues which were very interesting and very basic to 

the livelihood of this country. And, there were my friends who had been opposing us. 

Now, the results have shown, that means, the people have shown, the mandate has shown, the 

ballot has shown that you were wrong and I was right. I am saying this with all humility; I am not 

saying that I am a great man here. After all, all of us are patriots. I know we differ; that is why, I 

heartily welcome the heartening remarks that Mr. Arun Shourie made in the very first sentence. He 

said that he had congratulated India for its stand in the ADB, where we won the vote and got the loan 

for Arunachal Pradesh. That should be the spirit. That is our spirit. When we discussed the Motion of 

Thanks to the President's Address in the House, we did say that we have not won, we have been 

likened by the people; the people thought that our programmes were right, they thought that our 

schemes were right; that is why they voted for us. But that does not mean that they have rejected 

you, they have doubt for you. You have been my good friend. This is exactly what was mentioned by 

Mr. Yechury. Their Left friends are here. We have never said that we have left you. All that we have 

done in the elections is that we stood steadfastly to what we believed. Socialism was not taught to us 

by the Leftists. The land to the tiller was not given by the Left here; it was given by Gandhiji and we 

stood by it. All that you wanted to do is, whenever we took a stand, really wanted a shore; or get 

blackmailing grip that you had over us. This is what exactly you really wanted to do. When the 

majority of the House took a particular stand on an issue where you were also a partner from outside 

and you had a different view, instead of arguing and convincing us of that view, what you did was to 

try to vote us out. That exactly is considered as blackmailing. But, yet, let me tell you, we have to 

accept that your friendship, your association lasted for four years. 

But that does not again mean that whatever socialist programmes that we had undertaken were 

due to you, as Mr. Yechury tried to say. Nationalisation of banks was not your theme. Years back 

when banks were nationalised, it was an Indiraji's decision. If the Communists want to take credit for 

it, they  can join the bandwagon but should not take the total credit for it. Let us take the Budget. Sir,  
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I am only trying to correct the distortions. I will not repeat what has already been said. As a matter of 

fact, I have brought all those things, but I thought not to do so. Let the Communists be very clear on 

this point. When we have come here, when the new Budget has been presented, it has adhered to 

what. It has adhered to the same CMP which Mr. Yechury, sarcastically, put as UPA-II. The UPA-I, 

the CMP of your liking has become the article of faith with us. The real focus today is the rural India; 

the focus, today, is the aam admi, the focus here is nothing but social democracy. Mr. Abshishek 

Singhvi tried to debunk most of the untenable arguments made by the BJP friends. I would only 

sympathise with Mr. Abhishek Singhvi because I know Shri Venkaiah Naidu more than most of the 

people do. He is one of the best friends, a very good politician, a good Statesman but economics 

has been his weak forte. Economics has not been his forte but even he said, Sir, that we were anti-

development oriented. 

I want to know what exactly this anti-development orientation is. He said, 'when you are trying to 

get the money and trying to spend it, this is anti-development oriented. Now, this is a new theory. 

Abhishek Manu, of course, treated us to a greater span and he quoted right from Adam Smith's 

classicism to Feedman's comments, to that of Keynesian intervention of economics to that of new 

neo-liberalism of our friends. All that we have seen-but that is not necessary now. But if we are trying 

to look at our own self, the present position, I am coming to the Budget now, what exactly has the 

Budget tried to do? Whenever we are trying to debate a Budget, we must know when it is being 

brought. The time and space are the two important things that we look into even in the Budget. 

Presently, we are going through a worst kind of global crisis since the 1930s. Though it cannot be 

equated with the Great Depression, nonetheless, the situation is akin to that. We don't have the 

stagflation today. We don't have that kind of a recession today. But, yet, millions of jobs have been 

lost. People are out of jobs. The prices have gone up. The exports have got a beating. Although we 

are not very much impacted by the crisis, but as a part of the inter-dependent world, we cannot 

claim that we are insulated. So, we did have its impact on us. Against that background of global 

crisis, against the background of our own failures, we had to come out with the Budget as a solution. 

What could be the solution? The solution is two-fold. One is, have more growth Earlier we had a 

blistering growth of 9.9 at one time. It came down to 6.2 but it is now being said that it will go up to 

6.7. Having seen that growth, we are thinking, can we get back to that? Can we revive that growth 

rate? How can it be done? It can be done when you mobilise your revenues. How do you do that? 

Can this particular situation of financial crisis period give us the strength to get that kind of money? 

Even if we have that kind of money, what kind of other resource that should be there? How would 

you distribute it? 

So, these two things became very important for our Finance Minister to look into. Now, this 

situation cannot give us more taxes. Mr. Yechury himself has said that we cannot milch the cow any 

more.  So,  we  have  to  go  up to a certain stage. Still if some gap is there, what needs to be done?  
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Should we sit quiet? As Mr. Venkaiah Naidu has said, "To keep the blanket full and not even show 

your feet out." We cannot do it and the Congress Party will not do it. A great responsibility has been 

cast on us. The people have offered us their support today. According to some, it might be 7 per 

cent. According to me, it might be something more. I am not going to repeat Mr. Arjun Sen's report 

here. But, nonetheless, it is certainly more than what we have been thinking. So, what we need to 

do is, if the private sector is not coming up, even if foreign capital inflows are going out, are 

reversing, then the Government needs to step in. How does it step in such a situation? You borrow 

money. You created nothing but a deficit. You already have a revenue deficit. Revenue deficit is 

because you could not mobilise the kind of money required because the situation is not there. You 

cannot get it because the things are not good. At the same time, we cannot impose more taxes 

because the people are not prepared to pay it. So, then the fiscal deficit comes in. So, we have 6.8 

or 4.3; even if you are bringing it down, this deficit becomes inevitable. I totally agree with 

Rangarajan. He mentioned about the vicious circle in which we could be subjected to tomorrow if this 

kind of situation continues to go on. But what is the way out? One has to take a risk. I am asking all 

the economists sitting here, can you create a capital without a risk? One who is not prepared to take 

a risk will lose everything. So, what I am trying to say is that this risk becomes an economic inevitable 

thing, inescapable thing. So, we have taken this risk and let us see how do we fill the gap. You are 

not believing the Government even though reports are there. Today, we are one of the fastest 

growing economies in the world. We are number two in the world; and if BRIC reports are to be 

believed, we are going to be the third largest economy in the world along with Japan and China. But 

even with this report with you, still you have some kind of apprehensions. You are still behaving like 

doubting Thomases. The Budget papers have told us about the medium-term measures which we 

would bring in. There is also a  time-bound programme in that; within two years, it would be brought 

down to 3.5. Let us wait and see; from five points it would be brought down to four points. Why all 

are concerned about deficit is only because of the FRBM. Because we brought FRBM last time, we 

thought that there is a sanctity attached to the figures of zero and three per cent where fiscal deficit 

becomes zero and this becomes 3.5. I don't know what is the sanctity attached, but nonetheless, I 

would not like to comment on it at this point of time. But, Sir, let me tell you, as Mr. N.K. Singh said 

...(Interruptions)... N. K. Singh threw a spanner in our minds. He said this crisis which has come in 

India has not come due to the global crisis; it had come much before it. He has come out with 

figures. Last year, in 2008-09 when we brought the Budget – with my greatest respect for the then 

Finance Minister, who was considered to be one of the best five Finance Ministers of the world – Mr. 

P. Chidambaram, came out with some kind of a neo-liberal approach. 

MR. DEPUTY CHAIRMAN: Please conclude, Dr. Keshava Rao. 

DR. K. KESHAVA RAO: Sir, I shall not take more than a minute. So, he has tightened the 

market.  Today  we  did not have the money. So, we have that kind of a bottleneck through which we  
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2.00 P.M. 

have to go through. After that what we saw is today's situation. In the last Budget we promised a 

GDP growth rate of 11 per cent in the Revised Budget; how it is being anchored to the present 

Budget? Now, we are faced with three challenges. We would like to go back to our 9% GDP; which 

means all that is being done like tax rationalisation and so on ...(Interruptions)... Secondly, we 

would like to have a public spending; if not coming from the private capital, because the Government 

will take the responsibility and this spending will be concentrating on the aam admi and would be 

inclusive so that we cover all. Third and the last point, although we have talked about all this, how 

about implementation? Sir, all your criticism does not stand validity because the Prime Minister's 

Office has today a monitoring cell and we have 100 days' programme which agenda gives us 

everything to be looked into. 

MR. DEPUTY CHAIRMAN: Dr. Keshava Rao, please conclude. 

DR. K. KESHAVA RAO: With focus on these three areas and with a focus on people, the rural 

population, the poor man, I think this Budget is not only balancing but also pro-poor and inclusive. 

Ǜी राम नारायण साहू (उǄर Ģदेश) : उपसभापित महोदय, पहले तो मȅ माननीय िवǄ मंĝी जी को बधाई देना 

चाहंूगा िक उÂहȗने "नरेगा" के िलए और पैसा उपलÅध कराया है, लेिकन उसकी monitoring भी सही ढंग से होनी 

चािहए और िजस िहसाब से पैसा िदया गया है, उस िहसाब से लोगȗ के िलए काम भी िनकाला जाना चािहए। 

िशकायत यह है िक बहुत से लोगȗ को काम नहȒ िमल रहा है और पूरे ढंग से काम नहȒ हो रहा है। इसिलए मȅ चाहंूगा 

िक उस Ǘपए का सही उपयोग हो और भारत की गरीब जनता को पूरा-पूरा काम िमले िजससे िक देश का िवकास 

हो। 

सर, दूसरी बात यह कहना चाहंूगा िक इस बजट मȂ न¯सलवाद को ख¾म करने के िलए कहȒ कोई बात नहȒ 

कही गई है। यह एक बहुत पुरानी बीमारी है, जो िक 13-14 रा¶यȗ मȂ फैली हुई है और आए िदन लोगȗ की जान जाने 

की घटनाएं हुआ करती हȅ, लेिकन इस बारे मȂ सरकार कोई कदम नहȒ उठा रही है। इसकी रोकथाम पर गवन«मȂट 

का Ǘपया भी बहुत खच« होता है, लेिकन सरकार इस िवषय मȂ गंभीरतापूव«क Áयान नहȒ दे रही है। इसिलए मेरा आप 

के माÁयम से सरकार से अनुरोध है िक इस समÎया की ओर िवशेष Áयान दे। महोदय, इसका एक कारण यह भी है 

िक हमारे यहा ंइन रा¶यȗ मȂ गरीबी भी बहुत है। अगर गरीबी और अमीरी की खाई को पाटा नहȒ गया तो यह 

न¯सलवाद दूसरे रा¶यȗ मȂ भी फैलता जाएगा। 

महोदय, अभी एक िप¯चर Slum Dog Millionaire आई थी। उसके अंदर भारत की ȎÎथित िदखाई गई है िक 

भारत कैसा है। तो एक तो वह ȎÎथित िदखाई गई है और दूसरी तरफ एक आदमी एक हजार करोड़ Ǘपए की लागत 

से मकान बनाने जा रहा है, िजस मȂ वह रहेगा। तो भाई, यह महा¾मा गाधंी का कैसा राम रा¶य है। सर, कायदे से तो 

इस िप¯चर को सȂसर बोड« की अनुमित नहȒ िमलनी चािहए थी, ¯यȗिक उससे भारत को कोई उपलȎÅध नहȒ िमलती। 

उससे बदनामी ही िमली है। इस खाई को पाटना चािहए। अगर इस खाई को नहȒ पाटा जाएगा तो न¯सलवाद 

बढ़ेगा। हम जो िवकास के राÎते पर आगे बढ़ना चाहते हȅ, उसमȂ यह न¯सलवाद बीच-बीच मȂ Ǘकावट डालेगा और 

हम आगे नहȒ बढ़ पाएंगे। इसके ऊपर िवशेष Áयान देने की जǘरत है। 
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उपसभापित जी, तीसरी बात मȅ यह कहना चाहंूगा िक भारत के अंदर जो Ëयापारी वग« है, उसमȂ 70-75 परसȂट 

फुटकर Ëयापारी हȅ। आज उसका सारा िबजनेस िबÊकुल ख¾म हो गया है। उसका सारा िबजनेस बड़े-बड़े मॉÊस मȂ 

चला गया है। आज चाहे आप कनॉट Ãलेस देख लीिजए या लखनऊ का हजरतगंज देख लीिजए, पूरे कनॉट Ãलेस 

और हजरतगंज के शोǘÇस के अंदर सÂनाटा छाया रहता है। इस तरह की पॉिलसी जो सरकार की तरफ से बनाई 

गई है, उससे आज फुटकर दुकानदारȗ की वही हालत होने जा रही है, जो हालत िकसानȗ की हुई है। इसके ऊपर 

सरकार को कोई ठोस कदम उठाना चािहए। एक तरफ बड़े-बड़े मॉÊस बनाये जा रहे हȅ और दूसरी तरफ फुटकर 

दुकानदारȗ के ऊपर Áयान नहȒ िदया जा रहा है। इसी वजह से न¯सलवाद फैलता जा रहा है। तीसरी बात... 

Ǜी उपसभापित : आिखरी बात। 

Ǜी राम नारायण साहू : अभी तो दो ही िमनट हुए हȅ। 

Ǜी उपसभापित : ऐसा नहȒ है। 

Ǜी राम नारायण साहू : सर, मȅ िफÊम उǏोग पर आपको बतलाना चाहंूगा। जो 20 हजार ȋसगल ÎĎीन 

िसनेमाघर थे, उनमȂ से आधे से ¶यादा बंद हो गए हȅ। कुछ मुƻी भर िसनेमाघर, जो िक तीन-तीन ÎĎीन वाले, छह-

छह ÎĎीन वाले मÊटीÃले¯सेज़ बना िदए गए हȅ, वहȒ सारे लोग जाते हȅ। आधे से ¶यादा ȋसगल ÎĎीन वाले 

िसनेमाघर बंद हो गए हȅ और बाकी भी बंद होने की कगार पर हȅ। आिखर जब ये िसनेमाघर भी बंद हो जाएंगे तब 

कम आय वाली पȎÅलक कहा ंजाएगी? जो गरीब हȅ, िर¯शे वाले, तागें वाले और छोटे दुकानदार हȅ, ये लोग िफÊम 

देखने कहा ंजाएंगे? मेरा आपसे िवशेष अनुरोध है िक जो फÎट« हȅड िप¯चस« टीवी पर िदखलाई जाती है, व ेएक 

साल बाद िदखलाई जाए ंऔर नये िप¯चस« की जो सीडीज़ आती हȅ, वे कम से कम छह महीने के बाद लाई जाएं, 

िजससे इस समÎया का कुछ िनदान हो सके। 

Ǜी उपसभापित : अ´छा सुझाव है। 

Ǜी राम नारायण साहू : मुझे बोलने का और समय तो दीिजए। 

Ǜी उपसभापित : नहȒ-नहȒ। बस। अब हो गया। ने¯Îट डा. Îवामीनाथन। 

Ǜी राम नारायण साहू : सर, महंगाई जो है - आप महंगाई देख लीिजए। 

Ǜी उपसभापित : देिखए, आपने एिĐमȂट पर टाइम िलया है। आप िसनेमा की बात कर रहे हȅ तो बोलने िदया 

गया। 

Ǜी राम नारायण साहू : सर, एक िमनट। टीवी पर डीडी-Âयूज मȂ जो िदखाया जाता है, उसमȂ यह िदखाया 

जाता है िक महंगाई हर हÄते घटती जा रही है। लेिकन इधर दाम बढ़ते जो रहे हȅ। इस समय अरहर की जो दाल है, 

वह 80 Ǘपये िकलो िबक रही है। 

Ǜी उपसभापित : ठीक है, ठीक है। साहू साहब, अब आप बैिठए। 

Ǜी राम नारायण साहू : इस तरह से हर चीजȗ के दाम, जैसे - सÅजी, घी, तेल आिद सारी चीज़ȗ के दाम बढ़ते 

जा रहे हȅ। समझ मȂ नहȒ आ रहा है िक यह कैसे हो रहा है? 

Ǜी उपसभापित : डा. Îवामीनाथन। ...(Ëयवधान)... अब देिखए, मȅने इÂहȂ बुला िलया। आपके साथ यही मुȎÌकल 

है। 

Ǜी राम नारायण साहू : सर, आपका बहुत-बहुत धÂयवाद। 

PROF. M.S. SWAMINATHAN (Nominated): Sir, I shall be brief. I want to make four points. First 

of all,  I  want to compliment the Finance Minister for the emphasis given on food security in the  
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Budget. We can live without anything, but not without food. The Government, both the State 

Governments and the Central Government, of this country have the responsibility to see that 

adequate food is available for nearly 120 crore of human beings and also 50 crore of farm animals like 

cows, bullocks, buffaloes, etc. We generally forget that they also need food. In our country, livestock 

and livelihoods are very, very closely related. Therefore, there is a terrible responsibility. I am very 

happy that the Government has now stopped the export of 6,000 tonnes of wheat. In today's world, 

the most precious asset of any country is its grain reserve. Two years ago, we saw in our 

neighbourhood, Bangladesh, prices going up. We had, fortunately, grain stock. Otherwise, we could 

not have managed the situation. The price of rice went up by 300 per cent within 2-3 months. 

Therefore, we should maintain our food reserves at about 50 million tonnes rice, wheat, jowar, 

bajra, ragi and so on. The reason given to the pressure of export lobby is that our foodgrains storage 

is very poor, that there are lot of storage losses and post-harvest technology is very poor. Now, the 

answer to that is not exporting grains, but, we should now develop storage capacity. This is my own 

suggestion to the Finance Minister and through him, to the Government of India that at least 50 

locations all over the country may be developed to create one million tonne each storage capacity of 

the foodgrains of the most modern types of storage system, not the gunny bags and so on where 

there are losses. I think, it is a worthwhile investment. It will pay us. I want to repeat again and I want 

to go on record that the most precious asset of any country today is its grain reserves. If you don't 

maintain it, you will be in serious difficulty. The other suggestion I wish to make is that in the report of 

the National Commission on Farmers, we have a whole chapter on food security. We had 

recommended the establishment of a National Food Security Board under the Chairmanship of the 

Prime Minister as a pan-political board where all the leaders of various political parties are presented. 

I feel the time has come. Probably, in the legislation that is coming up, there should be a provision for 

an overall political oversight for the food security system. It should be non-political. That's why I call 

it a pan-political board which should be established. The details are there in the report of the National 

Commission on Farmers. 

Sir, the third is the alarming statistics – yesterday, Mr. Arun Shourie also mentioned it – on child 

malnutrition in our country. According to the Economic Survey, the position is very serious. Forty-six 

per cent of children below the age of three years are highly malnourished including in Punjab. Even 

though there is not so much of poverty, still 28 per cent of the children in Punjab are malnourished. 

Sir, we are investing lot of money in Knowledge Commission, knowledge power, super power, 

knowledge era and so on. But, the fundamental fact is that the brain development of a child is 

completed within the first three years of age. If during that time, the child is going to be 

malnourished, his cognitive abilities are impaired. So, you are condemning a whole set of children of 

our  country.  In  an  age  of  inclusive  growth,  you  are  excluding the children of the poor from this  
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knowledge era. So, I would say that the whole food security issue might decentralise the grid of 

storage of the most modern type with a capacity, at least, of one million tonne each at 50 locations in 

North, East, South, West and so on. The National Food Security Board, a pan-political board, must 

be established. Also, the child nutrition must receive the most urgent attention. It can be part of the 

National Rural Health Mission whatever may be the mechanism. ICDS is there. In spite of ICDS, we 

find that the statistics are alarming. 

Secondly, Sir, again I would like to compliment the Finance Minister for the additional allocation 

he has given to irrigation water. You can do anything. But, without water, you can do nothing. Both 

for drinking purpose of human beings and for plants and animals, you require water. Now, I would 

request the Finance Minister and the Ministries concerned that at least five per cent of the money that 

they are allocating for bringing more area under irrigation, must be kept for improving irrigation use 

efficiency, the efficiency of water. They always measure irrigation by supply augmentation like more 

million hectares are brought under irrigation. But, we are not talking about as to what we are getting 

out of every drop of water. Sir, fortunately, the Ministry of Water Resources initiated two years ago a 

programme called 'more crop and income per drop of water' in about 2000 villages. I have studied 

the data. There is very interesting data. In many cases, 50 to 100 per cent more efficiency and more 

income can be obtained. I would request that in addition to the allocation to irrigation, at least, five 

per cent of it should be reserved for irrigation water use efficiency. We can draw the lessons from the 

programme 'more crop and income per drop of water'. 

Thirdly, Sir, again the Finance Minister has rightly said and I quote, "The Women's Self-Help 

Group movement is bringing about a profound transformation in rural areas. 2.2 million Self-Help 

Groups have been linked with banks. I would suggest that we start similar Self-Help Groups for small 

and marginal farmers – for those who own less than one hectare. Over 80 per cent our farm holdings 

today are less than one hectare in size. Now, they are not satisfied. There is a stagnation. You read 

the Economic Survey. You can spend any amount of money. But with the efficiency of very small 

farms, they cannot do ecological farming, integrated pest management, scientific water management 

and post harvest management; all are poor. Because these are very poor small farmers, I suggest 

that we start a programme of Small Farmers Self Help Groups as a movement. That means, give 

incentives like group credit, group insurance and many others, also centralized services for 

decentralized production. There are schemes like Agri Busines Centres, Agri Clinics, and so on, 

which are not functioning. If we are not able to bring about a small farm management revolution, I am 

afraid, our yields will be low; we will go on making investment, but it will not pay. So, my request to 

the  Finance  Minister is,  just  as he has taken pride in the SHG  movement  among  women,  start  a  
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similar one for men also. This should be for both, men and women. The mahila kisans will also be 

there in the small farmers' movement. 

My fourth point, Mr. Chairman, is, the Finance Minister has, again, mentioned about the National 

Action Plan for climate change. Now, in the recent L'Aquila meeting, near Rome, of the G-8 

countries, which the Prime Minister also attended, they have agreed, they have almost accepted a 

two degree centigrade rise in average temperature because, as they say, the maximum we can bring 

down the emissions is about 40 per cent. That will lead to two degrees; otherwise, it will be become 

four degrees. The two degree centigrade temperature rise has enormous consequences on our 

country. There are eight missions in the national mission. My suggestion is that one more mission 

should be added; that is for the coastal areas and the islands; 25 per cent of our population are living 

within 50 kms. from the shore. Most of our major cities, Mumbai, Calcutta, Chennai, Cochin and 

Vizag, are along the Coast. And one crore fisherman families are living there. Now, they are all 

endangered. We had a sample of it during the Tsunami of December 26, 2005. Sea-level rise is one 

of the consequences of higher temperature, of global warming. Therefore, I would say that let there 

be also a mission for the coastal areas. We saw in the television what is happening to Mumbai. I do 

not know what is going to happen in Mumbai if there is going to be a sea-level rise of one or two 

metres. There will be a great difficulty. They have gone right to the Coast, the Navi Mumbai. Every 

one of them is going right there. They are putting airports near the shore with the result that they have 

all been getting inundated. So, this additional mission is a very important one. This mission will be 

doing anticipatory research and action in order to save lives and the livelihood along the Coast. 

Finally, I compliment the Finance Minister again for the Rs.500 crores to Sri Lanka. I have studied 

this problem in some detail. Therefore, I am suggesting that part of this money should go to the 

agricultural renewal of the Northern Province, i.e. the internally displaced persons. Most of them are 

farmers or fishermen. One is, of course, immediate demining, and so on and so forth. But, 

nevertheless, they should go back to their life; That means, it is really coming back to renewal of 

agriculture, animal husbandry, fisheries, and so on. So, there is a great opportunity for India to help 

these very unfortunate victims – Mr. Raja described it yesterday- of a war which was imposed on 

them. Thank you very much, Sir. 

MR. DEPUTY CHAIRMAN: Thank you, Mr. Swaminathan. Now, Mr. A.K. Sengupta. 

SHRI ARJUN KUMAR SENGUPTA (West Bengal): Thank you very much, Sir. I am so happy that 

you called me to speak on this occasion, particularly after Mr. Swaminathan, because I have also a 

number of suggestions to make. At this last moment, I do not want to get into the general discussion 

of the Budget. The only point with reference to Finance Minister’s speech is that he should not feel, 

at  all,  apologetic  about the fiscal deficit issue. This is not a major issue. This issue, probably, could  
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have been considered at a point of time when there was a huge private sector demand, a huge 

private sector investment. That is not taking place. More than Rs. 1,40,000 crores of money has 

been injected into the system; that has not been used! 

[THE VICE CHAIRMAN, (SHRI TARIQ ANWAR) in the Chair] 

 So, I think, what he is doing is a right approach, this time, to find the ways of raising demands 

and give a push to the output and a push to tne GDP. I don't think we should be terribly worried 

about this criticism of fiscal deficit, particularly, when he has laid down a map that over a period of 

three years the fiscal deficit will come down. It means that he is aware that fiscal deficit should not go 

rampant. But at a particular time like this, is not a major issue. He should not be terribly worried 

about it. 

Having said that, I would like to bring to the attention of the Finance Minister that if he is really 

trying to push his programmes of development, he must see to it that the social development 

programmes are actually delivered. The point is that he has given three objectives. The third objective 

is to effectively deliver the programmes. But how is he going to do that? He has not spelt it out and 

that is the most important thing to do. You must see to it that the money that you have announced, 

provided in the Budget, actually goes to the people for whom they are actually meant. Sir, for this 

purpose, I would like to make a suggestion. Please constitute an Authority which is not exactly a part 

of the Government so that it can retain an arms-length relationship. It is not a commission it  has to 

be actively involved in seeing that the things are done. But an Authority which will have power to look 

into why a particular programme is not being delivered. It is extremely important to know in the case 

of NREGA and in the case of many rural development schemes. We have adequate knowledge that 

they are not being delivered. But there has to be an Authority to see that it is delivered and it should 

be able to tell the Government to pursue that purpose. 

My second suggestion is this. I am very happy that Swaminathanji has raised this question of 

Self-Help Groups among small and marginal farmers. The Commission I headed till April this year had 

submitted a report on small and marginal farmers' group. Surprisingly this small and marginal 

farmers' group account for 84 per cent of our farming families. They get only two per cent of the 

credit, even less than two per cent. Actually they used to get two per cent in 2004. Now they get less 

than two per cent of the actual credit. In that report we have suggested that you must now adopt the 

policy of forming Self-Help Groups of small and marginal farmers exactly on the lines as Dr. 

Swaminathan has suggested. I should also mention that some such experiment has been done in 

Andhra Pradesh, but not exactly the way you will try to do it. But this is a thing on which I fully 

support  Swaminathanji.  In  the same way, he has talked about women Self-Help Group In a sense it  
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is much more important because small and marginal farmers include women also quite substantially. 

But the new approach to help the small and marginal farmers is through Self-Help Groups. 

The third suggestion is about debt management. I have seen in the newspapers a lot of talk 

about a Debt Management Authority. It is bad. It can't be done from outside. But there has to be a 

Debt Management System within the Government, with the Finance Ministry or with the RBI, which 

will look after the whole amount of debt that has Deen accumulated, how they can be managed over 

a period of time. I think that has to be taken seriously and at some point of time a mechanism has to 

be established. 

My final point is about disinvestment. It is very clear now that the public enterprises in India were 

created not on any kind of ideological basis. But it was created by our founding fathers on the basis 

that public enterprises were, as Panditji termed, "commanding heights of the economy". You will be 

able to use them for guiding and channelling the resources and energy of the country. That is 

precisely the role the public enterprises have actually played. We have seen that from the most 

unlikely quarters praises are coming for our nationalisation policy. It is very interesting. Today, those 

who are supporting the bank nationalisation, which was done earlier, were very vocal against it at 

that particular point of time. But again these nationalised banks have played a role of commanding 

heights. It has really developed Indian agriculture and Indian savings, and a lot of things have been 

done by that. This is what the public enterprises have been doing. But that does not mean that their 

investments cannot be sold, particularly when the Finance Minister has categorically stated, the 

Congress Manifesto has categorically stated and the Congress President has categorically stated 

that they are not interested in privatisation. That is, at no point of time it will not go below 51 per cent. 

That will require Parliamentary approval. If that is the case, then the question of investment in public 

enterprises is like anybody else's investment. My investments need management. I can invest and 

then I can manage that investment to increase my investment. Similarly, instead of calling it 

disinvestments, the Finance. Minister may consider setting up an Authority or a Commission to 

manage public enterprise investment which would include the clause that on certain occasions these 

can be sold. It can also mean that it can acquire new investments. Why I am suggesting this is, it 

should be done openly. There should be complete transparency in this. It should not be done 

stealthily. It should not be done in the background. It should be quite open. There should be an 

Authority which would be continuously present in the market to look into the opportunities of public 

enterprises' investment assets, where it can be sold, how it can multiply the value, etc. and 

sometimes, it can actually acquire assets. I would not be unhappy at all if the ONGC sells some of its  
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shares in order to acquire a lot of other investments in Russia or even in African countries in the oil 

reserved areas. This is the way investment economics work and we should apply that to our public 

enterprises investment also. In that case, it is not disinvestments. It is actually investment 

management. That is the way the Government should actually pursue this policy. Thank you. 

Ǜीमती मोहिसना िकदवई (छǄीसगढ़) : उपसभाÁय© महोदय, आपका बहुत-बहुत धÂयवाद। फाइनȂस 

िमिनÎटर साहब ने जो बजट पेश िकया है, मȅ उसकी ताईद करने के िलए खड़ी हुई हंू। जहा ंतक िहÂदुÎतान का 

ताÊलकु  है, मुझे याद है िक आज िहÂदुÎतान का पहला बजट गािलबन 2000 करोड़ Ǘपए का था। िफर तीन हजार 

करोड़ का अगला बजट हुआ और बीसवȒ सदी तक इसी तरह से बजट बढ़ते रहे। मुझे बड़ी खुशी है िक 21वȒ सदी मȂ 

जो िपछला बजट था, वह एक लाख करोड़ से ¶यादा का था और आज जो यह 2009-10 का बजट पेश हुआ है, यह 

भी दस लाख करोड़ से ¶यादा का है। यह िदखाता है िक िहÂदुÎतान ने िकतनी तर¯की की और िकस तरह से वह 

आगे बढ़ा। हमारे फाइनȂस िमिनÎटर साहब ने जो यह बजट पेश िकया है, िजस वƪ यह बजट पेश िकया जा रहा 

था, उस वƪ मȅ समझती हंू िक दुिनया के बहुत से मुमािलक एक economic crises से गुज़र रहे थे और लगता था 

िक दुिनया की जो economy है, वह चरमरा गई है, लेिकन मȅ समझती हंू िक हमारे फाइनȂस िमिनÎटर साहब का 

और हमारी यूपीए गवन«मȂट का बहुत बड़ा कदम है िक उन हालात मȂ उÂहȗने इस बजट मȂ हȚसले और िहÇमत के 

साथ जीडीपी को 9 परसȂट से ऊपर ले जाने की बात कही। हमने इस अरसे मȂ देखा िक 7 परसȂट, 6 परसȂट हुई, वह 

भी मȅ समझती हंू िक दुिनया के हालात को देखते हुए हमारे मुÊक ने इसको सहा। मȅ समझती हंू िक इसमȂ सबसे बड़ा 

हाथ agriculture का है। बाय ऐंड लाज« हमारी economy agriculture based है और हमारी 80 फीसदी आबादी इस 

पेशे मȂ मसǘफ है। मȅ समझती हंू िक आज जो हमने यह बजट पेश िकया है, इसमȂ बहुत बड़ा बल agriculture पर 

िदया है और ऐĐीकÊचर के नीचे िजतनी चीजȂ आती हȅ, चाहे वह horticulture हो, चाहे poultry हो या cooperative 

banks हȗ, िजतनी भी चीजȂ आती हȅ, उनकी तरफ पूरी तव¶जह दी गई है। जो सबसे बड़ी बात इसमȂ मुझे नज़र 

आती है, वह यह है िक यह बजट एक आम आदमी के हालात को, मयार-ए-ȋजदगी को ऊपर उठाने का बजट है। मȅ 

बार-बार यह कहती हंू िक यह एक ऐसा दूरंदेश बजट है, जो हमारे रहनुमाओं की जो vision है, िजसने आज़ादी के 

बाद के िहÂदुÎतान को अब िजस तरह से आगे बढ़ाया है, जो infrastructure बनाया है, उसी के ऊपर आज 

िहÂदुÎतान मजबूती के साथ कायम है। मȅ समझती हंू िक इस बजट मȂ सबसे ¶यादा Áयान िदया है, आजादी के बाद 

हम ¯वािंटटी पर जोर देते थे िक िकतने Îकूल खुल जाएं, िकतने हॉȎÎपटल बन जाएं, िकतनी सड़के बन जाएं, 

िकतने Ƿूबवैल लगȂ, ये सारी चीजȂ हम करते थे। लेिकन खुशी की बात है िक आज हम ¯वािंटटी के साथ-साथ 

¯वािलटी पर जोर दे रहे हȅ। अगर इस बजट मȂ आप देखȂगे तो ¯वािलटी के ऊपर, चाहे वह एजुकेशन की ¯वािलटी 

हो, चाहे हेÊथ की ¯वािलटी हो, ये सारी चीजȂ ऐसी हȅ जो एक िवजनरी बजट है, एक आम आदमी के लायक और 

िहÂदुÎतान के जो हालात हȅ, उनको देखते हुए है। दूसरी बात, मȅ कहना चाहती हंू िक बहुत िदनȗ के बाद 

पाȌलयामȂट मȂ हमȂ इस बार ¶यादा सीटȂ िमली हȅ और मȅ समझती हंू िक उसका मेन कारण यह है िक हमारे रहनुमाओं 

के ऊपर अवाम का एतबार, हमारे रहनुमाओं के वायदȗ के ऊपार आवाम का एतबार और हमारे रहनुमाओं की 

नीयत पर पूरा भरोसा, ¯यȗिक िजतने काम पहले यू.पी.ए. गवन«मȂट मȂ हुए, उसमȂ सब ने यह िदखाया िक जो हम 

करते हȅ उसको करने मȂ ईमानदारी से कोिशश करते हȅ। उपसभाÁय© महोदय, मȅ आपसे कहना चाहती हंू िक: 
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"वही कौमȂ ही पाती हȅ बुलÂदी आसमानȗ की, 

िक िजनके रहनुमा खुद साहबे िकरदार होते हȅ।" 

तो मȅ समझती हंू िक आज जो हमारे रहनुमा हȅ, हमारे डा. मनमोहन ȋसह जी और सोिनया जी इनके ऊपर यह 

शेर सािदक आता है िक उनकी जो सदाकत है, उनकी जो नीयत है काम करने की, उसमे अवाम को िफर से यह 

भरोसा िदलवाया और अवाम ने उÂहȂ सबसे ¶यादा सीटȂ देकर पाȌलयामȂट मȂ भेजा। 

महोदय, एĐीकÊचर की बात मȅ पहले कहना चाहंूगी िक हमारा एĐीकÊचर एक रीढ़ की हƿी है और एĐीकÊचर 

मȂ िजतना Áयान सरकार दे रही है, बड़ी खुशी की बात है िक सरकार का िकसानȗ की तरफ जबद«Îत Áयान है। 

लेिकन मȅ समझती हंू िक आज एĐीकÊचर, बावजूद इसके िक इंिडया की 57 परसȂट पॉपुलेशन कामकाज मȂ लगी 

हुई है, तकरीबन बाइ एंड लाज« 57 परसȂट जो गावंȗ मȂ काÌतकारी के जिरए काम करती है। लेिकन जी.डी.पी. मȂ 

जो एĐीकÊचर िमिनÎĘी का िहÎसा है, वह कुल 27 परसȂट है और यह मȅ समझती हंू िक यह बढ़ना चािहए। वैसे आप 

और देिखए, पूरी दुिनया मȂ िजतनी सȎÅजया ंपैदा होती हȅ उसका 15 फीसदी हमारा मुÊक पैदा करता है, िजतने फल 

पैदा होते हȅ उसका 8 परसȂट हमारा मुÊक पैदा करता है, दूध के मामले मȂ हमारा 17 लाख मैिĘक टन हुआ करता 

था, जो आज लगभग 104 से ¶यादा है। तो ये चीजȂ िदखाती हȅ िक हम इतना करते हȅ। लेिकन बावजूद इसके िक 

इतना सब पैदा करने के बाद लगभग 40 परसȂट वेÎटेज है िजसकी वजह से पूरा फायदा इन लोगȗ को तथा िकसानȗ 

को िमलना चािहए, वह नहȒ िमलता। मȅ समझती हंू िक यहा ंपर आकर Îटेट गवन«मȂट का बहुत बड़ा रोल है, ¯यȗिक 

इÇÃलीमȂट अथॉिरटी Îटेट गवन«मȂट के पास है। आज हमȂ एĐीकÊचर को Ģायोिरटी देना चािहए, ¯यȗिक यह जो 

¯लाइमेट चȂज और ±लोबल वाȍमग की बात आ रही है उसमȂ सबसे बड़ा असर हमारे एĐीकÊचर का पड़ने वाला है, 

¯यȗिक जो खबरȂ आ रही है, जो बयानात आ रहे हȅ, तो मȅ समझती हंू िक इसकी तरफ सरकार को बहुत ¶यादा 

Áयान देना चािहए। मुझे अफसोस के साथ कहना पड़ता है िक िपछले बजट मȂ भी ¯लाइमȂट चȂज के िलए कोई फंड 

नहȒ थे और इस बजट मȂ भी कहा गया है िक Ģोिवजन िकया जाएगा, लेिकन कोई खास फंड का एलोकेशन नहȒ 

हुआ है। मȅ समझती हंू िक यह बहुत बड़ा चेलȂज िहÂदुÎतान के सामने है। जब तक हम एĐीकÊचर को मजबूत नहȒ 

करȂगे, एĐीकÊचर के मामले मȂ हम खुदकफ़ील बहुत िदन पहले हो चुके हȅ, यह खुशी की बात है और यह भी उन 

पौिलसीज़ के जिरए जो हमारे उन रहनुमाओं ने बनाई थी, तो मȅ समझती हंू िक आज ¯लाइमेट चȂज का इतना बड़ा 

चेलȂज हमारे पास है, िजसकी तरफ हमȂ ¶यादा Áयान देना चािहए। 

इसके अलावा िकसानȗ से ही जुड़े हुए कोआपरेिटव बȅक की बात है। उपसभाÁय© जी, आप इतना वƪ मुझे दȂगे 

नहȒ, इसिलए मȅ कहना चाहती हंू िक कोआपरेिटव बȅक आज नोडल बȅक बनने वाले हȅ, जो िकसानȗ को कजɕ दȂगे, 

उनकी हालत बहुत खराब है और हर Îटेट मȂ वह एक तरह से पोिलिटकल अƿे बन गए हȅ जो भी पोिलिटकल पाटȓ 

है वह कोआपरेिटव के जिरए अपनी िसयासत चलाना चाहती है। तो िसयासत के िशकंजे से कोआपरेिटव बȅकȗ को 

िनकालना चािहए तथा जैसे और अÂय बȅक काम करते हȅ, उस तरह से उसके पूरे ढाचें को बदलने की बात करनी 

चािहए।  िजतना भी आप उसमȂ कर सकते हȅ करना चािहए। दूसरी बात, मȅ Ģाइमरी एजुकेशन के िलए कहना चाहती  
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हंू। सरकार ने बहुत िदनȗ के बाद Ģाइमरी एजुकेशन की तरफ Áयान िदया है, िपछले बजट के मुकाबले। बजट का 6 

परसȂट Ģाइमरी एजुकेशन पर खच« हुआ। आज एक अ´छा इंसान बनाने के िलए primary education बेहद जǘरी 

है। जैसा अभी Îवामीनाथन जी कह रहे थे िक 3 साल का ब´चा malnutrition का िशकार है, तो ब´चे का जो 

character building है, वह िकसी कालेज मȂ नहȒ बनता, यूिनवȌसटी मȂ नहȒ बनता। ब´चे का जो character बनता 

है, वह primary education से ही बनना शुǘ होता है। अगर हम primary education को मजबूती के साथ अ´छा 

चलाएं, तो बहुत अ´छा होगा। मȅ आपको ¯या बताऊं, मेरी तो इसमȂ िज़Âदगी गुजर गई। पहले आप जाएंगे, तो पाएंगे 

िक दज़ɕ चार टीचर वहा ंबैठी हुई हȅ। ब´चȗ को उसने समेट िलया, ¯लास मȂ आई, चली गई। आज मȅ समझती हंू िक 

primary education के िलए सबसे जǘरी है िक trained teachers रखे जाएं। ऐसे teachers prefer कीिजए, जो 

child psychology जानते हȗ। एक ऐसा environment हो, माहौल हो िक ब´चे का पढ़ने मȂ िदल लगे, ¯यȗिक गरीबȗ 

के ब´चे primary schools मȂ आते हȅ। बड़े लोगȗ के ब´चे primary schools मȂ नहȒ आते। इसिलए मȅ समझती हंू िक 

इन चीज़ȗ की तरफ सरकार को Áयान देना चािहए। 

तीसरी बात मȅ weavers के बारे मȂ कहना चाहती हंू। Agriculture के बाद अगर कोई सबसे बड़ा पेशा है, तो वह 

handloom का है। आज weavers की हालत बहुत खराब है। उनको वैसा ही पैकेज देना चािहए, जैसा आपने 

िकसानȗ के िलए िदया है। 

वाइस-चेयरमैन साहब, मȅ आपसे एक बात और कहना चाहती हंू िक मेरे साथ यह ¶यादती है िक आप मुझे 10 

िमनट भी नहȒ दे रहे हȅ। 

उपसभाÁय© (Ǜी तािरक अनवर) : काĐेंस का जो टाइम बचा हुआ है, उसी मȂ से टाइम िदया गया है। 

Ǜीमती मोहिसना िकदवई : िफर भी मȅ आपसे चाहंूगी िक आप मुझे 5 िमनट दे दीिजए, मȅ अपनी बात ख¾म कर 

दंूगी, ¯यȗिक मȅ इस पर बहुत ¶यादा नहȒ कह सकती हंू। 

Ǜी एस. एस. अहलवािलयाु  (झारखंड) : मोहिसना जी, एक िमनट। सर, हमारे िबȏÊडग की 5 नंबर िलÄट, जो 

रा¶य सभा की िलÄट है, आधे घंटे से फंसी हुई है। उसमȂ हमारे कुछ कम«चारी और एमपी भी बÂद हȗगे। वह अभी तक 

नहȒ चल रही है। रा¶य सभा की 5 नंबर की जो िलÄट आती है, िजससे हमारे िरपोट«स« आते हȅ, वे फंसे हुए हȅ और 

अभी तक कोई कार«वाई नहȒ हुई है। वे अभी भी फंसे हुए हȅ। आधा घंटा से ¶यादा हो गया। अभी तक कुछ ËयवÎथा 

नहȒ की गई है। अगर कोई वहा ं suffocation से मर गया, िकसी का heart attack हो गया, उसके िलए भी कोई 

ËयवÎथा नहȒ है। आप उसको िदखवाने की कृपा करȂ। आप सेĎेटरी जनरल को आदेश दȂ िक इसके िलए तुरंत 

ËयवÎथा करȂ। 

उपसभाÁय© (Ǜी तािरक अनवर) : जी, जǘर। अहलवािलयाु  जी ने जो बताया है, उसे देखा जाए। 

Ǜीमती मोहिसना िकदवई : मेरा °याल है िक अहलवािलयाु  जी ने जो कहा है, हमȂ उसकी नोिटस लेनी चािहए 

और िकसी को भेज कर देखना चािहए िक ¯या हो रहा है। 

उपसभाÁय© (Ǜी तािरक अनवर) : अहलवािलयाु  जी ने जो बताया है, िकसी को भेज कर उसे देखा जाए और 

देख कर बताया जाए। 
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Ǜीमती मोहिसना िकदवई : सर, मȅ आपसे कह रही थी िक infrastructure पर बहुत जोर िदया गया। मजबूत 

infrastructure न होने की वजह से हमारा wastage भी बहुत है और बहुत स°त नुकसान होता है। इसको इतनी 

importance दी गई है, उसका सबूत यह है िक Ģाइम िमिनÎटर की अÁय©ता मȂ एक कमेटी बनी है, जो यह देखेगी 

िक हर तरह के infrastructure को कैसे मजबूत िकया जाए। 

एक अÂय बात मȅ कहना चाहती हंू िक minorities के िलए फाइनासं िमिनÎटर साहब ने 74% बढ़ाया है। उसमȂ 

उनकी तालीम, उनके वजीफे और उनकी Çयारे िज़Âदगी को उठाने के िलए उÂहȗने जो काम िकया है, मȅ समझती हंू 

िक वह सराहनीय है। 

इसके अलावा मȅ एक बात कहना चाहती हंू िक आज जǘरत है तालीम को रोजी-रोटी के साथ जोड़ा जाए। 

आज इस बात की जǘरत है। यह तो Îकूल मȂ पता चल जाता है िक िकस ब´चे का ¯या caliber है, उसका ǘझान 

¯या है, वह िकस तरफ जाना चाहता है। मȅ समझती हंू िक इसके िलए एक िसÎटम evolve करना चािहए िक ब´चȗ 

को vocational training की तरफ, उस तालीम की तरफ ¶यादा ǘजू करȂ, तािक व ेvocational training लेकर, 

उसकी तालीम लेकर अपनी रोजी-रोटी का इंतजाम कर सकȂ । 

मȅ छǄीसगढ़ के बारे मȂ एक बात कहना चाहती हंू। यह बड़ा िपछड़ा इलाका है। वहा ंरोज न¯सली हमले होते हȅ। 

अभी आपने देखा िक वहा ं िकतने लोग मर गए और िकतने पुिलसवालȗ की जान गई। मȅ होम िमिनÎटर साहब को 

एक सुझाव देना चाहती हंू िक िजतने naxal infested areas हȅ, जैसे महाराÍĘ, आÂĠ Ģदेश, छǄीसगढ़, झारखंड, 

िबहार हȅ, इन सारी Îटे¹स की एक मीȋटग बुला कर एक combined operation होना चािहए, तािक ये जो रोज़ 

मजलूम लोग मरते हȅ, उनको इससे छुƺी िमले। छǄीसगढ़ मȂ न सड़के हȅ, न िबजली है, न ÎकूÊस हȅ, न हॉȎÎटपटल 

हȅ। मȅ समझती हंू िक छǄीसगढ़ को इसके िलए कोई पैकेज देना चािहए। 

सर, मȅ अपने एमपी सािहबान को एक आिखरी सुझाव देना चाहती हंू िक हमारा जो MPLAD फंड है, आज 

हमारी िकतनी बहनȂ कȅ सर की मरीज़ हȅ...। अगर हमारे एमपी फंड से हम हर िडȎÎĘ¯ट हॉȎÎपटल मȂ एक-एक 

मैमोĐाफी की मशीन दे दȂ तो मȅ समझती हंू िक यह बहुत बड़ा काम होगा। उसकी कीमत बीस लाख Ǘपये होती है। 

हमारी भी यह िजÇमेदारी है िक हम अपने फं»स मȂ से हैÊथ और एजुकेशन के िलए िहÎसा दȂ। वह भी सरकार का 

फंड है। हैÊथ और एजुकेशन, यही दो चीजȂ हȅ जो इÂसान को चुÎत रख सकती हȅ। मȅ अब एक आिखरी बात कहती 

हंू, अभी हमारे भाई साहब कह रहे थे िक यह सरकार पॉपुलेशन की तरफ Áयान नहȒ देती है। मȅ उनसे कहना चाहंूगी 

िक सबसे ¶यादा काĐेंस पाटȓ की सरकारȗ ने इससे नुक़सान उठाया है, ¯यȗिक हमारे दूसरी तरफ बैठने वाले 

भाइयȗ ने 1977 मȂ इसे एक पॉिलिटकल टूल बना िलया था। मȅ आप सबसे यही दर°वाÎत करना चाहंूगी िक अपने 

मुÊक के िलए कुछ मसले ऐसे होते हȅ, िजन पर above the party line सोचना चािहए। यह बात िबÊकुल सही है िक 

हमारे सामने पॉपुलेशन Đोथ एक बहुत बड़ा चैलȂज है और मुझे उÇमीद है िक उसके िलए सरकार को कोई न कोई 

उपाय करना चािहए। बहुत-बहुत धÂयवाद। 
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†[Transliteration in Urdu Script] 
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DR. T. SUBBARAMI REDDY (Andhra Pradesh): Sir, I congratulate our Finance Minister for 

having presented a historic and unprecedented Budget. In the very constrained circumstances, he 

has given more than Rs.10,00,000 crores. We must bear in mind that we are passing through the 

global recession. Still, fortunately, India is not so much affected by it. The hon. Finance Minister has 

taken all pains to make more allocations for both the economic growth and the social sector. The 

social sector is very important. Some hon. Members, while speaking on the Budget, criticised the 

Government for allocating so much money for the social sector. They criticised the Government for 

taking up so many development activities. They criticised the Government for having Budget deficits, 

etc. On the other hand, some hon. Members said that industrial growth is very important for our 

country. They emphasised on the economic growth also. So, this contradiction is going on. One 

thing is very important for us. Whatever happens, the most important thing for the hon. Finance 

Minister, the hon. Prime Minister and the hon. Chairperson of the UPA is to eradicate poverty and 

see that employment potentiality is increased and overall development of the country takes place. 

Since the time at my disposal is very short, I would not repeat what has already been said by the 

earlier speakers. The Finance Minister has given Rs.39,000 crores for the NREG Scheme, which is an 

increase of 144 per cent. For the Pradhan Mantri Gram Sadak Yojana, there is an increase of 59 per 

cent; for the Rajiv Gandhi Gram Vidyutikaran Yojana, there is an increase of 27 per cent. Then, for 

farmers credit, the Finance Minister has increased the allocations to Rs.3,25,000 crores from 

Rs.2,87,000 crores of the last year. Food security is very important. For the first time in the history of 

Independent India, our Government has come forward to give a poor man foodgrains at Rs.3 per 

kilogram. It is a big challenge for this Government. It is a very courageous decision of the 

Government. Giving 30 kilogram of wheat and rice at Rs.3 per kilogram every month is a great 

achievement of this Government. This Food Security Scheme was also criticised by the Opposition 

leaders yesterday. They asked the Government as to why the Food Security Scheme is there. I don't 

understand it. Similarly, on the one side, they say that industrial growth is required. On the other 

side, they say that the Government should not levy more taxes. At the same time, they say that the 

Government should give more tax exemptions. Shri Venkaiah Naidu said that the Government should 

raise the Income-tax exemption limit to Rs.3 lakh. I would like to clarify to him that it is totally wrong. 

Three lakh Income-tax exemption means, an income of Rs.25,000 per month. In India, a man who 

earns Rs.25,000 per month is not a poor man. He is an above middle-class man. So, for an above 

middle-class man, how can the Finance Minister give tax exemption of Rs.3 lakh? The Government 

is more bothered about the poor people. Therefore, proposing an Income-tax exemption of Rs.3 

lakh, that too by the Opposition Members is not at all acceptable. I must say it is not correct. So, 

what the hon. Finance Minister proposed, i.e., Rs.1.60 lakh is absolutely right. 
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Similarly, Sir, in this Budget, a GDP growth rate of 9 per cent is expected. This is what the hon. 

Finance Minister expects to achieve through this Budget, We must bear in mind that in its earlier term 

the UPA Government achieved a growth rate of 9 per cent. Afterwards, because of global recession, 

it has come down to 6.5 per cent. On this point also, the Opposition Members are criticising the 

Government and saying that it should be kept at 6.5 per cent. I must say that we have achieved four 

per cent increase in agricultural production whereas the NDA Government had achieved only 2.5 per 

cent increase. Therefore, here also it is the achievement of the UPA Government, In the present 

Budget, our Government is planning to maintain at least 4 per cent increase. I need not repeat, 

already there are credit facilities for farmers and there are so many other facilities for agricultural 

production. So many facilities have been given. 

I would like to say about reforms. Regarding reforms, it has become a fashion for a lot of people 

– intellectuals, distinguished persons. They say that reform is not pursued. Let me clarify to the 

House that reform is of two types. One type of reform is, licence-raj has been removed; when our 

present Prime Minister was the Finance Minister, it was started, Free cash flow, investment has been 

allowed from the world towards India. Also, import of various things are required. This is one type of 

reform. The other kind of reform is, subsidy is given on fertilizers. People say, 'Remove the subsidy, 

we want reform.' That is not the reform. If you remove the subsidy, immediately you only would 

attack, 'Oh! Subsidy has been removed. What about the poor agriculturists and farmers?' Though 

the Government is planning to remove subsidy, in fact, several times, even the Finance Minister has 

been planning to do it; why could they not do? There would be uproar, again. Therefore, such type 

of reforms could not be done. I cannot understand why others say that reforms are not pursued. 

They say, 'Reforms are not pursued, therefore the Budget is not good!' Somebody says, 'Industrial 

production is not good, industrial growth is not good, therefore, the Budget is not good.' Another 

Member from the Opposition would say, 'Now, the Sensex has gone down.' Yesterday, the Sensex 

has gone up! It is going up again now. Industry has been encouraged, surcharge has been 

abolished, the fringe benefit tax too has been removed, on export too so many facilities are given. 

Therefore, with these measures we are bound to have the industrial growth. The Finance Minister is 

planning Budget deficit of 5.5 per cent only in the next year, 2010. In 2011, he is aiming at 4 per cent. 

It is possible. Yesterday also he clarified it in the Lok Sabha that he can do the financial discipline. 

With the financial discipline, he said that he can plan for more industrial growth and more economic 

growth. 

I must say that this Budget has taken into account the social sector, has taken into account the 

overall development, has taken into account every sector. Now, the Opposition makes a big uproar, 

'Debt is being taken, there is deficit finance!' What is deficit finance? Last year, they had taken Rs. 

2,85,000 crores. The Government is borrowing. 
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You see, any business house, or anybody, can borrow money and indulge in development. 

Here, also, the Government is helping various sectors and, if necessary, it is borrowing the money. 

Year by year, they are going to reduce this borrowing. A day will come, perhaps, after four-five 

years, the deficit finance will disappear by witnessing more economic growth and industrial growth. 

I would like to say on one more thing. Mr. Palanimanickam, the Minister of State, must note 

down, tourism is also very important for revenue generation. In the world, India is one of the biggest 

tourism attraction. Therefore, you need hotel industry too to be very much encouraged. But, 

unfortunately, for the last 6-7 years, the hotel industry is tagged down with the real estate. The real 

estate is totally full of fluctuation, risky gambling. It is highly unpredictable. Tourism industry cannot 

be linked with that. It must be seen that this too becomes one of the robust industry not linked with 

the real estate. 

I would like to speak on one more thing. Nobody raised this point till now. Rs.1,45,000 crores of 

cash has been flown into the market in the last 5-6 months by the Reserve Bank of India by pursuing 

various methods and encouraging the banks. What for? Because, 2008, the inflation went up to 13 

per cent. When they wanted to cut credit, they said that 13 per cent rate of inflation is very 

dangerous, so you increase the interest rate abnormally. This 'abnormal’ rate went up to 15, 16 per 

cent. With the result, the industry also has been very much constrained and the growth has been 

hampered. At that stage, now - the inflation as on March, 2009 has come down to zero. Inflation has 

come down to zero. Still, the banks are enjoying the interest rates! This is in spite of the Finance 

Minister's conference with all banks. He said, 'Come on, reduce!' They do not reduce and are 

enjoying the fruits! There must be categorical instructions to see to it that to the extent they have 

increased, to 13 per cent, they must come down, back to the lower rates. 

It is unfair to have the interest rate more and discourage the industrial growth. Today the 

industrial growth is being affected because of constraints in the credit system, because of the high 

interest rate. I do not understand that in spite of Rs.1,45,000 crores cash flow into the market and 

inflation coming down to below zero, why we should have the same interest rate. Then I come to 

Arogyasri. Mr. Venkaiah Naidu though he was adversely criticising the Budget but in his heart of 

hearts he knows that the Budget is very good. He must criticise it because he is in the opposition 

side. Arogyasri is a scheme, which is very popular in Andhra Pradesh. Those poor who cannot get 

themselves operated upon in hospital, the cost towards this is being borne by the Andhra 

Government. That system should be spread all over India, not immediately but at the time of the next 

Budget. The Finance Ministry must bear in mind this point. So, when the leader of the principal 

opposition party says this, then the entire House must agree that it is a very good scheme. Arogyasri 

scheme  of  Andhra Pradesh has become now a national subject, which is very good, Sir. Lastly,  
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yesterday Mr. Naidu was telling ...(Interruptions)... Mr. Naidu was telling that inflation was 4.5 

per cent when the NDA was in power but the inflation is very high during the time of our Government. 

Let me clarify, Mr. Naidu, we are at below zero level inflation. Of course, he was comparing the 

prices of some of the commodities; Wholesale Price Index is the reflection of inflation. Consumer 

Index temporarily moves and it is temporarily going like this. ...(Time-bell).. So, in conclusion, I once 

again congratulate the hon. Minister and I request the Minister of State for Finance that without 

forgetting my two points, he must inform the Finance Minister about tourism and bank interest rate. 

Thank you all. 

SHRIMATI VASANTHI STANLEY (Tamil Nadu): Mr. Deputy Chairman, Sir, I thank you very much 

for this opportunity. I recall of already having spoken on the Interim Budget. I would like to thank our 

leader and also our DMK Party leader for giving me at this juncture this golden opportunity to be here 

and express my views on the Budget. I feel like a kitten, Sir, trying to lick away the whole sea of milk. 

I pray that you do not compare me with my size, it is only a comparison because it is an ocean of 

welfare scheme by the Minister, I do not know where to start, what to include and what not. I would 

like to thank the people of Tamil Nadu at this juncture for their clear verdict. Much against the 

predictions of the media and Press, I attribute this to the verdict of our people of Tamil Nadu, 

especially to the UPA, alliance under the leadership of our Chief Minister Dr. Kailgnar Karunanidhi. 

This mandate is a clear mandate showing that the people have acknowledged all the efforts of the 

State Government and the UPA Government and people's faith in the schemes of the Government. 

So, I would like to thank the people of Tamil Nadu and also the people of India who have elected this 

UPA Government once again to rule. I would like to congratulate the Prime Minister, Dr. Manmohan 

Singhji, and also the Chairperson of UPA, Madam Sonia Gandhiji for their leadership for brining back 

the UPA to power. 

The whole world was trailing back due to financial crisis in 2007 but India was able to show a 

healthy 7.1% GDP growth last year. But this year India is also under the clutches of economic 

slowdown and financial crisis. This is the time when our Budget is being prepared by our Finance 

Minister to meet the challenges both, economically and socially and also has kept in view the global 

demand. First, I would like to congratulate the Minister for admitting or stating that the economic 

recovery and growth is a cooperative effort of the Central and State Governments. For the first time in 

the history he has called upon all the Finance Ministers of the States to offer their remarks before 

preparing the Budget. I hope that this healthy trend will continue. I would like to recall at this 

juncture, Sir, that this is also the practice of our Chief Minister calling the representatives of farmers, 

Government employees, etc. before preparing the Budget. I hope and wish that this healthy trend 

would continue so that more contribution to the State is afforded in the future to come. 

Our great poet, Thiru Valluvar says, which means that the farmers are the key persons of any 

nation.  Agriculture  credit  has been increased, the credit flow has been increased to Rs.3,25,000  
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crores and also debt relief scheme has been extended up to 31.12.2009. One per cent tax reduction 

is also announced which is a welcome relief to the farmers. This holistic approach has resulted in 

food security for the country. But here also I cannot help myself comparing with our State of Tamil 

Nadu where the Government has announced in this year's Budget that no interest will be charged on 

the cooperative loans of the farmers if they pay their loans properly. So, I would like the Union 

Government to extend this scheme to all the farmers of giving free power, that is, free electricity to all 

the farmers that is being distributed by our Government. I hope this scheme will be extended to all 

the farmers of our country. For the AIBP, that is, accelerated irrigation benefit programme, there is 

an additional allotment of Rs.1000 crores for this purpose. Our neighbour States like Andhra Pradesh 

and others are enjoying fruits of this programme but we have been waiting for a very long time. Three 

projects are already lying before the Government. I call upon the Government to make provision for 

us also under the accelerated irrigation benefit programme, Sir. I would also like to reiterate my 

earlier request made in the interim Budget to keep minimum support price for paddy and it should be 

kept on par with wheat. Now coming to taxes, it is a welcome measure. That the Minister has raised 

the personal tax exemption limit marginally by Rs.10,000 and Rs. 15,000 for senior citizens and also 

abolishing ten per cent surcharge on higher income, also scrapping the fringe benefit tax and also 

keeping the corporate tax untouched. I think the minimum alternate profit of companies from 10 per 

cent to 15 per cent is also appreciable to make up the revenue shortfall. I appreciate the Finance 

Minister for announcing short term and medium term measures to save the economy and at the same 

time bring the fiscal deficit in tune with the FIRBM Act at the earliest. Again I would like to quote from 

our famous Tamil Nadu poet Thiru Valuvar that the friendship is not only for enjoyment and laughing. 

When something wrong happens, you have to mention about it, you have to reproach it and you 

have to see that it is being corrected. So, as an alliance party, we would also like to point out certain 

shortcomings in this Budget. For example, the Government seems to be counting on assumptions to 

just keep the fiscal deficit at 6.8 per cent of the GDP. The deficit is expected to be bridged by 

collection of increased direct taxes and so on. Without mentioning any specific target for public 

sector disinvestment, the Finance Minister has estimated to mop up Rs. 1120 crores during the fiscal 

year. I am afraid, Sir, if any of the assumption does not work out, the fiscal situation wilt get more 

precarious. I wish the Minister had more plans in the years to come to bridge this gap more 

effectively and substantially. In the development process, aam aadmi continues to be the basic 

slogan of ail the welfare schemes of the Government. It is commendable that about 4.47 crores 

households are benefited under the NREG Scheme. ...(Time-bell)... Sir, give me two more minutes. A 

budget provision of Rs.39,100 crore has been made for raising the wages from Rs.80 to Rs.100. This 

reminds me of our party founder leader Anna's slogan that is, let us see the God in the laughter of the  
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poor people. I would like to comment upon the National Security Act and on more provisions which 

have been made under Bharat Nirman and Indira Awas Yojana, etc. But for the Scheduled Castes, 

just Rs.100 crores have been allotted. 

I hope more allocation would be made in future. Now, I would request the hon. Minister for 

Budgetary provision for Intra-State River Linking Projects. Already, the Thambra Bharani Project, 

worth Rs. 400 crores, is lying before the Government. Sir, more Budgetary allocation needs to be 

made to Sethusamudram and Desalination Projects in Chennai. 

Sir, last but not the least, I wish to say about the rehabilitation of Ceylon Tamils. I would like to 

recall an incident from Mahabharata. Lord Krishna went as an ambassador to Duryodhana and asked 

for giving Pandavas their rights and land. Duryodhana says that even a pinpoint of land will not be 

given. But, ultimately, only Pandavas will win. In the same way, Mr. Rajapaksa is denying Tamils of 

their rights. He says that their rights will not be given back. Now, in the name of rehabilitation, 

nothing is being done. With all the efforts of the hon. Chief Minister and the hon. Member Smt. 

Kanimozhi, the relief vessel, Vananha Man, is able to reach only now. Though Rs. 500 crores of relief 

has been allocated to them, it has to reach them. For this, I request that concrete and continuous 

measures should be taken by the Government. 

Last point is this. I would like, as former Member of the Minority Commission and also as former 

Member of the National Commission for Minority Educational Institutions, to commend the hon. 

Minister for allotting Rs. 1704 crores for minority welfare. Sir, allocation for Maulana Azad Education 

Foundation has also been doubled. I wish, on behalf of all the minorities, the poor of Tamil Nadu and 

the country, the hon. Finance Minister with an Urdu couplet - 

तुम सलामत रहो कयामत तक 

और कयामत न हो कयामत तक। 

Thank you, Sir. 

THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): Shri Abony Roy. Not present. Mr. Naresh Gujral. 

SHRI NARESH GUJRAL (Punjab): Mr. Vice-Chairman, Sir, Shri Pranab Mukherjee, who is 

known for his prudence and sagacity, unfortunately, is steering the economy down on an extremely 

risky path through his populist measures which will increase the fiscal deficit to alarming levels. 

The total income of the Central Government, according to the Budget Estimates, will be Rs. 

6,19,842 crores, but the interest payable alone would be Rs. 2,25,500 crores which is 37 per cent of 

its revenue. This figure would certainly cross the 40 per cent mark once the Revised Estimates are 

released in a few months. 

Sir, such huge market borrowings of over Rs. 4.20 lakh crores by the Central Government and 

increased  borrowings  by State Governments and the public sector companies will squeeze out the  
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borrowing programme of the private sector. This, obviously, would mean that interest rates would be 

under pressure and if interest rates remain at this level, then, I am sorry to say, my friend Mr. Rahul 

Bajaj will not be able to sell his motorcycles, farmers will not be able to buy tractors and demand for 

consumer goods would remain sluggish. As it is, housing loans are coming at  

12-13 per cent interest, thereby, making it difficult for the poor and middle-class to buy cheap 

homes. 

Sir, I understand the Finance Minister's predicament. He wishes to kick start the economy. He 

wants to give an impetus to industry by creating demand. However, throwing good money in populist 

schemes, which does not even reach the ultimate beneficiaries, will not solve the problem till we fix 

the delivery mechanism. Instead, in the short run, we need to, somehow, reduce interest rates so 

that there is demand for goods and industry finds it viable to make fresh investment in plant and 

machinery. 

Sir, the Government is predicting 7 per cent growth rate in the current financial year. However, 

our industrial growth is stagnant, the monsoon is disappointing which would mean a decline in our 

agricultural production and our exports are showing a 30 per cent decline month-after-month. So, 

what is the basis of this optimism? According to the latest issue of the Economist, India's deficit 

could reach 12 per cent of the GDP in this year which is double of what the Finance Minister is 

predicted. 

The hon. Finance Minister in his speech has repeatedly emphasized the word 'growth.' Sir, you 

enable and encourage growth by providing investment boosters. You attract capital by rationalizing 

and simplifying taxation. Nothing has been done in this respect except that MAT has been increased 

from 10 per cent to 15 per cent, which in itself is a stop that is anti-growth and anti-industry. Sir, you 

feed economic momentum by cutting out the Public Sector waste and by improving industrial 

productivity, which is directly linked to labour reforms. Sir, the Budget makes no mention of 

disinvestment and also of the Government selling its stake in sick PSUs. Out of 214 PSUs under the 

Central Government control, only 160 are in the black, 54 are in the red, but only 99 have a positive 

net worth. 

Sir, we need to privatise rapidly so that public sector companies become more accountable and 

the Ministerial interference in day-to-day running of the companies is eliminated. More importantly, it 

would help the Government reduce its huge fiscal deficit, which is the need of the hour, as such a 

heavy fiscal deficit would, certainly, lead to downgrading of India's credit ratings. It would also lead 

to very high inflation rates in the medium to long-term, once the economies of the developed World 

stabilize and the global demand picks up. 

Sir, this Budget has done nothing for our labour-intensive export-oriented industries, specially, 

segments like garments, leather, gems and jewellery, handlooms and carpets. They employ millions 

of  unskilled  labour,  many  of  whom, thanks to the recession, have lost their jobs. Garment export  
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industry alone earns the country $ 10 billion per annum and employs 3.9 million people directly and 3 

million people indirectly. It is the second largest employer after agriculture. It is distressing to note 

that a small country like Bangladesh is exporting more than India. The Finance Minister needs to 

urgently provide some tax incentives for a limited period to these labour-intensive industries. 

Sir, I welcome the inclusive programme of the Government, especially, to provide subsidized 

foodgrains to the BPL families. However, three questions come to my mind. (a) What is the 

definition of a BPL family? (b) Where will the food to feed the poor come from? (c) How do we 

ensure long-term food security for our nation? 

Sir, the entire House would agree with me that Punjab has, traditionally, been the food bowl of 

the country. I want to caution the Finance Minister that if the present attitude of the Central 

Government persists and Punjab's demands for strengthening and improving its canal system are 

ignored, the State would not be in a position to feed the nation in the future. Our groundwater 

resources are fast depleting and our yields are also declining. We have requested the I3th Finance 

Commission to provide Rs.12,750/- crores as 90 per cent cost of repair and expansion of our water 

resource infrastructure till 2014-15. This will ensure much higher foodgrains production and food 

security for the country. Sir, from the last six weeks, Punjab has been spending Rs.250 crores every 

week to buy expensive electricity to save the paddy crops. However, our request for compensation 

from the Centre continues to fall on the deaf ears. 

Sir, in his Budget speech, the Finance Minister mentioned that the norms for distribution of 

fertilizer subsidy would be changed and the subsidy would be given directly to the consumer. This is 

creating some disquiet in Punjab as our farmers are large consumers of fertilizers. The Government's 

delivery mechanism, being what it is, can lead to serious difficulties for the farmers in our State and I 

hope the hon. Minister would urgently spell out the contours of the new policy. 

Sir, the Finance Minister needs to take a holistic view and rationalise the distribution of revenue 

between the Centre and the States, especially, in view of the Sixth Pay Commission Report which 

has broken the back of all the small States. Punjab, for example, gets only 1.30 per cent of the 

Centre's tax collection, but faces an additional burden of Rs. 3000 crores per annum in addition to 

Rs. 4800 crores of arrears for its employees. Sir, 85 per cent of the State's revenues goes into paying 

salaries and interest. This plight is similar for other States also. ...(Time-bell)... 

Sir, in the end, I would like to mention that the footprint of the Naxalites is increasing rapidly. It is 

not just a law and order problem but an economic problem which we need to address urgently. Our 

extremely poor countrymen have lost all hope in the system and are taking to the gun. We must take 

immediate steps to uplift these districts economically. I would urge the Finance Minister to offer 100 

per cent tax incentives to industrialists who set up industry in the extremely backward districts of this 

country so that employment can be generated there and the people living in these areas join the 

mainstream. Thank you. 
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MS. MABEL REBELLO (Jharkhand): Sir, I stand here to support this Budget. I congratulate the 

Finance Minister and our UPA Government for taking a pro-poor approach for this entire Budget. 

This is a social sector Budget. This Budget has increased allocation for NREGA. This Budget has 

increased allocation for Mid-Day Meal, for Anganwadi, for Bharat Nirman, farm credit and water 

resources. This is what we need. People are talking about deficit. Just because Rs. 39,000 crore has 

been earmarked for NREGA, people feel that it is like a populist measure and this money will be 

wasted. If this sort of allocation is given to the industrialists, they use it very well. From the public 

sector banks, the industrialists have taken multi-multi thousand crores of loan, and they have not 

paid it back. Then, that is okay for them. But if a poor farmer is not able to pay back and if a poor 

farmer is given Rs. 71,000 crores waiver, that hurts the industrialists. I do not understand this logic. I 

really congratulate the Finance Minister and compliment him for his bold stand for taking a view on 

social sector and trying to bridge the gap between the rich and the poor. He is trying to bridge the 

urban and rural divide. He is trying to bridge it. I also congratulate the Finance Minister for increasing 

the gender Budget by 105 per cent. Sir, if you see the trends of the Budget, for the last 10 years, you 

will see that UPA has given more subsidies. Sir, compare the five-year term of NDA and ours. This is 

our sixth Budget. Even here, we have given huge subsidies on power, on food, on mid-day meal, on 

ICDS, on health. Just compare these subsidies with what they gave. They gave Rs. 44,000 crore 

during their last year for all these types of schemes, whereas we have given this year Rs. 1,11,000 

crores of subsidy, double the subsidies because we care for children. We want the children to come 

to the school; we want malnourishment to be - abolished. That is why we are spending a large 

amount of money on children and on women, so that our human resource really becomes rich. 

Without human resource, even if you have wealth, it is of no use. That is why we are doing this. 

Similarly, just see our planned expenditure. When the NDA was in power, they had spent only Rs. 

1,32,000 crore. This year, we are spending something like Rs. 3,25,000 crore. This shows that the 

UPA Government is spending more money, giving more money to the States, more money to the 

people, more money for the poor so that the quality of the life of poor man improves. So, this Budget 

shows that money is not a problem. Plenty of money is there. But the only thing is that it should be 

utilized properly by the States, by the Executives so that the poor really become rich. I don't say, 

'very rich', but, at least, poor will be able to come above poverty line. Similarly, talking of subsidies, 

UPA Government in their last regime, during 2004-05, gave only Rs. 43,000 crores subsidy, whereas 

we have given Rs. 1,06,000. For food, they gave Rs. 25,000 crore, whereas we gave Rs. 52,000 

crore for BPL families. For fertilizer subsidy, they had given a pittance, Rs. 12,000 crores whereas we 

have made a provision of Rs. 50,000 crores. We really care for the poor farmers also. 

Since I am associated with the social sector, I would like to speak on social issues, Sir. The very 

emphasis of this Budget is rural development and rural employment generation. You are aware that  
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Rs. 39,000 crores have been allocated for NREGA. And almost Rs. 10-12,000 crores are lying with 

the States. So, effectively, it comes to Rs. 50,000 crores. So, if this Rs. 50,000 crores given for 

NREGA is used well and effectively and, at least, 60 per cent of the wages go into the hands of the 

poor in the 500 districts of India, that means effectively 100 crore will go per district. And if, of the Rs. 

100 crore per district, even Rs. 60 crores are spent on the poor, we shall get rid of poverty within a 

short span of time and a large number of our people shall move above the Poverty Line. This is the 

intention of the UPA Government. Sir, about 4.5 crore households got employment last year. That is 

almost 25 per cent of our rural poor. And, this year, with this increase, almost 6 crore households will 

get employment. If they really get employment and if we all ensure that this money really reaches the 

poor man and, that too, the full amount – hon. Finance Minister has made it Rs.100 now – I don't 

think there will be poverty, or there will be malnourishment. Everybody will live happily and 

everybody's quality of life will improve. And, since the minimum wage has been increased to Rs.100, 

States like Jharkhand, Orissa, Bihar, Chhattisgarh, from where people usually migrate, all this 

migration will stop. And, they will be able to look after their families well. They will be able to cultivate 

their land well, and they will be able to lead a better life. Sir, there were 115 districts which had been 

selected by our Government as pilot project to have convergence with NREGA and, that is, 

convergence with agriculture, forestry, land and water resources. I tell you, Sir, in Jharkhand, six 

districts have been selected for this convergence. I request hon. Finance Minister to prevail upon the 

Rural Development Minister to see that 24 districts of Jharkhand are included for this convergence 

because Jharkhand is a poor State. Similarly, coming to the Indira Awas Yojana, this year, Rs.8800 

crores have been given. I am happy to tell you that for Jharkhand, they have given two lakh Awas 

units in the Indira Awas Yojana. People are really happy that per district almost 10,000 Indira awas 

units have been given; people can build nice houses and live in them happily. This is what our UPA 

Government is doing. Now, the poor can live in nice houses and also do not fall a prey to the 

Naxalites. Similarly, Sir, for the AIDP scheme, allocation has been increased to Rs.9700 crores. 

...(Time-bell)... What is this, Sir? Before I start, you ring the bell. 

THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): Please conclude. You have been given eight 

minutes. 

MS. MABEL REBELLO: All right, Sir. Anyway, I am very, very happy about this allocation to the 
AIDP scheme. But I have a problem with the Pradhan Mantri Sadak Yojana. The length of the bridges 

that come within that project are limited to fifty meters. I request the hon. Minister to waive this 

clause, particularly in the case of the Naxal-affected districts and LWE-affected districts so that 
whatever the bridge length may be, whether it is fifty meters, hundred meters or 120 meters, the 

entire bridge should be included; the entire cost should be given by the R.D. Ministry, without 
depending upon the State. Similarly, the Finance Minister has given hundred crores to start branches  
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of banks in non-banked Blocks. What will happen with this? NREGA people, all those people who 

have got job cards, can open their bank accounts and the money can be deposited there so that all 

these contractors and others who are trying to cheat people, are not able to do that and the money 

goes to the people.  Similarly, I want to especially thank the Finance Minister for introducing a new 

educational scheme for the development of children living in tribal areas, which comes under 

Schedule V, and Naxal-affected areas. He has made a provision of Rs.500 crore towards this 

scheme. This is a very good measure, especially for the States of Jharkhand, Chhattisgarh, Orissa, 

and parts of Bihar which are Naxal-affected. People living in these areas will be greatly benefited by 

this scheme. The tribal people, who are feeling alienated, may be brought back to the mainstream. 

They should be given good education, so that they also feel that they are wanted by the country and 

they do not join Naxals. By doing this, we can prevent them from going towards Naxals.  

The Finance Minister has also made a provision of Rs.100 crore for developing critical 

infrastructure in the areas which are affected by the Left Wing Extremists. This is a big help to the 

people of Jharkhand, Chhattisgarh, Orissa and other places. 

THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): Please conclude. 

MS. MABEL REBELLO: Coming to educational institutions, out of the three States, namely, 

Jharkhand, Uttarakhand, and Chhattisgarh, Chhattisgarh and Uttarakhand have been given AIIMS-

like institutions, but Jharkhand has been deprived of it. I do not know why. Similarly, so many IITs 

and IIMs have been started all over the country. But nothing has been given to Jharkhand. 

For the last 8-9 years, people of Jharkhand did not have a stable Government. People of 

Jharkhand have been deprived of the benefits. Our executives have not been able to prepare projects 

and come to the Government of India to take money and use it for the people to help them improve 

their lives. Now they have been deprived of all these institutions. Sir, what will happen to the people 

of Jharkhand? Sir, you have been from a part of Bihar. You should do some justice with Jharkhand. I 

seek your indulgence in the matter. Please don't treat Jharkhand as a colony of Bihar. 

THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): I am sorry, the time allotted to you is over. 

MS. MABEL REBELLO: Sir, Jharkhand has become an independent State. But it is still treated 

as a colony of Bihar. 

THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): You have already consumed your time. 

MS. MABEL REBELLO: Sir, two minutes only. Sir, Jharkhand is a State which receives 1400 mm 

of rainfall. In spite of that, people are able to have just one rainfed crop. There is no irrigation at all. 

The average national irrigation is 40 per cent and Jharkhand has just six per cent. This is what Bihar 

has done to Jharkhand, and we have not been able to improve upon it. 
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I, therefore, request you, as suggested by Prof. M.S. Swaminathan, Chairman, National 

Commission on Farmers, that rate of interest on loan to farmers should be brought down from six per 

cent to four per cent. China gives loan to its farmers at zero per cent rate of interest. That is why they 

are able to produce so much foodgrains. We must give incentives to our farmers. Otherwise, our 

youth will go away from farm sector. ...(Interruptions) Tamil Nadu is able to give it. But Jharkhand 

does not have money to give it. Sir, I seek your indulgence and request you to prevail upon the 

Finance Minister to see that, at least, the farmers, the youth of Jharkhand may be given special 

attention. 

Sir, lastly, in terms of electricity, Jharkhand has a very bad situation due to historical reasons. I 

ask the Finance Minister to give a special package for Jharkhand. If it will improve in this area, 

especially distribution, we can have a sub-station in every district. If this is done, the supply of 

electricity will improve and people will get electricity. In the Rajiv Gandhi Grameen Vidyutikaran 

Yojana, we are giving single phase connection to poor people. I request you to provide Jharkhand a 

special package, so that its farmers may be given three-phase connection. This will help them lift 

water and they will be able to produce more crops. Then they need not come to you for any 

assistance and Jharkhand may stand on its own feet and become prosperous. 

SHRI PRAVEEN RASHTRAPAL (Gujarat): Thank you very much, Mr. Chairman, Sir. I am here to 

speak about Annual Budget for 2009-10. Originally, I thought that I should give a total reply to my 

colleague, Mr. Arun Shourie, from BJP. But I will not do that because there is a shortage of time, and 

I am sure, the hon. Finance Minister will do an appropriate job. Wherein Mr. Shourie has raised 

various issues which were not connected with the Union Budget, I mean, talking of event of 1940, 

particularly the partition of India, that I want to reply because it should go on record. He quoted some 

British author with his book. That author, Mr. Smith or someone like that, declared in the year 1940 

that there would be a partition of this country. Mr. Shourie does not know that the division of the 

country was demanded by Mr. Savarkar as back as 1937 in his speech in Ahmedabad when he was 

President of the Hindu Maha Sabha. First time, the demand was made by Mr. Savarkar about a two-

nation theory that Hindus and Muslims cannot stay together. That is for the information of  

Mr. Shourie. I may also inform him that Dr. Ambedkar wrote a book first on Pakistan as back as 

1944. I may further inform him that the first demand from a Muslim leader, named Jinnah. To whose 

Samadhi, Mr. Advani visited and paid respect; made a demand of Pakistan in the year 1944, and for 

information of my colleagues here, let me tell you that the word "Pakistan" is not an Urdu word. The 

word "Pakistan" was coined by a student of Oxford taking first word of the district or the area of that 

particular part of India, where the majority Muslim population was residing, and that was 'P' for 

'Punjab', 'a' for 'Afghanistan', 'k' for 'Kashmir', 'i' for 'Sind' and 'stan' for 'Baluchistan'. This is how 

the word "Pakistan" was coined. This is just for the information of Mr. Shourie. 
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But when I come to the Union Budget, and, in total support of the Budget, presented by the 

hon. Finance Minister, I will restrict myself to only two areas of 'expenditure'. On the one side, I also 

want to request my senior colleagues, particularly Dr. Jalan and Dr. Rangarajan, who are here. And, 

then, we had a retired Revenue Secretary; Mr. N.K. Singh is also here. They are all well-informed 

and very senior in this particular subject, and they have all raised the issue of deficit, that the fiscal 

deficit is on a higher side. Now, I am a layman. No doubt, I am also a student of Economics. I did my 

graduation, from Bombay, in the year 1964, but I do not know much like them. But I just want to 

request them to, at least, explain to me, whenever they find it convenient. I see this map in the Union 

Budget where 31 paise are given back for Planned Budget to Union, to States and Union Territories; 

19 paise are given for interest payment; 12 paise are given for defence; 10 paise are given for 

subsidies; 14 paise are given for non-Plan expenditure! And you know what is non-Plan expenditure. 

And the State share of taxes and duties which is written back by the Central Government comes to 

14 paise. Now, this is how we make '100 paise'. As a layman, I may please be informed where the 

Finance Minister can reduce. Can he reduce the expenditure of defence? Can he reduce the 

expenditure of the Plan? Can he reduce the expenditure of State share of taxes? Where and in which 

area? This is for my information. I want their help. 

Sir, now, when I come to the 'expenditure' side, I am restricting myself only to two paragraphs 

from the Union Budget and where I am very much in support of the Union Finance Minister. One is 

'inclusive development' – and my sister, Miss Mabel Rebello, has talked about that 'inclusive 

development', which includes NREG, national food security, Bharat Nirman, Pradhanmantri Rozgar 

Yojana and another beautiful Yojana meant for Scheduled Castes, in particular, of 44,000 villages, 

according to the Union Finance Minister. This is a very good information available for all those who 

are worried for the weaker sections of the society. I may request my colleagues that we should also 

help these particular villages. There are 44,000 villages in our country where the estimated population 

of S.C. is above 50,000. As the hon. Prime Minister is very much worried about inclusive growth, the 

Budget has taken care to see that we should do something for these 44,000 villages which are 

occupied by the lowest of the low in this country. They are low not only economically but also socially 

and religiously. Here again, I want to give a reply to my colleague Mr. Arun Shourie who gave a very 

wrong economic policy yesterday. He said, "If the Government wants to help the poor, they should 

do it on an individual basis". I am afraid, it can never be done. If the Government wants to help the 

minority, it has to help the minority as a class. Another misconception among the learned people in 

this country is that by "minority" they mean only Muslim. It is wrong. The minority in this country 

does not mean only Muslim. The minority for the Central Government includes Sikh, Buddhist, 

Christian and Muslim. When you go to Gujarat and certain other States, Jain is also included in the 

minority. So, all minorities made together ...(Time-bell rings)... I may be given more time. 
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THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): You have been given seven minutes. 

SHRI PRAVEEN RASHTRAPAL: Otherwise, I will not be able to reply to my learned friends. The 

total expenditure for this inclusive growth is Rs.69,000 crores. Here are these villages of Scheduled 

Castes. When the learned Finance Minister has admitted that there are 44,000 villages, if we select 

only 1000 villages a year, we will not be able to do any welfare. So, I request that the number of 

villages, where help should be given, should be increased to 1,00,000 per year. 

Now, I come to the second most important point, the empowerment of weaker sections where 

all these schemes are there. My specific suggestion – let me come to my specific suggestions – is 

about income-tax slab. It is very important. The learned Finance Minister... 

THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): Please conclude. 

SHRI PRAVEEN RASHTRAPAL: ... has not increased the tax exemption limit. But I will request 

that the maximum limit of taxable income for all should be raised from Rs.1,60,000 to Rs.2 lakhs; for 

women, it should be raised from Rs.1,90,000 to Rs.2.25 lakhs; and for the senior citizens it should be 

raised from Rs.2.4 lakhs to Rs.2.5 lakhs. 

My another request is – I have also written a separate letter that in our country there is separate 

age limits for senior citizens. In the Railways, it is 62; in the Air India, it is 65; and in the Central 

Government, it is 60. I have written a letter. I will give you a copy of that letter. I have got a copy 

here. It is dated June 18, 2009 and addressed to the learned Finance Minister requesting that the age 

limit may be made uniform for alt purposes. That is my request. 

The last but not the least, I am very much worried about the welfare of the Scheduled Castes and 

here I quote the reply given to me in this very House on 2nd July, 2009: 

 "Prime Minister in the 51st meeting of the National Development Council, held on 27th June, 

2005 had stated 'in the mid-1970s, the SCSP and TSP were initiated. TSPs and SCSPs should 

be an integral part of Annual Plans as well as Five Year Plans, making provisions there non-

divertible and non-lapsabie, with the clear objective of bridging the gap in socio-economic 

development of SCs and STs within a period of 10 years." 

The hon. Prime Minister wanted to bridge the gap within a period of ten year. It can be done only 

if the budget allocation is made for the welfare of SCs and STs on the basis of their population. If the 

population of SC is 20 per cent and of ST is 8 per cent in this country, today, the budget must be 

equal to their proportion, in the Plan, not in the non-Plan. Suppose there is a Plan expenditure of Rs. 

4,00,000 crores. Then 28 per cent should be made available for the economic welfare of the 

Scheduled Castes and Scheduled Tribes. Then only we will be able to meet the gap. With these 

words, I conclude my speech. Thank you. 
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SHRI M.V. MYSURA REDDY (Andhra Pradesh): Sir, I heard with rapt attention the speeches of 

leading economists, industrialists and also of politicians on the Budget. I come from a rural family, a 

farmer family. I can say one thing that I cannot use 'high-profile' economic or technical words. But, 

one thing I can certainly say that I know my income and my expenditure. If I have some savings, I can 

adjust that in some property by borrowing some loan also. Perhaps, that is the basic principle of any 

budget. 

The common notion is, redemption of taxation from rich people and some part of it can be spent 

for poor people and for infrastructure and basic amenities. Indirect taxation can definitely be passed 

on to the consumers by way of prices. Direct taxation also reflects on the prices of commodities. 

That is why  all kinds of taxes excise, customs, service tax, including corporate and income tax, etc., 

are paid by the people, promptly, by purchasing commodities, directly or indirectly. But the 

corporate sector and non-corporate sector, and individuals are not passing the taxes to the 

Government, in one or the other way, by creating some disputes or by delaying tactics. Let me refer 

to Annexure 10 of the Budget Receipts of 2009-10 - 7 revenues raised but not realised. Sir, Rs. 

64,000 cores are under dispute and the undisputed amount is Rs. 39,000 cores. The total put 

together is Rs. 1,09,000 crores. Annexure 12 of the Budget Receipts talks about revenue foregone 

because of special tax rates, exemptions, deductions, rebates, differences, credits, etc. These 

measures are sometimes called as tax preferences. This will have an impact on the Government 

revenue also. It is approximately Rs. 4,18,000 crores. 

Sir, I would like to refer to paragraph 102 of the Budget Speech regarding one exemption. It says, 

"It is necessary for us to create our own facilities for energy security. Accordingly If propose to 

extend the tax holiday under Section 80 1B (9) of the Income Tax Act." He further says, "I also 

propose to retrospectively amend this provision." It looks as if there is only one favoured beneficiary 

in this, and that is, RGTl, a 100 per cent company owned by Shri Mukesh Ambani. He will get tax 

exemption of Rs.20,000 crores because of this Pexemption. And, who has given them the authority 

to give it retrospectively? Now, because of these tax exemptions in corporate tax, personal tax, 

excise duty, customs duty, less export credit, the revenue loss would come to around Rs.4,18,000 

crores. 

(MR. DEPUTY CHAIRMAN in the Chair) 

It is not Rs.100 crores or Rs.200 crores, but it comes to around Rs.4,18,000 crores. As 

compared to allocations, it may look to be a meagre amount. Now, apart from tax exemptions 

amounting to Rs.4,18,000 crores, there are also arrears amounting to Rs.1,09,000 crores, and we 

also have the various subsidies. Food subsidy stands at Rs.52,000 crores; fertiliser subsidy is 

Rs.49,000 crores and farmer debt waiver scheme amounts to Rs.15,000 crores for 2009-10. Sir, the 

hon. Railway Minister stated, while replying the other day, that if she had Rs.4,00,000 crores, she 

would complete all the pending railway projects in one go. But the money has to come from the 

Budget allocations to the Railways. 
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Sir, the present receipts come to Rs,6,00,000 crores, apart from States' receipts, and the 

revenue foregone is Rs.4,00,000 crores. Does it reflect economic recession, or, is it due to inclusive 

growth? I am puzzled as to whether the contribution is made by Aam Aadmi or the rich man. The 

reward for poor man's mighty contribution is in the name of infrastructure creation on PPP model and 

taxing a booster dose in the form of toll tax and user development charges for their corruption and 

inflated cost of the project. 

Sir, the other thing, which I would like to mention, is about debts. The interest payments and 

debt servicing in 2009-10 stood at Rs.2,25,000 crores. As per the Economic Survey, the interest rate 

is 8 per cent. This will only help in the growth of fiscal deficit. It is next to impossible to bring it down. 

The market borrowings of this year is Rs.4,40,000 crores, and the earliest date of maturity would be 

year 2039. People have given the mandate... 

MR. DEPUTY CHAIRMAN: Mr. Mysura Reddy, you have to conclude because there are already 

17 Members. 

SHRI M.V. MYSURA REDDY: The people of this country have given mandate to this Government 

only up to 2014. How can the people be burdened up to 2039? Who has given authority to this 

Government to penalise the future generation? Then, Sir, the outstanding internal and external debt 

of the country, at the end of 2009-10, apart from guarantees, stood at Rs.34,95,000 crores. In 2007-

08, it was Rs.28,37,000 crores. The total assets at the end of 2007-08 was Rs.6,35,000 crores... 

MR. DEPUTY CHAIRMAN: I have to call the next speaker ...(Interruptions) ...I am calling the 

next speaker. 

SHRI M.V. MYSURA REDDY: If one is in such kind of a situation in a family or organisation, 

people call them as insolvent family or insolvent organisation, I do not know what economists and 

industrialists would say on this. 

डा. Ģभा ठाकुर (राजÎथान) : धÂयवाद माननीय उपसभापित जी। मुझे दस िमनट िदए गए हȅ? 

Ǜी उपसभापित : नहȒ, आपको सात िमनट िदए गए हȅ। 

Ǜी Ģभा ठाकुर : सर, मȅ िवǄ मंĝी जी को बधाई देना चाहंूगी। उÂहȗने जो बजट ĢÎतुत िकया है, वह संतुिलत 

और Ëयावहािरक है। उसमȂ उÂहȗने आम आदमी की सुिवधाओं का Áयान रखा है। इस बजट मȂ समाज के सभी वगș, 

गावंȗ एव ंशहरȗ, सभी का पूरा Áयान रखा गया है। जब मंदी के इस दौर से पूरा िवÌव गुजर रहा है, उस समय मȂ अब 

तक का सबसे बड़ा बजट, 10 लाख करोड़ से भी अिधक रािश का बजट िवǄ मंĝी जी ने ĢÎतुत िकया है। उसके 

िलए मȅ उनको और सरकार को बधाई देती हंू। 

महोदय, चाहे कृिष का ©ेĝ हो, िकसानȗ के िलए, मजदूरȗ के िलए, ĐामीणȂ के िलए, अÊपसं°यक समाज के 

िलए, एससी/एसटी समाज के िलए, युवाओ ंको रोजगार और िश©ा देने के िलए, मिहलाओं के सशȎƪकरण के 

िलए, िवǏुत ऊजɕ उ¾पादन के िलए, ȋसचाई के िलए, इंिदरा आवास योजना के िलए, बीपीएल के िलए और 

ÎवाÎ¿य, पिरवहन, सड़क, रेल, पेयजल, सभी ©ेĝȗ का Áयान रखते हुए बजट अलॉकेशन िकया गया है और एक 

अ´छा-खास बजट इन सभी ©ेĝȗ को िदया गया है। 
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महोदय, मȅ उन बातȗ को िरपीट नहȒ करना चाहंूगी जो बातȂ पहले कही जा चुकी हȅ। मȅ कुछ खास चीजȗ के 

ऊपर कहना चाहंूगी। मȅ ¶यादा आंकड़े भी नहȒ देना चाहंूगी ¯यȗिक ये िवǄ मंĝी जी के भाषण मȂ हȅ। इनके बारे मȂ 

सभी जानते हȅ िक मेरे कई साथी भी इसके बारे मȂ बोल चुके हȅ। सर, सबसे बड़ी िचÂता का िवषय तो यह है िक 

िपछली बार भी हर रा¶य को Ëयापक बजट िदया गया है। एनडीए सरकार से िजतनी रािश िमलती रही थी, उससे 

चौगुनी रािश िपछली बार भी यूपीए सरकार ने हर रा¶य को िबना िकसी भेद-भाव के िविभÂन योजनाओं के तहत दी 

थी और इस बार भी दे रही है, लेिकन उसकी मॉिनटȋरग भी पूरी हो। उसका कोई मापदंड भी सुिनȎÌचत हो िक जब 

भी िकसी मामले मȂ िनमɕण संबंधी कोई योजना हो, कोई बात हो तो उसका कोई पैमाना केÂğ सरकार ǎारा 

सुिनȎÌचत होना चािहए। अगर उस पैमाने के िहसाब से रा¶य सरकारȂ काम करȂ, तभी उस बजट की पूȌत उÂहȂ आगे 

की जाए। अगर ऐसा कुछ सुिनȎÌचत नहȒ करȂगे तो यह जो ĥÍटाचार का मामला है, िजस पर राजीव गाधंी जी ने 

िचÂता जताई थी िक िजतना धन िदया जाता है, उसमȂ से 15 पैसे पहंुचते हȅ। जो जनिहत का पैसा है, वह ऊपर से 

लेकर नीचे तक सब की जेबȗ मȂ पहंुच जाता है। इसी Ģकार, आज भी राहुल जी ने भी उसी बात को दोहराया है िक 

10 पैसे जनता तक पहंुचते हȅ। सर, इसका ÎपÍट ǘप से यह अथ« है िक धन देने मȂ कमी नहȒ है। केÂğ सरकार धन 

देती है, लेिकन िजनके िलए यह िदया जाता है, वे लोग िफर भी उससे वंिचत रह जाते हȅ। सर, यह जो ĥÍटाचार की 

नदी है - एक तरफ तो ĥÍटाचार है और दूसरी तरफ बढ़ती हुई जनसं°या है, यह हमारे सारे िवकास को खा जाती 

है। इन पर िकस तरह िनयंĝण लगे, सरकार को इस पर Áयान देने की जǘरत है। मेरे °याल मȂ इतना िदया हुआ 

बजट पयɕÃत है, इसमȂ कोई कमी नहȒ है। इससे हर ©ेĝ मȂ खूब िवकास और तर¯की हो सकती है। पूरा भारत चमक 

सकता है। भारत के गावं चमक सकते हȅ। 

महोदय, िकसानȗ की सुिवधा के िलए और गावंȗ के िवकास के िलए Ģधान मंĝी आदश« Đाम योजना के तहत 

एस.सी. बाहुÊय और बी.पी.एल. बाहुÊय गावंȗ के िलए 10 लाख Ǘपये का अलॉकेशन िकया गया है। िकसानȗ के 

िलए जो उव«रक पर सȎÅसडी दी जाती है, वह फै¯टरीज़ या इंडÎĘीज़ को न देकर डायरे¯ट िकसानȗ को दी जाए, 

िजससे िकसान लाभाȎÂवत हȗ, सरकार ने यह िवचार िकया है। मȅ यह भी मागं करती हंू िक जो कुटीर उǏोग है - 

िकसानȗ को यह Ģिश©ण िदया जाए िक वे खुद दालȂ बना सकȂ । वे खुद अपना Self Help Group बना सकȂ । सरकार 

कोई ऐसी Îकीम दे िक अपना Self Help Group बनाकर खुद दालȂ या आटा बना सकȂ  और छोटे-छोटे कुटीर 

उǏोग लगा सकȂ  जैसे िक महाराÍĘ एव ंकई और जगहȗ पर लोग शुगर इंडÎĘी ǎारा चीनी बना रहे हȅ। व े खुद 

मसाले, आटा, टमाटर का sauce और चटनी बना सकȂ  एवं आयुवȃिदक दवाओं संबंधी फसल उगाकर अपनी फसल 

का पूरा लाभ ले सकȂ । महोदय, मेरा यह िनवेदन है। 

महोदय, िपछली बार 72 हजार करोड़ Ǘपए की रािश िकसानȗ की माफ हुई थी। आज कई जगहȗ पर यह 

ȎÎथित जǘर आ रही है िक बȅक लोन नहȒ दे रहे हȅ। िकसान परेशान हȅ। बȅकȗ को लगता है िक शायद वे नहȒ 

चुकाएंगे और कहȒ न कहȒ िकसानȗ की भी ऐसी भावना है। तो बȅक िकस Ģकार उÂहȂ लोन दȂ और योजना कुछ इस 

Ģकार की हो, मȅ सरकार से दर°वाÎत कǗंगी, िक जहा ंअकाल पड़ जाए या फसल बबɕद हो जाए, उस ©ेĝ के उस 

िजले का आकलन िकया जाए और उसके आधार पर कम से कम उस जगह के िकसानȗ का अगली फसल होने तक 

Åयाज माफ िकया जाए, ऐसी ËयवÎथा भी सरकार करे, यह िकसानȗ के िहत मȂ होगी। 

महोदय, गावंȗ मȂ िमड डे मील देना, ब´चȗ के िलए एक बहुत अ´छी योजना है। 'नरेगा' योजना एक ऐितहािसक 

योजना है, िजसने िपछली बार रोजगार देने का बहुत बड़ा काम िकया है। इस बार सरकार ने उसमȂ बढ़ोǄरी करके  
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100 Ǘपए रोज की जो मजदूरी िनधɕिरत की है, उससे पूरे देश के गावं के लोगȗ को बड़ी राहत िमलेगी। महोदय, वह 

पूरा पैसा उÂहȂ िमले, काम ठेके पर न हो, उन तक मजदूरी का सही-सही पैसा, 100 Ǘपए मजदूरी का, उन तक 

पहंुचे, इसके बारे मȂ भी िकसी सिमित का केÂğीय Îतर पर गठन होना चािहए और मॉिनटȋरग होनी चािहए। 

महोदय, आज िबजली की कमी है। ऊजɕ के िलए ही परमाणु करार िकया गया है, तािक िबजली की कमी दूर 

हो। िबजली के िलए िदÊली मȂ और कई जगह ĝािह-ĝािह मची है, िजसके कारण पंखे तक नसीब नहȒ होते, एक 

बÊब तक नहȒ जलता। िबजली की यह कमी कैसे पूरी हो, यह देखा जाना चािहए। सर, िपछली से िपछली बार जब 

राजÎथान मȂ काĐेंस सरकार थी, तो वहा ंिबजली बनी। िपछली सरकार ने एक यूिनट भी िबजली नहȒ बनाई। रा¶यȗ 

को यह िनदȃिशत िकया जाए िक हर रा¶य के िलए इतने यूिनट िबजली बनाना जǘरी है और उसी आधार पर हर 

रा¶य को आगे उस ©ेĝ मȂ बजट िदया जाए। 

मिहलाओं के सशȎƪकरण के िलए इस सरकार ने बहुत कुछ िकया है। बहुत योजनाएं हȅ और केÂğीय सरकार 

की नौकिरयȗ मȂ मिहलाओं के िलए आर©ण की बात भी पूरे देश की मिहलाओं के िलए एक बहुत बड़ी खुशखबरी है। 

महोदय, मȅ कुछ बातȂ िवशेष ǘप से कहना चाहंूगी पेयजल के बारे मȂ। पीने का पानी एक ऐसी चीज है जो िक 

ÎवाÎ¿य से जुडी है, लेिकन आज भी हमारे देश मȂ कई जगह लोग अशुǉ या Äलोराइड युƪ जल पीने को बाÁय हȅ। 

पानी मनुÍय की एक मूलभतू जǘरत है। वायु के बाद जल ही पहली चीज है जो जीवन के िलए, Ģािणयȗ के िलए, 

कृिष के िलए, सबके िलए जǘरी है। Îव´छ और मीठा पेयजल सबको उपलÅध हो, यह आवÌयक ǘप से देखा जाए। 

Ǜी उपसभापित : समाÃत कीिजए। 

डा. Ģभा ठाकुर : यह बहुत जǘरी समÎया है, सर, जब समुğ का जल पीने यो±य बनाया जा सकता है तो 

सरकार ऐसी ËयवÎथा ¯यȗ नहȒ करती िक समुğी तटȗ पर ऐसे कारखाने लगȂ। जब गैस पाइपलाइन िवदेश से भारत 

ǎारा पहंुचाई जा सकती है तो पाइपलाइन से मीठा समुğी जल रा¶यȗ तक ¯यȗ नहȒ पहंुचाया जा सकता? कई 

खाड़ी देशȗ मȂ भी इस तरह से समुğी जल को मीठा िकया जा रहा है। मȅने जब पता िकया तो मुझे जानकारी हुई िक 

इसमȂ िसफ«  80 पैसे Ģित लीटर पर खच« आता है। तो ऐसे, पाइपलाइन के जिरए िकसी भी तरह से समुğी जल को 

मीठा पानी बनाकर लोगȗ तक पहंुचाने का बजट बनाया जाए। यह 20 Ǘपए, दूध से महंगा पानी की बोतल कौन 

खरीद सकेगा? सर, इस बारे मȂ भी कुछ हो। 

सर, िचिक¾सा और िश©ा ये नोबल चीजȂ हȅ, लेिकन यह पूरा Ëयापार बन गया है। कहते हȅ िश©ा बढ़ाओ, लेिकन 

ऐडिमशन िमलता नहȒ, 70-70 परसȅट वाले ब´चȗ को ऐडिमशन नहȒ िमलता है। कहते हȅ िचिक¾सा कराओ, लेिकन 

'एÇस' मȂ 24-24 घंटे तक लोगȗ का नÇबर नहȒ आता है। इसिलए िश©ा और िचिक¾सा पर िवशेष बजट आबंिटत 

करने की जǘरत है। 

MR. DEPUTY CHAIRMAN : Please conclude. आप यह जब हेÊथ िमिनÎĘी पर िडÎकशन आएगी, उस 

समय बोिलएगा। Ǜी तािरक अनवर। 

डा. Ģभा ठाकुर : Đामीण ©ेĝȗ मȂ लोग तरस रहे हȅ, न उनको िश©ा िमलती है और न ही िचिक¾सा। इसके िलए 

िवशेष बजट का आबंटन हो। सर, 'नरेगा' के तहत यह काम हो िक िचिक¾सा केÂğȗ का िनमɕण हो। लोग जाचं नहȒ 

करा सकते हȅ, हजारȗ Ǘपए तो ÎवाÎ¿य की जाचं कराने मȂ लग जाते हȅ। तो सरकार ǎारा ÎवाÎ¿य जाचं केÂğ 

Îथािपत हȗ और इसका भी कुछ बजट हो। 
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Ǜी उपसभापित : बस, हो गया। 

डा. Ģभा ठाकुर : सर, मȅ अंत मȂ कहंूगी िक राजÎथान का दो ितहाई भाग रेिगÎतानी है, तो पहाड़ी ©ेĝȗ की भािंत 

राजÎथान को भी िवशेष Îटेट का दजɕ देते हुए, उसको िवशेष पैकेज िदए जाने की आवÌयकता है। 

Ǜी उपसभापित : देिखए, ऐसे मत कीिजए। If you do not follow the time-limit – there will be guillotine at 

5 o'clock – then, all the Members will not be able to speak. Shri Tariq Anwar.  

डा. Ģभा ठाकुर : बहुत-बहुत धÂयवाद। 

Ǜी तािरक अनवर  (महाराÍĘ) : उपसभापित महोदय, अंतरɕÍĘीय आȌथक मंदी के इस दौर मȂ एक संतुिलत 

बजट पेश करना बहुत ही किठन काम था, लेिकन हमारे िवǄ मंĝी ने बहुत ही सूझ-बूझ का सबूत िदया है और 

उÂहȗने कोिशश की है िक समाज के सभी वगș को िवÌवास मȂ िलया जाए, उनको संतुÍट िकया जाए। उपसभापित 

जी, िवǄ मंĝी जी के ǎारा जो बजट पेश िकया गया है, उस पर िमली-जुली ĢितिĎयाएं आई हȅ और यह Îवाभािवक 

है, यह आÌचय«जनक नहȒ है, परÂतु आम तौर पर देश की जनता की ओर से, देश के आम लोगȗ की ओर से इस 

बजट का Îवागत िकया गया है। सबसे पहले हमȂ यह बात देखनी है िक िवǄ मंĝी ने जो यह बजट पेश िकया है, 

उसके पीछे उनका लÑय ¯या है। अथ«ËयवÎथा की जो सुÎती है, हमारे सामने जो चुनौती है, उसको कैसे त¾काल 

समाÃत िकया जाए, कैसे उस चुनौती का सामना िकया जाए, इस बजट मȂ इस बात पर Áयान िदया गया है। भाषण 

के आरंभ मȂ ही उÂहȗने जो लÑय ÎपÍट िकया है, वह इस बात का संकेत है िक आने वाले समय मȂ हमारी िवकास दर 

को 9 Ģितशत तक ले जाने की उनकी कोिशश है और उस पर सरकार का Áयान है। मूलभतू संरचना के बारे मȂ 

हमेशा चचɕ होती है, देश को इस बात की आवÌयकता है, जǘरत है, लेिकन मूलभतू संरचना का मतलब िसफ«  

हवाई अƿे से या नेशनल हाइवे से नहȒ है, बȎÊक जब हम कहते हȅ िक यह देश गावंȗ का देश है, तो जब तक गावंȗ मȂ 

इस मूलभतू संरचना पर Áयान नहȒ िदया जाएगा, तब तक हम इस देश के िजस बुिनयादी ढाचें को सुधारने की बात 

करते हȅ, वह संभव नहȒ हो सकता है। इसिलए पूरे बजट मȂ इस बात पर Áयान िदया गया और आम आदमी की जो 

बुिनयादी समÎयाएं हȅ, उन पर Áयान िदया गया। अगर यह कहा जाए िक यह "भारत" और "India" की दूरी को 

कम करने वाला बजट है, तो यह गलत नहȒ होगा। इसका अंदाजा आप इसी से लगा सकते हȅ िक राÍĘीय Đामीण 

रोज़गार गारंटी योजना मȂ 144 Ģितशत की बढ़ोǄरी हुई है, वृȎǉ हुई है और इसके िलए लगभग 39,100 करोड़ 

Ǘपए अलग से रखे गए हȅ, भारत िनमɕण काय«Ďम मȂ 45 Ģितशत की वृȎǉ, इंिदरा आवास योजना मȂ 63 Ģितशत की 

बढ़ोǄरी और Đामीण आवास कोष के िलए अलग से 2,000 करोड़ Ǘपए िदए गए हȅ। इन कदमȗ से िवकास की गित 

पर सकारा¾मक असर पड़ना Îवाभािवक है। 

उपसभापित जी, कृिष ©ेĝ के िलए भी कज« की रािश को 2 लाख, 87 हजार करोड़ Ǘपए से बढ़ाकर 3 लाख, 

25 हजार करोड़ Ǘपए िकया गया है। कृिष लोन का जहा ंतक सवाल है, हम लोगȗ ने इस बात को िपछले िदनȗ देखा 

िक इस देश के जो िकसान कज़« के बोझ से दबे हुए थे, उनको िनज़ात िदलाने के िलए सरकार ने जो कज« माफी का 

काम िकया, उससे एक बार िफर इस देश का िकसान अपने पैरȗ पर खड़ा होने की कोिशश कर रहा है। इस बजट मȂ 

उनके िलए जो कज« पर इंĘÎट रेट है, उसे घटाकर 6 Ģितशत िकया गया है। यहा ंकाफी लोगȗ ने इस बात का  

सुझाव िदया है िक उसको घटाकर कम से कम 4 Ģितशत िकया जाना चािहए, ¯यȗिक जब तक हम िकसानȗ की 

ȎÎथित को नहȒ बदलȂगे, जब तक िकसानȗ को इस देश के िवकास से नहȒ जोड़Ȃगे, तब तक सही मायनȗ मȂ हमारे 

िवकास की जो कोिशश है या िवकास दर है, वह नहȒ सुधर सकती है। 
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उपसभापित जी, इसके साथ ही साथ मȅ यह भी कहंूगा िक इस बजट मȂ इस बात का Áयान भी रखा गया है और 

जैसा हम लोगȗ ने महसूस िकया है िक हमारे यहा ंजो अनाज पैदा होता है या फल पैदा होते हȅ, उनको रखने की 

कोई समुिचत ËयवÎथा नहȒ है, िजसकी वजह से इनमȂ करीब 40 Ģितशत नुकसान होता है। इस बजट मȂ इस बात के 

िलए Ģावधान िकया गया है िक इसमȂ जो Ģाइवेट से¯टर के ǎारा investment होगा, उसको tax incentive से ȋलक 

िकया गया है और इस तरह यह कोिशश की जा रही है िक हमारे जैसा मुÊक, जो िवकिसत मुÊक है और जहा ं

अनाज की कमी है, जहा ंलोग भखेू मरते हȅ, जहा ंलोगȗ को जǘरत है, वहा ंअगर हमारे 40 Ģितशत फल और 

अनाज बबɕद होते हȅ, तो इससे बहुत बड़ा नुकसान होता है, इसिलए इसकी ËयवÎथा करनी जǘरी है। और यह जो 

Ģावधान warehouse sector का और cold chain का इसमȂ रखा गया है, मȅ समझता हंू िक यह एक दूरदȌशता का 

पिरचय है और आने वाले समय मȂ इससे देश को लाभ िमलेगा। 

महोदय, अंत मȂ मȅ यह कहना चाहता हंू िक इस बजट मȂ बहुत कुछ है, लेिकन उन सब बातȗ पर चचɕ करना 

संभव नहȒ है, समय का अभाव है, लेिकन मȅ एक चीज़ कहंूगा िक जहा ंदूसरे रा¶यȗ की समÎयाओं पर Áयान िदया 

गया है, वहा ंिबहार रा¶य के िलए इस बजट मȂ कोई Ģावधान नहȒ रखा गया है। महोदय, िबहार की जो ȎÎथित है, 

वह िकसी से िछपी हुई नहȒ है। िबहार आज हर ©ेĝ मȂ िपछड़ा हुआ है। जब से िबहार का बंटवारा हुआ, तक से 

िबहार और झारखंड बनने के बाद, उसके िलए लगातार यह मागं होती रही है। यह बात सही है िक झारखंड नया 

रा¶य बना, लेिकन हकीकत मȂ िबहार अलग रा¶य बना, ¯यȗिक जब संयुƪ िबहार था, िबहार और झारखंड एक 

था, तो उस समय जो सारे उǏोग थे, माइÂस थȒ, जो भी िबहार की आमदनी का ज़िरया था, वह झारखंड मȂ चला 

गया और अब जो शेष िबहार बचा है, उसके पास कुछ भी नहȒ है। आमदनी के तौर पर उसके पास कोई ज़िरया नहȒ 

है। तो इसिलए आवÌयक है िक िबहार पर िवशेष Áयान देने की जǘरत है। जब िबहार रा¶य बना था, तो उस समय 

यह मागं आई थी िक िबहार को Îपेशल पैकेज िदया जाए, इसिलए मȅ चाहंूगा िक िवǄ मंĝी उस पर िवचार करȂ और 

आने वाले समय मȂ इस बात का Áयान रखȂ िक िबहार को िवशेष पैकेज िदया जाए। 

महोदय, इस बजट मȂ अÊपसं°यक समुदाय से संबंिधत भी कुछ अ´छे फैसले िलए गए हȅ, खास तौर पर 

वज़ारत अक़िलयत के िलए जो 1740 करोड़ Ǘपया मुहैया िकया गया है। अलीगढ़ मुȎÎलम यूिनवȌसटी का कैÇपस 

खोलने की बात फातमी कमेटी ने की थी, िजसमȂ उÂहȗने पाचं जगहȗ के िलए सुझाव िदया था, लेिकन इस बजट मȂ 

िसफ«  दो ही जगहȗ मȂ खोलने की बात की गई है - मÊलापुरम और मुȌशदाबाद, जबिक फातमी कमेटी ने िबहार मȂ 

किटहार, मÁय Ģदेश मȂ भोपाल और आंĠ Ģदेश मȂ हैदराबाद मȂ भी खोलने की िसफािरश की थी। तो मȅ चाहंूगा िक 

उस पर पुनȌवचार िकया जाए, ¯यȗिक हम जब अÊपसं°यक समुदाय को ऊपर उठाने की और उनको मेनÎĘीम मȂ 

लाने की बात करते हȅ, तो िश©ा उनके िलए आवÌयक है और अलीगढ़ िवÌविवǏालय का कैÇपस जो पाचं जगहȗ 

पर खोलने की बात है, इसके िलए फातमी कमेटी ने कहा था िक 2000 करोड़ Ǘपया लगाया जाए, मȅ समझता हंू िक 

इस पर िवचार करना चािहए, ¯यȗिक माĝ 25 करोड़ Ǘपया इस काम के िलए रखा गया है, जो िक बहुत ही 

नाकाफी है। महोदय, ¶यादा समय न लेते हुए, ¯यȗिक बहुत लोग बोलने वाले हȅ, मȅ अंत मȂ अपनी बात उदू« के एक 

शेर से समापत करना चाहंूगा - 

"मंिज़ल िमले न िमले, इसका ग़म नहȒ, 

मंिज़ल की जुÎतजू मȂ मेरा कारवा ंगुज़र गया।" 

बहुत-बहुत शुिĎया। 
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DR. E.M. SUDARSANA NATCHIAPPAN (Tamil Nadu): Thank you, Sir. Today is the 107th 

Birthday of Karmavir Kamrajar, who was one of the tallest leaders of socialist mind and who was the 

All India Congress Committee President. We are celebrating the 41st year of the nationalisation of 

banks also. Sir, this Budget is dealing with a situation of crossing a road where there is history of 60 

years. In the first 20 years, Jawaharlal Nehru created the basic structure of India by mixed economy 

and the Nehruvian thought and the Gandhian thought were mixed with that and the public sector and 

the private sector were allowed to go hand in hand so that economy of India can be pioneered in the 

world. At that time people were afraid why there is a Planning Commission and why there is this 

system of mixed economy. Subsequently, when Madam Indira Gandhi nationalised the banks and 

the General insurance companies, the people were saying that these were unnecessary things and 

they should be given to the private sector. But subsequent to the elections in 1980, Indira Gandhi 

made first attempt to focus upon privatisation. Sir, Rajiv Gandhi, as youth leader, created an impetus 

for private sector to play an important role. Subsequently, Sir, the mixed economy system was 

adopted throughout the world. At one stage, the Communists pioneered the mixed economy in 

some parts of the world and the capitalist countries have also taken this up in other parts of the 

world. Now, the Trios – the three leaders or Trimurthis – Madam Sonia Gandhi, Dr. Manmohan Singh 

and Pranabji, have created a great system and made India as the topmost leader in every sector in 

the world. Sir, Pranabji has presented a full-fledged Budget after more than 24 years. The youthful 

days of his Budget were more socialistic. Sir, with your permission, I just want to quote his words 

from the Budget Speech. They are at page 7 of the Budget Speech. Sir, he says and I quote, "I must 

state clearly that the public sector enterprises such as banks and insurance companies will remain in 

public sector and will be given all support, including capital infusion, to grow and remain 

competitive." This is the core of this Budget. The American economy looks at India to take this 

example. During last days in office, Mr. Bush took the example of India and infused money from the 

Treasury of the US into banks and insurance companies which were in the private sector to make 

them alive. Now, they took a leaf out of the Nehruvian socialist thought that when private sector is 

suffering or when the private sector is not sailing properly then the Government has to give a helping 

hand. So, as a result of the help, the private companies in the US are coming out of the meltdown. 

Therefore, this is a good system. Now, the entire world is realising that mixed economy is only the 

panacea for economic ills. At this junction, this Budget is very, very important. It has focused on the 

middle-class, labour and, at the same time, it protects the interests of the private sector as well. Sir, 

one of our economists, while speaking here, indicated that the production in the manufacturing 

sector in 2006-07 was very low. It is true. At that time, all the money was given through the 

nationalised banks. And, all the profits earned by private sector and manufacturing sector were 

diverted to China. They started to become the traders, rather than manufacturers. They purchased  
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manufactured things from China and traded them with their own brand name in India. Therefore, we 

suffered. We could not manufacture much. Now, there is a spree to use all our money and purchase 

assets and companies in other countries. No doubt, the East India Company 'purchased' India once 

up on a time. But, now, we can say proudly that Indians are purchasing companies in France, UK, 

USA and other countries. At the same time, we have to focus on an important thing. The lands are 

very much needed for our country. Now, lands are sold to foreign companies. That has to be 

stopped and regulated. Lands should not be sold to any foreign companies. Therefore, I request the 

hon. Finance Minister to save the country from being sold to foreigners. We should not repeat the 

history of the British Colonialism. Thank you. 

SHRI SHARAD ANANTRAO JOSHI (Maharashtra): Mr. Deputy Chairman, Sir, on the 6th of July 

when the Finance Minister got up to make his major speech, he was standing on the threshold of 

history. His hands were strengthened by the considerable mandate his Party had received in the 

recent Lok Sabha elections. On the other hand, he was facing the calamity of a global crisis. The 

third thing that did not find a mention in the discussion in this House was the global warming and the 

climate change. He got up on the 6th of July and the rains arrived in Mumbai on the 4th of July. If he 

had spoken two days earlier, I think, 20 per cent of the allocations made for the agriculture could 

have gone for the provision of irrigation or water facility because in the absence of sufficient water, 

the whole country would be in ruins. On that day, there was much discussion about the implications 

of the global crisis. What I would like to say is, Sir, that Mr. Finance Minister has said that his Budget 

is, actually, a roadmap for the five years to come. It is only history and the next elections which will 

decide whether he chose the right path. But on that day, given the importance of irrigation, as Dr. 

Swaminathan mentioned, that he has made provisions for irrigation, but there is so much water that 

can be available from the seas and from the clouds. What is important is to regulate the utilisation of 

water and for that purpose drip irrigation, sprinkler irrigation and the mist irrigation are the things 

these require considerable investment. A lot of water, with global warming, will get evaporated and, 

therefore, the under-the-sky agriculture will be in trouble and, therefore, massive investment will be 

required for covered agriculture. The Finance Minister has not made any provision for that. Sir, on the 

6th of July, because of the delayed arrival of monsoon by one month, an unusual calamity arose. The 

NREGA employment was not available in the month of June because that is the month when the 

farmers normally need the labour. In the month of July when the rains came and the farmers wanted 

to do either the first sowing or the second sowing, they found that there were no labour at all. The 

NREGA is taking away labour from the normal agricultural operations because that is easy labour, 

which is getting money for signature while you have to do back-breaking work in agriculture. Sir, the 

President mentioned it and there is some reference in the Budget speech also about the need to 

carry out a thorough review, a transparent review of all the flagship schemes. I would suggest that  
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the Finance Minister should have proposed a comprehensive review of the working of the Debt-Relief 

and Loan-Waiver schemes also because in spite of the Government's claims, a number of farmers 

continue to commit suicides. Under these circumstances, it is necessary to know the reality. The 

Finance Minister has accepted a task force on the operation of money lending in Maharashtra. He 

has also offered one per cent interest reduction for those who make timely payment but it is 

necessary to find out how exactly the debt relief and loan waiver scheme was implemented on a 

computer basis. What was the advantage that farmers, actually, received. That kind of a study is 

extremely important. Sir, I would like to compliment the Finance Minister for a very major decision he 

took. I was working for that since a number of months. He has abolished the Commodity Transaction 

Tax for which I compliment him and congratulate him. I would only request that for too long a time, 

the Government has been perturbing the Futures Market. Abhijit Sen Committee gave a clean chit to 

Futures Market. And there was no reason for the Government to interfere in the Futures Market 

because that would create suspicion in the minds of farmers about the stability of the market. I would 

suggest the FM make sure that there are no further interventions without justification in the operations 

of Futures Market, so that this market will become a permanent feature in the Indian agriculture 

scenario. 

Then, Sir, the next thing I would like to say is about the fertilizer subsidy. They have said that it 

would be made nutrient based. Yesterday, Shri Arun Shourie pointed out that this word had been 

used far too many times. What I didn’t understand this time was that from the last year’s figure of 

about Rs.1,00,000 crores, the  figure of subsidy has been brought down by 50 per cent. If the 

Finance Minister does not know what are going to be the outline of the nutrient-based scheme, 

where the subsidy will be delivered directly to the farmers, what is this new calculation based on, I 

would like to know that. I would like to know that. Sir, then, on the concessional rate of interest given 

to the farmers, I would like to say that the Finance Minister, who was the Commerce Minister in 1986-

89, under his own signatures admitted that the Indian farmers are suffering under negative subsidy. 

...(Time-Bell)... He knows that the CACP does not provide for any kind of a profit margin in the 

calculation of Minimum Support Prices nor is there any calculation of the risk factor involved. Under 

these circumstances, forget 6 per cent, forget 7 per cent, .the farmers will not be able to pay even 4 

per cent rate of interest. I would suggest that the Finance Minister should order a study into the 

profitability of agriculture whether it is possible for the farmers to pay even four per cent or six per 

cent. Let them recommend. 

Sir, the last point that I would like to make – and that is going to be the crucial thing – is, it is said 

that from 6.7 per cent, we can go back to 9 per cent on the basis of a certain multiplier effect. I would 

like to submit that the aam admi or the inclusive approach is not going to help us in getting into the  

higher  rates  of growth. For one thing, as pointed out by a Hong Kong-based NGO, Indian  
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bureaucracy is a highly inefficient bureaucracy and is a highly corrupt bureaucracy. As pointed out by 

the Planning Commission, out of Rs.65 spent in from Delhi, not even one rupee reaches the other 

end. Further, Sir, the common man or the aam admi has a propensity for leisure. When his incomes 

increase, he goes more for leisure. And there is also a demographic effect of that kind of money 

going into the hands of aam admi. With this, Sir, I think, the money that goes into the hands of the 

so-called aam admi will not serve the purpose of inclusive growth. They will actually result in the 

lowering of the multiplier and therefore some of the calculations that he has made and the efficiency 

of the roadmap that the Finance Minister claims to have charted might come in doubt. Thank you, 

Sir. 

Ǜी उपसभापित : Ǜी मंगल िकसन। आपके पास पाचं िमनट हȅ। 

Ǜी मंगल िकसन (उड़ीसा) : िडÃटी चेयरमैन सर, फाइनासं िमिनÎटर ने पाȌलयामȂट मȂ 2009-10 का जो बजट 

रखा है, इसमȂ िवशेषकर गरीब व आम जनता के िलए िसफ«  तीन या चार Ãवाइंट ही रखे गए हȅ। उनका पहला Ãवाइंट 

है िक इस बजट के माÁयम से 1 करोड़ 20 लाख युवक-युवितयȗ को इÇÃलाइमȂट देने की ËयवÎथा की गई है। दूसरा 

Ãवाइंट है िक अभी भी एक-ितहाई पॉपुलेशन, जो िबलो पावटȓ लाइन, उसे वह 50% तक कम करȂगे और िफर इसे 

वह 2014 तक कंटीÂय ूरखȂगे, यह उÂहȗने अपने बजट भाषण मȂ इंिगत िकया है। तीसरे Ãवाइंट मȂ उÂहȗने एĐीकÊचर 

से¯टर मȂ 4% Đोथ रेट को कंटीÂय ूकरने की बात रखी है। चौथे Ãवाइंट मȂ उÂहȗने कहा िक देश मȂ िजतने भी 

बीपीएल कैटेगरी के पिरवार हȅ, उÂहȂ तीन Ǘपए Ģित िकलो की दर से चावल ĢाÃत हȗगे। 

मȅ माननीय मंĝी महोदय से यह जानना चाहता हंू िक यह जो 1 करोड़ 20 लाख इÇÃलाइमȂट िĎएट करने की 

बात कही गई है, वह कैसे िĎएट हȗगी और िफर वह उनके िलए धन कहा ंसे दȂगे? इस बात को वह ठीक से अपने 

बजट अिभभाषण मȂ नहȒ रख पाए हȅ। िफर दूसरी बात यह है िक वह 50% बीपीएल कैटेगरी को रेǹूस कैसे करके 

रखȂगे? उसके िलए ¯या उपाय िकया जाएगा, यह भी उÂहȗने नहȒ बताया है। बजट अिभभाषण मȂ जो कुछ िलखा 

गया है, वह सही मȂ गरीब आदमी के काम आएगा या नहȒ, यह मेरी कुछ समझ मȂ नहȒ आता। 

आज आजादी के 62 साल बाद भी न गावं मȂ िबजली है, न पीने के िलए पानी है, न गावंȗ तक पहंुचने के िलए 

सड़क है। आजादी के पहले गावं की जो हालत थी, अभी भी कमोवेश वही हालत है और सरकार सोच रही है िक 10 

लाख करोड़ Ǘपये से अिधक का बजट बना देने से वह आम जनता का भला कर देगी, यह संभव नहȒ है। कैसे यह 

पैसा आम जनता के पास पहंुचेगा जब उसके इȎÇÃलमȂटेशन के िलए, मोिनटȋरग के िलए कोई ËयवÎथा नहȒ है? 

सर, िहÂदुÎतान का शैǹूÊड एिरया, जो िफÄथ शेǹूल मȂ आता है, वहा ंन िसफ«  ĘाइबÊस और शेǹूÊड 

काÎट रहते हȅ बȎÊक वहा ंअदर बैकवड« ¯लास और अÂय कैटेगरी के लोग भी रहते हȅ। आजादी के पहले शैǹूÊड 

एिरयाज़ की एकोनॉिमकली, एजुकेशनली जो कंडीशन थी, िजस तरह पहले वह बैकवड« था, आज भी वहा ंपर ठीक 

वही कंडीशन है। लेिकन आज आजादी के 62 साल बाद भी हम लोग बोल रहे हȅ िक देश की समÎयाओं का समाधान 

हो गया है। This neglected population of the scheduled areas are now against the Government's 

policies. These people are afriad of the system. These people, who are dwelling in forests in the 

past, are now agitating against the injustice done to them by the Government. Sir, it is time that we 

included them into the system lest they feel cut off from the mainstream. 
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MR. DEPUTY CHAIRMAN : Please, conclude. 

SHRI MANGALA KISAN : Therefore, we must take utmost care of the scheduled areas, falling 

under the Fifth Schedule. 

MR. DEPUTY CHAIRMAN : Shrimati Alka Balram Kshatriya. You have six minutes. 

Ģो. अलका ©िĝय (गुजरात) : धÂयवाद, उपसभापित महोदय। सव«Ģथम तो मȅ िवÌवÎतरीय िवषम पिरȎÎथितयȗ 

मȂ भी संतुिलत और कÊयाणकारी बजट देने के िलए माननीय िवǄ मंĝी जी का धÂयवाद करती हंू और साथ ही 

ĢÎतुत बजट को अपना समथ«न देती हंू। 

महोदय, भारत गावंȗ मȂ बसता है। देश की 60% से 70% आबादी कृिष पर आधािरत है और इस वजह से अगर 

गावं आबाद होता है, तो देश भी आबाद होता है। गावं खुशहाल होगा तो िकसान खुशहाल होगा और िकसान 

खुशहाल होगा तो देश खुशहाल होगा। इसी बात को मǈेनज़र रखते हुए तथा इसी बुिनयादी सोच को Áयान मȂ रखते 

हुए िपछले पाचं सालȗ मȂ यू.पी.ए. की चेयर परसन Ǜीमती सोिनया जी ने और हमारे आदरणीय Ģधान मंĝी, डॉ. 

मनमोहन ȋसह जी ने काय« िकया है, िजससे िक शहरȗ मȂ केȎÂğत इंिडया की तरफ झुकी हुई उदारीकरण की नीित 

की वजह से गावंȗ मȂ केȎÂğत भारत को नुकसान न हो तथा वह कहȒ िपछड़ न जाए। इसी को Áयान मȂ रखते हुए हमने 

िपछले 5 सालȗ मȂ बजट ĢÎतुत िकये हȅ, िजसे इस देश की जनता ने भी सराहा है और िपछले चुनाव मȂ हमारी 

सरकार को समथ«न भी िदया है। इसी से यह सािबत हो जाता है िक इस सरकार की नीित गावंȗ के लोगȗ के Ģित 

और गरीब आदमी के Ģित समȌथत रही है। 

महोदय, मȅ यह बताना चाहती हंू िक यह बजट समाज के सभी वगș के िलए कÊया½कारी है, चाहे वह अमीर हो 

या गरीब हो, मÁयम वग« हो या वह अित िपछड़ा हो। हमारे िवǄ मंĝी ने इसे सब बातȗ को Áयान मȂ रखते हुए इस 

बजट मȂ सभी वगș के िलए कुछ-न-कुछ िदया है। समय की मयɕदा को Áयान मȂ रखते हुए मȅ उन सभी पहलओंु  पर 

बात न करते हुए कुछ एक बातȗ की तरफ सदन का Áयान आकȌषत करना चाहती हंू। 

महोदय, गावंȗ मȂ बुिनयादी सुिवधाओं की पहंुच बढ़ाने के िलए तथा उÂहȂ सुिनȎÌचत करने के िलए िवǄ मंĝी जी 

ने िजन मह¾वाका©ंी योजनाओं पर अपना Áयान केȎÂğत िकया है, उनमȂ से एक सबसे पहली योजना है - "भारत 

िनमɕण काय«Ďम"। इÂहȗने इसका िवÎतार िकया है। दूसरी यह है िक 50 फीसदी से ¶यादा अनुसूिचत आबादी वाले 

गावंȗ मȂ इÂहȗने "आदश« Đाम योजना" लागू की है। यह एक िबÊकुल नई योजना है। "नरेगा" योजना का भी िवÎतार 

और सुǓढ़ीकरण िकया गया है। इसके साथ ही कृिष और कृषकȗ पर भी िवशेष बल िदया है। मȅ इनकी चचɕ करना 

चाहती हंू। 

सबसे पहले मȅ "भारत िनमɕण काय«Ďम" की ओर सदन का Áयान आकȌषत करना चाहती हंू। यह योजना 

यू.पी.ए. सरकार की बहुत ही मह¾वाका©ंी योजना है, िजसका मूल उǈेÌय Đामीण और शहरी ©ेĝȗ के बीच मȂ जो 

दूिरया ंहȅ, उनको ख¾म कर के दोनȗ ©ेĝȗ के बीच समानता को बढ़ावा देना है और इसके साथ-ही-साथ गरीब तथा 

अमीर के बीच की दूरी को पाटना भी है। इसी वजह से इस बजट मȂ िपछले िवǄवष« की तुलना मȂ भारत िनमɕण के 

िलए 45 Ģितशत से अिधक का आबंटन िकया गया है। इसी योजना के अंतग«त 'Ģधानमंĝी Đाम सड़क योजना' मȂ 59 

Ģितशत की बढ़ोǄरी की गई है, तो वहȒ 'राजीव गाधंी Đामीण िवǏुतीकरण योजना' मȂ 27 Ģितशत की बढ़ोǄरी की 

गई है। इतना ही नहȒ, बȎÊक 'इंिदरा आवास योजना' के िलए चालू िवǄ वष« मȂ 8 हजार 800 करोड़ Ǘपए का 

Ģावधान भी िकया गया है। 
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सर, सभी जानते हȅ तथा सभी की एक मह¾वाका©ंा होती है िक अपने िसर पर एक छत हो, अपना खुद का एक 

घर हो। इसी सपने को साकार करने के िलए माननीय िवǄ मंĝी जी ने 'Đामीण आवास िनिध' के अंतग«त 2 हजार 

करोड़ Ǘपए का Ģावधान िकया है। जहा ंपर 50 फीसदी से अिधक आबादी अनुसूिचत जाित की है, ऐसे 44 हजार 

गावंȗ के िवकास के िलए एक नई योजना "Ģधानमंĝी आदश« Đाम योजना" है, िजसे शुǘ करने की भी िवǄ मंĝी जी 

ने घोषणा की है। इसका मȅ Îवागत करती हंू। Ģायोिगक तौर पर यह योजना एक हजार गावंȗ मȂ लागू होगी और 

इसके िलए 100 करोड़ Ǘपए का Ģावधान िकया गया है, िजसका सीधा-सीधा लाभ ऐसे गावंȗ तथा वहा ंरहने वाले 

लोगȗ को िमलने वाला है। 

महोदय, "राÍĘीय रोज़गार गारंटी काय«Ďम" यू.पी.ए. सरकार की एक Ďािंतकारी योजना है। इसके िलए मȅ 

िवशेष ǘप से एक बात कहना चाहती हंू िक पूरे देश के सभी अथ«शाÎĝी इस बात पर सहमत हȅ तथा उनका यह 

कहना है िक िवÌव मȂ अभी जो मंदी ËयाÃत है, उस मंदी से अगर भारत की अथ« ËयवÎथा बची हुई है, तो इसका Ǜेय 

राÍĘीय रोज़गार गारंटी काय«Ďम को जाता है, िजसकी वजह से गावं मȂ रहने वाला एक गरीब आदमी आज अपनी 

सामाÂय ȋजदगी जी रहा है। इसी के िलए उÂहȗने इस बजट मȂ 144 Ģितशत की वृȎǉ की है। इतना ही नहȒ, इस 

योजना के तहत जो ËयȎƪ काम करता है, उसे Ģित िदन सौ Ǘपए की रोज़गारी देने का वादा भी इस योजना मȂ 

िकया गया है ...(समय की घंटी)... 

सर, मȅ यह कहना चाहती हंू िक कृिष और कृषकȗ पर इसमȂ िवशेष बल िदया गया है। इस बात को मǈेनज़र 

रखते हुए माननीय िवǄ मंĝी जी ने 411 करोड़ Ǘपए का इजाफा िकया है। इसके अलावा अगर कोई िकसान 3 लाख 

Ǘपए तक का कज« लेना चाहता है, तो उसे यह 7 Ģितशत Åयाज-दर पर िदया जाएगा तथा अगर वह उस ऋण की 

अदायगी िनधɕिरत समय पर कर देता है, तो उसे इसमȂ 1 परसȂट की छटू  िमलती है और इस तरह उसे 6 Ģितशत 

Åयाज-दर पर यह ऋण िमलेगा। यह बात िकसानȗ के िलए बड़ी राहत की है। िपछले साल इÂहȗने जो 40 लाख 

िकसानȗ के िलए 71 हजार करोड़ Ǘपये की "ऋण-माफी योजना" जािहर की थी, उससे 6 मास की वृȎǉ की है तथा 

दो हे¯टेयर से ¶यादा जमीन जोतने वाले िकसानȗ के िलए भी इÂहȗने 6 मास की वृȎǉ की है। साथ ही मȅ एक बात 

और कहंूगी िक इÂहȗने िनजी साहूकारȗ के कज« से छुटकारा िदलाने के िलए भी एक िवशेष काय«-दल गिठत करने 

की बात कही है। महोदय, मȅ आिखरी दो बातȂ कहकर अपनी बात समाÃत कǘंगी। 

मȅ सदन का Áयान छोटे-छोटे सहकारी बȅकȗ की ओर आकȌषत करना चाहती हंू। महोदय, सभी जानते हȅ िक 

छोटे सहकारी बȅक गावं मȂ रहने वाले गरीब आदमी के िलए काफी मददगार सािबत होते हȅ। उनको पगभर होने मȂ 

काफी मदद करते हȅ। िपछले िवǄ मंĝी जी ने इन सहकारी बȅकȗ को आयकर अिधिनयम की धारा 80(पी) के तहत 

जो छटू  दी जाती थी, वह छटू  वापस ले ली और सहकारी बȅकȗ पर कर का बोझ डाल िदया है। मȅ मानती हंू िक यह 

अनुिचत है ¯यȗिक इस वजह से सहकारी आंदोलन कमजोर हो जाता है। इन बȅकȗ का उǈेÌय नशा करना नहȒ है, 

लाभ कमाने का नहȒ है और न ही ये commercial बȅकȗ से होड़ करती हȅ। एक तरफ तो आप भारत िनमɕण की बात 

करते हȅ, गावं के िवकास की बात करते हȅ, दूसरी तरफ गावंȗ को आबाद करने के िलए िकसानȗ व गरीबȗ की मदद 

करने वाले इन बȅकȗ पर हम कर का बोझ डाल रहे हȅ, यह ठीक नहȒ है। इसिलए मȅ माननीय िवǄ मंĝी जी से 

अनुरोध करती हंू िक िजस तरह से आपने fringe benefit tax हटाया है, और ȋजस जैसी ऐितहािसक कर Ģणाली 

को लागू करने से पहले ही आप ने हटा िलया, ऐसा ही कोई ऐितहािसक िनण«य लेकर िफर से 80(पी) के अंतग«त 

सहकारी बȅकȗ को छटू  दी जानी चािहए। इससे सहकारी बȅकȗ को लाभ होगा। 
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महोदय, आिखरी बात कहना चाहती हंू। हम जानते हȅ िक भारत गावंȗ मȂ बसता है, इसिलए कृिष ©ेĝ का 

िवकास होना चािहए तो ¯या हम एक ऐितहािसक िनण«य नहȒ ले सकते िक िजस तरह से हम रेलवे के िलए अलग 

बजट ĢÎतुत करते हȅ, उसी तरह से कृिष और कृषकȗ के िवकास के िलए अलग बजट ĢÎतुत करने की बात हम 

कहȒ से शुǘ करȂ और िकसानȗ के िवकास की बात करȂ? इतना ही कहकर मȅ अपनी बात समाÃत करती हंू, 

धÂयवाद। 

SHRI KHEKIHO ZHIMOMI (Nagaland): Thank you very much, Sir. Before I go to the main 

speech, I would like to bring to the notice of this House that while the Budget itself is debatable, 

though I am a first comer in this august House, I have been silently observing, but with due 

apologies, this House, the Upper House, Rajya Sabha, should have been more disciplined. But I 

have observed that, and regret to say that State Assemblies are more disciplined than this august 

House. This is number one. 

Secondly, as I said, Sir, the Budget itself is a debatable one. Even the family budget is 

debatable. The family budget is budgeted by the father and the mother; their daughters will bring 

some demand; their sons will bring other demand, the younger ones will bring yet another demand, 

and the elders will bring their own demand. So, it is very difficult to adjust their budget. But I do, 

really, with all the sincerity, appreciate the hon. Finance Minister and the Prime Minister for budgeting 

in favour of the common people, which I really commended and I wish them a successful journey in 

their mission towards national service. 

Sir, I rise to participate in the discussion on the General Budget of 2009-10, presented by Shri 

Pranab Mukherjee, hon. Finance Minister, on July 6, 2009. Sir, at a glance the hon. Minister has 

displayed his exceptional skill in financial management by presenting a pro-people, pro-poor and 

balanced Budget, which could be considered as the magic key to unlock the economic crisis as it 

exists in the present context. 

Sir, it is a matter of satisfaction to note that the current economic growth has been projected at 

6.7 per cent, despite the global economic slow down that is sweeping the so-called developed 

countries the world over. This is, indeed, a commendable achievement. The hon. Finance Minister 

has laid considerable emphasis on the need to give maximum benefit to the rural areas, in general, 

and the farmers, in particular. However, I am afraid, no special programme worth the name finds a 

mention in the current Budget proposals aimed at improving the regional economic imbalances in the 

North-Eastern Region, particularly, the State of Nagaland to which I belong. 

Again, Sir, we are on the stepping-stone of UPA-II's five-year tenure. It is imperative that a five 

year road map is drawn up to meet the fiscal deficit of Nagaland. The hon. Minister is aware that the 

tax base in the region is negligible and totally insufficient to boost the economic growth. Whatever 

funds  provided from the Central pool are utilised to meet the monthly outflow on account of salaries  
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and pension and also for meeting the expenditure on debt liability. These are all of unproductive 

nature. As a result, hardly any developmental activity is possible and sustenance of growth remains a 

distant dream. Hence, a blueprint for sustained economic growth of the North-Eastern Region, in 

general, and the State of Nagaland, in particular, needs to be drawn up. Thereafter, ways and 

means to translate this plan into a reality must be found. For this purpose, I believe that sincere 

efforts on the part of the Central Government would make a lot of difference. 

Sir, one way of putting Nagaland State into a better growth trajectory is to restore the pattern of 

financial assistance prevalent prior to 1987 when the funding was 100 per cent and not 90% : 10% 

as of today. Ours is almost a zero revenue State and, therefore, bringing a matching grant of 10 per 

cent from the revenue of the State is very difficult. 

Sir, I would like to highlight in this regard that the annual Plan size of Rs. 1,500 crores to the State 

is too meagre and insufficient to meet the economic challenges of the State. This amount is too little 

when considered against the enormity of the agricultural, economic and other developmental needs 

of the State. Yet all the developmental activities depend on it. Another way of development is, by way 

of Centrally-sponsored projects, whose guidelines seem to be an instrument to deny the benefit of 

such projects. 

Therefore, the Nagaland State has no option but to depend on whatever meagre funds available 

under the State Plan. Hence, I would like to appeal to the hon. Prime Minister and the hon. Finance 

Minister, to have a little more sympathetic and favourable consideration for the State of Nagaland. 

Efforts should also be made to restore the financing assistance pattern, which was prevalent prior to 

1987. 

Mr. Deputy Chairman, Sir, the 13th Finance Commission has recently visited the State of 

Nagaland. By the end of the current financial year, the Commission would be deciding the quantum 

of grants to be given to the State of Nagaland for the forthcoming five-year period from 2010-11 to 

2014-15. The Chief Minister of Nagaland has taken certain positive initiatives and proactive measures 

by involving all the political parties in the discussions that took place with members of the Finance 

Commission. The Commission on its part has also expressed its appreciation over the initiatives 

taken by the State for communitisation of various public institutions and services in the State. 

Sir, I would once again urge the hon. Prime Minister, the hon. Finance Minister, the Planning 

Commission, the 13th Finance Commission and hon. Members of this august House, including the 

hon. Deputy Chairman, to support my request for a greater financial assistance to Nagaland for 

meeting its developmental needs. Additional Central assistance is also absolutely necessary for 

meeting the expenditure required to implement the recommendations of the Sixth Central Pay 

Commission for the employees of the Nagaland Government. 
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Sir, with these words, I once again congratulate the hon. Finance Minister for the excellent job he 

has done in presenting the Budget which has been acclaimed by all. I support the Budget proposals 

and the House may pass the same. Thank you. 

SHRI BHARATKUMAR RAUT (Maharashtra): Mr. Deputy Chairman, Sir, I am afraid I cannot 

subscribe to the feelings of support that my predecessor speaker has expressed because the 

budgetary provisions that have been made by the hon. Finance Minister are far from my level of 

satisfaction. The people of India have, once again, brought back this Party, a group of parties, to 

power. Therefore, I was expecting much better and much fruitful budget than what has been 

presented. 

I am deeply pained by the way the Government has indulged in cheap populism in the matter of 

tax concessions. We are a country, which believes in the rule of law and any commitment, made by 

the Government, is honoured. My pain is that the Government is prone to making pronouncements in 

every budget only to discover. A few years later, it does not have the resources or inclination to 

honour what they have spoken on the floor of the House. This is a very, very pathetic situation. A lot 

has been said before, therefore, I  will not go into everything. I would only like to highlight two issues. 

One is the issue of' urban poor and the second issue is, many States, particularly Maharashtra and 

Gujarat, have been deprived of natural resources like oil. 

Firstly, I will talk about the second issue. In Maharashtra and Gujarat, there are many natural 

resources. There are deposits of coal. There are deposits of oil. What we need to do is, we need to 

put in money to explore the natural resources. In Vidarbha, we have a lot of coalmines. On the 

coastlines, especially, in Maharashtra and Gujarat, we have oil resources. When we keep saying that 

we need to import oil from outside, and, therefore, our prices keep going up, it is but natural that the 

Government should give top priority to exploration of these natural resources within our country. 

And, if we do that, in the next five years, I am sure that we can be very close to self-reliance as far as 

these things are concerned. The next point is the issue of urban poor. We have been talking about 

rural poor. In my State, every day, there are at least four cases of suicides of farmers. These people 

end their lives because of heavy debt that they face. The Government is, at least, saying that it is 

doing something. My question to you is: What do we do for the urban poor? I come from Mumbai, 

the biggest metropolis in our country. In my city, you will not believe, every day, there are five cases 

of suicides. In most cases, they end their lives because of poverty. Nobody is bothered about this. 

Who are these people? These people are poor workers, jobless youth, frustrated youth and women. 

The plight of the women is that they do not get money from their husbands to cook for the next 

morning, and she has nothing. Sir, my city has elected all six MPs from Congress (I) and the NCP. 

What are we doing to ensure that the urban poor, poor youth, who has come to Mumbai from 

somewhere else, from rural areas of the country, get their bread and butter every evening and every 

morning? We keep on saying that there is a global meltdown and, therefore, there is no job, But, in 

that  situation,  it  is  the  responsibility  of the Government to ensure that all those who want to work,  
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and those who need work, are given some work. If they are not given work, then, it means that you 

are putting him into debts. And, we have no authority to do this. People are looking at the 

Government with a great expectation that if not shelter, if not water, if not sanitation, if not 

education, it would, at least, ensure a meal for their families. On the other hand, on the outskirts of 

their slums, when these slum dwellers see huge towers coming up, and their children are wasting 

money and going to five-star hotels, but these poor men do not have even a piece of bread for the 

evening, what do you think? I think, if we are talking of socialism, if we are talking of equality, then, it 

is our duty to bring them on par, and that is the least thing that the Government can do. 

One point more I would raise, and, then, I will conclude. This pertains to green houses. Many 

people may not be knowing that Maharashtra develops maximum number of green houses. Green 

house is a new technology that allows farmers to grow vegetables, to do horticulture, in any given 

environment, whether you have a good soil or a bad soil, good rains or bad rains; even then, you can 

cultivate horticulture and floriculture. And, we have a good market for this business even outside 

India. These green house makers have been put to unnecessary taxes, like, service tax, excise duty, 

and so on. My suggestion to you is, please look at this business as a potential tool to get extra 

foreign exchange and work to rural poor, half-skilled people and also, the use of barren land. We 

have huge barren land across the country. If these types of Green Houses are developed, the whole 

scenario can change. I can tell you that we have the demand; we have the demand from the Gulf; we 

have the demand from America. The flowers which are cultivated in these Green Houses, are 

exported all over the world, from Australia to America. So, my suggestion to you is that you should 

look at it from a longer-term perspective and you should stop levying taxes on them and treat them 

as agriculture. For agriculture, we have this tax umbrella; the same should be applicable to the Green 

House cultivation also. I think that will help improve rural employment. 

SHRI GIREESH KUMAR SANGHI (Andhra Pradesh): Thank you, Mr. Deputy Chairman, Sir. I 

request you to kindly allow me ten minutes time to speak. As it is, we on these large Benches have 

very rare opportunity to speak. 

First, let me support and congratulate our hon. Finance Minister, Shri Pranab Mukherjee, for 

having presented this Budget. Sir, when I think about his capabilities, ग़ािलब का एक शेर मुझे याद आया 

है- 

"मुȎÌकलȂ मुझ पर पड़Ȓ इतनी िक आसान हो गईं।" 

मȅ समझता हंू िक ग़ािलब ने यह िबÊकुल appropriately Ģणब दा के िलए ही िलखा है। इनके सामने जो भी 

चैलȂज आता है, उसे वे इतनी सरलता से, इतनी सहज-बूझ से और इतने अ´छे तरीके से कर लेते हȅ िक सब लोग 

देख-देखकर परेशान होते हȅ िक इतने बड़े-बड़े चैलȂज वे िकस तरह से ले पाते हȅ? हमारे अपोिज़शन के कई 

...(Ëयवधान)... 
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डा. (Ǜीमती) नजमा ए. हेपतुƥा : सर, शेर तो उÂहȗने सुनाया नहȒ! 

Ǜी उपसभापित : सुनाया है उÂहȗने। ...(Ëयवधान)... 

Ǜी रिव शंकर Ģसाद : पूरा शेर पिढ़ए। 

Ǜी िगरीश कुमार सागंी : पूरा ही है, आप उसे समझ लीिजए। ...(Ëयवधान)... 

सर, हमारे अपोिज़शन के कई िद±गज नेताओं ने अपने-अपने भाषण मȂ कई बातȂ कहȒ और िटÃपिणया ंभी कȒ। मȅ 

एक छोटा सा आंकड़ा आपको बताना चाहंूगा। उÂहȗने िजतनी भी िटÃपिणया ंकी हȅ, यह आंकड़ा उसको पूरा 

नकारता है। सर, 2000-01 मȂ जो बजट इÂहȗने पेश िकया था, वह 3,38,000 करोड़ का था और इनका 2003-04 

का बजट 4,38,000 करोड़ का था। तो इनके काय«काल मȂ बजट की जो वृȎǉ हुई, वह करीब 1 लाख करोड़ की। 

2004-05 मȂ जो यू.पी.ए. सरकार आई, उÂहȗने जो बजट पेश िकया, वह 4,77,000 करोड़ का था और अब जो 

बजट पेश िकया गया है, वह 10,20,000 करोड़ का है। तो इसमȂ जो वृȎǉ हुई है, वह डबल से ¶यादा हुई है। उनके 

काय«काल के दौरान करीब 1 लाख करोड़ की वृȎǉ हुई और यू.पी.ए. सरकार की िरजीम मȂ करीब 5 लाख करोड़ से 

¶यादा की वृȎǉ हुई है। यही वह आंकड़ा उनके हर ¯लेम को नकारता है। 

Ǜी िवĎम वमɕ (मÁय Ģदेश) : िजतना हमारा बजट था, उतना इनका घाटा है। यह ¯यȗ नहȒ बताते? 

Ǜी िगरीश कुमार सागंी : ठीक है। आप ऐसे ही बोलते रिहए, हम ऐसे ही सरकार चलाते रहȂगे। सर, सबसे पहले 

मेरी जो Îटेट है, आंĠ Ģदेश, वहा ंके बारे मȂ कुछ बातȂ बताना चाहंूगा और आपके माÁयम से ऑनरेबल फाइनȂस 

िमिनÎटर की ǓȎÍट मȂ कुछ बातȂ लाना चाहंूगा। हमारे जो नेता हȅ, चीफ िमिनÎटर, Ǜी राजशेखर रेƿी जी, उÂहȗने बड़े 

gigantic projects इरीगेशन मȂ िदए हȅ। मȅ चाहंूगा िक बजट मȂ इरीगेशन के िलए ¶यादा से ¶यादा Ģावधान रखा 

जाए। खास कर आंĠ Ģदेश मȂ जो मेजर Ģोजे¯¹स इरीगेशन के िलए गए हȅ, िजनके तहत करीब पचास लाख एकड़ 

और नई जमीन ȋसचाई मȂ लाने का पूरा हमारा Ãलान है। काफी ऐडवासं Îटेज मȂ ये Ģोजे¯¹स चल रहे हȅ। मȅ चाहंूगा 

िक सȂĘल गवन«मȂट इन Ģोजे¯¹स को नैशनल Ģोजे¯¹स के तहत लेकर उसका पूरा खचɕ सȂĘल गवन«मȂट ही उठाए 

तो ¶यादा अ´छा रहेगा। एक और बहुत अ´छा ĢोĐाम अभी recently हमारे मु°य मंĝी जी ने िलया है, वह drinking 

water का है। यह बड़ा unique ĢोĐाम है। मȅ आपके माÁयम से पूरे सदन को बताना चाहंूगा। आज आप और हम सब 

लोग देखते हȅ िक सब लोग पीने के िलए pure drinking water चाहते हȅ, Îव´द िमनरल वाटर चाहते हȅ जो माȌकट 

मȂ बहुत महंगा िमलता है। हमारी सरकार ने यह योजना बनाई है िक हर घर मȂ, हर गावं मȂ एक िमिनरल वाटर 

ĘीटमȂट Ãलाटं लगाया जाएगा और दो Ǘपए मȂ बीस लीटर pure drinking water, mineral water, purified water 

उपलÅध कराया जाएगा। यह बहुत बड़ी योजना है। इसके िलए भी मȅ चाहंूगा िक हमारी केÂğ सरकार मदद करे, 

उसकी सराहना करे, उसको encourage करे। सर, हम सब यहा ंपर आते हȅ, बातचीत करते हȅ और हम सबका 

एक कॉमन कंसन« है िक हमारा देश कैसे आगे बढ़े। हमारा देश कैसे उÂनित करे, हमारा देश कैसे तर¯की करे, 

हमारे देश से गरीबी कैसे हटे। आज हम देखते हȅ िक दस लाख से अिधक का बजट पेश िकया गया। लेिकन जब हम 

गावं मȂ जाकर देखते हȅ तो पाते हȅ िक गरीबी जहा ंकी तहा ंरहती है, भखुमरी जहा ंकी तहा ंरहती है, बेरोज़गारी 

जहा ंकी तहा ंरहती है। यह जो बजट और लेजीÎलेशन पास होता है और जो िडलीवरी िसÎटम है, जो वाÎतिवकता 

Đाउडं  पर होती है, उसमȂ जो िमसमैच है, उसकी वजह ¯या है। जब तक हम सब िमलकर इसकी खोज नहȒ करȂगे,  
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इसके बारे मȂ नहȒ जानȂगे िक कहा ंपर loophole है, कहा ंपर Đे एिरया है, कहा ंपर लीकेज है, िडलीवरी िसÎटम 

कहां पर खराब है, जब तक हम उस िडलीवरी िसÎटम को ठीक नहȒ करȂगे, तब तक चाहे िकतने ही बजट हम पेश 

कर लȂ, चाहे िकतनी बात कर लȂ, चाहे िकतना टै¯स हमारे लोगȗ पर ...(समय की घंटी)... सर, मȅ दस िमनट 

चाहंूगा। जो मेरा अनुभव है, उसके तहत मȅने जो देखा और समझा है, वह यह है िक the office should seek the 

man, not the man the office. अकसर यह देखा जाता है िक जो अफसर होता है, वह ऑिफस सीक करता है, 

वह अपनी इ´छानुसार, अपने सले¯शन के अनुसार, अपनी जǘरत के अनुसार अपना ऑिफस सले¯ट करता है, 

उसकी पैरवी करता है और पैरवी करके उस ऑिफस मȂ पहंुच जाता है। सर, जो ऑिफस होता है, उसके िलए जो 

एक स©म आदमी चािहए, उसकी खोज होनी चािहए, इस िहसाब से उस ऑिफस मȂ उस तरह का आदमी हम 

िबठाएंगे, उस तरह का अगर कम«चारी िबठाएंगे जो स´ची िनÍठा से काम करेगा तो मȅ समझता हंू िक हमारा 

िडलवरी िसÎटम काफी इÇĢूव हो सकता है। और एक बात पंचायत राज के संबंध मȂ कहना चाहता हंू ¯यȗिक हमारा 

देश गावंȗ मȂ बसा हुआ है। पंचायत राज मȂ जो devolution of power है जो राजीव गाधंी जी का बहुत बड़ा सपना 

था, वह devolution of power का सपना अभी तक पूरा नहȒ हो रहा है। तो मȅ आपके माÁयम से कहना चाहंूगा िक 

िडवोÊयशून ऑफ पॉवस« ¶यादा से ¶यादा हो और गावंȗ मȂ वे अपना जो िनण«य लेना चाहȂगे, अपना िनण«य खुद लȂ। 

एक बात और है सर ...(समय की घंटी)... दो िमनट और, सर। 

Ǜी उपसभापित : दो िमनट करते-करते आपके आठ-नौ िमनट हो गए। आपकी पाटȓ का अभी 20 िमनट बाकी 

है तथा चार लोग बोलने वाले हȅ। 

Ǜी िगरीश कुमार सागंी : जब तक हम वेÊयू एडीशन नहȒ करȂगे, हमारे देश के जो यथू हȅ, यंग हȅ उनको अगर 

हम आगे नहȒ बढ़ाएंगे, उनको Ģो¾साहन नहȒ दȂगे, तो हमारा देश कभी आगे नहȒ बढ़ सकता। तो मȅ चाहंूगा िक िवǄ 

मंĝी जी वेÊयू एडीशन के िलए नए-नए इंसȂिटव बढ़ाएं, इंडÎĘीज को आगे बढ़ाने के िलए नए-नए इंसȂिटव बढ़ाएं 

तथा सपोट« मȂ जो हमारा शॉट« फॉल हो रहा है, ए¯सपोट« के िलए ¯या Ģो¾साहन दȂगे, उसके िलए ¯या नई ÎकीमȂ 

िनकालȂगे, उसके बारे मȂ बताएं? इसके अलावा और भी बहुत सारी चीजȂ हȅ, लेिकन मȅ एक लाÎट पोइंट बोलूंगा। 

सर, वह है सोशल िस¯योिरटी टू Ęेड एंड िबजनेस। आज हमारे यहा ंलाखȗ-करोड़ȗ दुकानदार हȅ, उनके िलए कोई 

Ģावधान नहȒ है, उनके िलए न कोई फंड है, न Đे´युएटी है, न ĢोिवडȂट फंड है। जो मेहनत करता है, अपनी कमाई 

करता है तथा सरकार को टै¯स पे करता है और वह जो टै¯स जमा करता है उसका कोई भुगतान उसको नहȒ 

िमलता है। इसके िलए मȅ चाहंूगा िक सरकार ऐसी नीित लाए, िजसमȂ जो भी टै¯स पेयर है उसके िलए कोई फंड 

िĎएट िकया जाए तथा उसके सोशल िस¯योिरटी के िलए कोई Ģावधान िकया जाए। धÂयवाद। 

Ǜीमती िवơव ठाकुर (िहमाचल Ģदेश) : उपसभापित महोदय, आपका बहुत-बहुत धÂयवाद िक आपने मुझे 

समय िदया। यहा ंमȅ इस बजट का समथ«न करने के िलए खड़ी हुई हंू, ¯यȗिक यह बजट एक डवलपमȂट ऑिरएंटेड 

है, चाहȂ िम. नायडु की नज़रȗ मȂ नहȒ था, लेिकन यह बहुत ही अ´छा बजट पेश िकया गया है िजसमȂ गरीबी उÂमूलन 

के िलए तथा जो और सबसे बड़ी बात है, जो इतने सालȗ से एक समÎया, एक मागं चली आ रही थी, हमारे जो 

फौजी भाई हȅ, उनकी एक मागं थी िक हमȂ एक रȂक और एक पȂशन िमलनी चािहए, इस बजट मȂ इसका Ģावधान 

करके, मȅ कहंूगी िक िवǄ मंĝी जी ने उन लोगȗ का, उन फौिजयȗ का Áयान रखा है जो हमारी सीमाओं पर लड़ते हȅ 

और हमारे देश की र©ा करते हȅ, इसिलए मȅ माननीय िवǄ मंĝी जी को बहुत-बहुत  धÂयवाद देती हंू। इसमȂ उÂहȗने  



 322

यह बात भी Ȏ¯लअर की है िक इसमȂ िसफ«  रȅक ही नहȒ इसमȂ ऑिफसस« भी हȅ िजससे हमारे फौिजयȗ को एक बहुत 

बड़ा उ¾साह िमला है, ¯यȗिक लोग फौज मȂ जाने से घबरा रहे थे, नहȒ जाते थे तथा इससे पीछे हट रहे थे, इससे 

उनको एक Ģेरणा िमलेगी। हमारे यहा ंके लोग खास करके िहमाचल, उǄराखंड, पंजाब और राजÎथान आिद के 

लोग फौज मȂ जाते हȅ, यह उनके िलए बहुत बड़ी देन है, िजसके िलए मȅ उनका धÂयवाद कǘंगी। यह बजट सभी 

वगș के िलए है चाहे मिहलाएं हȗ, चाहे हमारे सीिनयर िसटीजंस हȅ, चाहे आप िश©ा मȂ ले लीिजए, अÊपसं°यकȗ की 

बात ले लीिजए और सबसे बिढ़या िकसानȗ के िलए है। हम कहते तो जǘर हȅ हमारी 60 परसȂट से ¶यादा आबादी 

गावंȗ मȂ रहती है, इसकी हम बहुत चचɕ भी करते हȅ, लेिकन पहली बार यू.पी.ए. सरकार ने Ǜीमती सोिनया गाधंी 

जी ने, डा. मनमोहन ȋसह जी ने उस िकसान के िलए सोचा है िक जो िदन-रात मेहनत करता है, जो धपू  मȂ तपता 

है, उसके बारे मȂ आज तक कोई नहȒ सोचता था, उÂहȗने यह सोचकर चाहे उसका कजɕ माफ िकया या 

इंģाÎĘ¯चर की बात हो और िजस तरह से Îवामीनाथन जी ने कहा िक इिरगेशन की बात रखी गई है, जो िक बहुत 

जǘरी है। इसके िलए मȅ उनका धÂयवाद करती हंू। 

जहा ंतक नरेगा की बात है, मȅ इतना ही कहना चाहती हंू िक नरेगा का बजट बहुत बढ़ा िदया है। उपसभापित 

महोदय, जब तक इसकी समी©ा नहȒ होगी, जब तक इसके बारे मȂ सही तरह से इसकी मॉिनटȋरग नहȒ होगी तथा 

यह नहȒ देखा जाएगा िक यह पैसा गावंȗ मȂ लोगȗ को िमल भी रहा है, उनके पास पहंुच भी रहा है या कुछ लोगȗ के 

हाथȗ मȂ ही रह रहा है, ¯यȗिक मȅ माननीय िवǄ मंĝी जी के Áयान मȂ लाना चाहती हंू िक पहले नरेगा का पैसा िजलȗ 

मȂ डायरे¯ट जाता था, लेिकन िपछली बार कुछ ऐसा िकया गया िक यह रा¶यȗ को िदया जा रहा है। यह रा¶यȗ को 

नहȒ िदया जाना चािहए, सीधे िजलȗ मȂ जाना चािहए, िजससे वहां की Ãलाȋनग बन सके। अभी राजÎथान और मÁय 

Ģदेश को उनके एकाउटं  खोल करके Îटेट फंड मȂ िदया गया है, जो ठीक नहȒ है।  इसकी समी©ा जǘर होनी 

चािहए। केवल पैसा देने, sanction करने से बात नहȒ बनती है, उस पैसे को िकस तरह से खच« िकया गया है, उस 

पैसे का िकस तरह से सदुपयोग िकया गया है, यह भी देखना बहुत जǘरी है। मȅ िवǄ मंĝी जी से कहंूगी िक 

यूएनडीपी के लोगȗ को समी©ा के िलए लगाया गया है, जो ठीक नहȒ है। हमारे पास लायक लोग हȅ, हमारे पास 

यो±य लोग हȅ, हमारे पास ऐसी एजȂसीज़ हȅ, जो इसकी समी©ा कर सकती हȅ। Implementation  बहुत जǘरी है। 

हमने सब कुछ दे िदया है, हर वग« को दे िदया है, लेिकन जब तक implementation नहȒ ठीक होगा, िफर वही बात 

आएगी। राजीव जी ने कहा था िक 15 पैसे पहंुचते हȅ और आज हम कह रहे हȅ िक 8 पैसे पहंुचते हȅ। जब तक इसका 

implementation ठीक नहȒ होगा, िजतने हमारे ĢोĐाÇस हȅ, वे वहȒ के वहȒ रह जाएंगे। 

दूसरी बात मȅ कहना चाहती हंू िक हमने सब कुछ कर िदया। हमने food security दी, हम right to education 

दे रहे हȅ, लेिकन जब तक हम population को control मȂ नहȒ लाएंगे, तब तक कोई फायदा नहȒ होगा। बड़ा अ´छा 

हुआ, कल-परसȗ ही stabilize नाम िदया गया है िक population stabilize होनी चािहए। इसी नाम से जब तक हम 

population को control नहȒ करȂगे, हमारी िजतनी ÎकीमȂ हȅ, वे वहȒ की वहȒ रह जाएंगी और यही होगा िक तर¯की 

नहȒ हुई। 

मȅ एक और बात कहना चाहती हंू, मȅ ¶यादा समय नहȒ लूंगी । आप घड़ी की तरफ देख रहे हȅ, मȅ इसका मौका 

नहȒ दंूगी। मȅ िसफ«  इतना ही  कहना   चाहती हंू िक हम लोग कहते थे िक 2008 मȂ inflation 12 परसȂट से ऊपर चला  
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गया था, कीमतȂ बढ़ गई थȒ, आज हम inflation .0 कुछ कह रहे हȅ, लेिकन कीमतȗ मȂ फक«  नहȒ पड़ा, िवशेष कर जो 
खाने-पीने की चीजȂ हȅ, चाहे सȎÅजया ंहȅ या दालȂ हȅ। मȅ िवǄ मंĝी जी से यह कहंूगी िक यह जो िरटेल है, चाहे वह 

इनकी िमिनÎĘी के अÂदर नहȒ है, लेिकन िफर भी वे इस पर गौर करȂ। गरीब को तब तक नहȒ लगेगा िक सरकार 
कुछ कर रही है, जब तक कीमतȂ कम नहȒ होगी। इसिलए इस पर भी कुछ Áयान िदया जाए। इÂहȒ शÅदȗ के साथ मȅ 
अपना भाषण समाÃत करती हंू। धÂयवाद। 

_______ 

RE: MALFUNCTIONING IN LIFT OF PARLIAMENT 

SHRI M. VENKAIAH NAIDU (Karnataka): Sir, I have a point to make. Sir, I was in my room and 
while coming back by lift I was very much worried. I request the Chair to call the Minister of 

Parliamentary Affairs to ask him to make a statement to the entire House on what has happened. 
...(Interruptions)... All the TV channels are showing it. ...(Interruptions)... It is a very serious 

matter. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: I was about to make an announcement and you got up. Eight 
persons were trapped in the lift. They are all rescued and they are safe. It took one or one-and-a-

half hour. ...(Interruptions)... 

SOME HON. MEMBERS: Two hours, Sir. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: According to our information, it is about one to one-and-a-half hour. 
...(Interruptions)... 

SHRI S.S. AHLUWALIA (Jharkhand): I raised that issue, Sir. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: I also visited there. So, I just wanted to inform you about it, 
...(Interruptions)... 

SHRI M. VENKAIAH NAIDU: I am not criticising, Sir, what has happened has happened. If you 
just go from here to 1st Floor or 3rd Floor by a lift, these lifts are before BC. ...(Interruptions)... it is 
not to criticise anybody. ...(Interruptions)... It is not a political issue. ...(Interruptions)... Sir, for 

example, if any person who has got phobia and he is there, he would have gone. One of the 

persons, I don't know whether the hon. Chair got the information, was to be put on oxygen. 
...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Oxygen was regularly supplied. ...(Interruptions)... 

SHRI M. VENKAIAH NAIDU: My only request is, because we have now an important thing, there 

has to be total replacement of these lifts and then there should be open lifts with oxygen coming 

inside. ...(Interruptions)... It is a serious matter. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: It is not only lifts, there are certain things, which are being looked 
into, and discussions are going on. ...(Interruptions).. 

SHRI M. VENKAIAH NAIDU: My suggestion to the Chair is that rather than Chair taking the 

responsibility, it is the duty of the Parliamentary Affairs Minister or the CPWD or the Urban Affairs 
Ministry or whoever is looking after it, they should seriously look into this matter. ...(Interruptions)... 




